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[HON. SPEAKER in the Chair]
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HON. SPEAKER: Hon. Members, I have received notices of Adjournment
Motion from Shri Rajesh Ranjan, Dr. Boora Narsaiah Goud, and Shri K.C.
Venugopal. The matter raised by Shri Rajesh Ranja is a matter of State
Government and every now and then, the State matters cannot be raised here. The
matters of other Members can be raised through other opportunities after the
Question Hour. I have, therefore, disallowed all the notices of the Adjournment
Motion.

Now, Question Hour.
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11.01 hrs.
ORAL ANSWERS TO QUESTIONS
HON. SPEAKER : Now Question Hour, Shri Anto Antony

(Q. 381)
SHRI ANTO ANTONY : Madam, farmers are getting meagre amount as

compensation compared to the huge loss incurred by them due to crop failure in
natural calamities. A farmer may not be able to recover from this huge loss in his
lifetime and he will always be in debt trap and financial crisis. This is a major
reason behind the alarming number of farmers committing suicide in the country.

Therefore, I would like to know from the hon. Minister through you,
Madam, whether the Government may introduce any insurance scheme to
compensate fully to the loss incurred by the farmers and also the Government will
consider to pay the premium of the said scheme?
Y ren Avew R ¢ ey AP, <¥ A Usd 9 51 Ao 9 <@ g, e agd Jha @
garae fear orar 21 dfh g9 A8 @ Ao o s9 fRi ad § gRet & of @
2l... (Taem)
AT STEAE ¢ 37T AT T ATIF H G PR W@ &7

.. (o)

AT L& 2 079 IO Sfl, MY HYAT B 93 ATy
SHRI ANTO ANTONY : Madam, yesterday the hon. Minister has declared in the

House that sea aggression and thunder are included in the natural calamities and
also to provide the financial assistance to the people suffered by it.

My constituency is bordering with thick forest. The holy shrine
Sabarimalai is in my constituency. Every year, a lot of deaths occurred due to
snake bites. There is a statistics which says that more than 50,000 die every year
due to snake bites. I would like know through you, Madam, whether the snake

bites are included in the natural calamity and whether the Government is ready to
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give compensation to the victims of snake bites as it is considered as natural
calamity?

#it e Agw R 2 wEIEAT, I8 HAT | AT Bl U FhoR SR GRS A1 Bl HEl § [
S WM SIS &, I UHSIRUG b $ol 7 § I g9 gfcrerd ¥ grefaes smar
AR & ST FhT B

S CAAT e HSedT, JHIH IR R & g qargl ol Y B g "R |
I B TIRA 7 YT HER WU 2 6 @ B wEA [ RE F @H B gal gl A &
AT Gofed, oI, 3R el MR MR S ®d W gafg &1 g& &l SHd |- g T8
WRBR AR AT H&= FHAT ST Bl H qgd-9gd g=IdIG o1 dredl g (&b Ugdl [paAmi dl fhei
3IMUST & qHA T URIed JHAM BN & d1G J3Tasll (el Fehdl AT, IR AR Y4 F31 Sff

T Tgd g9l oo fora & 33 WA= J9 @ a5 1 Jarash 7 qdhdl 21 9D BRO
Igd IR e &1 wega el 2l

# AT HA ST W 37U /e ¥ Bl dTed] § b BEal Bl Sl JHdA gl g,
I FRIE SR |9 FE-[e! 81 3R fHaml Bl el qgerasn e, $9a foy &1 $% Hu
SRR ST AT ISHY 3AdHT TRBR - AT FAT St 4 917 8, AME HY SWNA & IR H 6
AT g1 B Al HUAT IFBT fdavor q7
S <en Agw R AEeE, TU W R U9 9 & qRd 918 I8l W iawHATad) A Sl
IR SABT 3B HEN| BT TN & a9 H 891 fadR A o Wl garam AR 39 it
A & ygel A S 1 AT I @ 7, HIGH TR AT DS I I8 2 S FId
FHl © 6 5 Bl &1 a1 &1 7, 59 g R dafel &A1 gl dfdh ARA AR &
3R Y Tdh 8 HY AT JIHT Ao 39 ORI ay H e &l S|
AT A& : 57 37RATh FeI0T Sfl, AT AT e | 99 Bl 39 A9y W 98q fawqgqa == g
8, AT 39 el TEN BN A1 T Dy
2 N B qQUT : Hew, # Hol grod § A1, #4 #=1 ot 4 f1ep ot fbar ol &t
AT S 7 fHEET §RT B S aTell SAsS & R H I Sfard AT o, IW I='M Hel
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for werRTg % R T ARl 9 ] B 81 I8 STdHT Hal BT 9dd i & Tl @i

B9 & WIR 37T TS BT IAH1 Sa1d <X Al Sa1d B3 Dl {Rells e arell 2| Fea
$T T R a1 $B IR & 3 gem g1 wvad 98 € f% “Whether a number of farmers

have committed suicide on account of failure/damage of agricultural crops?” It

means failure and damage of agricultural crops @1 ¥ 7% &, STaST SRS
| HAL ST R ST ¥R Bl A R RS § SR A BT S JhAT GaAT B, B Bl
S SHS B3 &, ST Sard f7eh | Hel Wl el AT gl W U IS © b AR # ol d
TR IR Al A FWR ATHSAY g5 &l Hel T B H Tad R adls 8 A M W)
3MET T, Tgel SR DI FURT I, TEH D3 IS DI 91 T8l ¢l TR He1 I8 ¢ {6 Fars
g d1 FaTg AT ST A1fey|

TR 53 B © b R AN 71 ScAsng & &, S & H Y& gU SMcHABR_N i
B PR B Y fHAMI o Sl BNl o1 GIAT 8, 98 b5 WRPR ATH B AT & B,
TEN 91 H ST ATed 87
2 e A (g @ A7EIQAT, S W S |aTd €, 98 984 W% © [ 1 A B HEMI D AR
SHIFH IR, TG AT WHiTed MUl & SR fha fhami 7 sTesa| &l 5l
IHDT A el STa1d fam o7 iR s W AR FE1 Sfa19 © b Megiee 3iiR yrepfcres amuaradi
& HROT ARG # A AT g8 2

it 3reliep TihNT AT : AT TTAd &

it <ren Aew Rig : d R 91 @1 g fF st SR .. ()
it 3TN TIHNRT ARUT  : AT TSl FIgad Ufey, 3T IUSH BT FITaT Uled | SHH Bl

T g & on account of failure/damage of agricultural crops, including gART &g
g 2 & SIS X9 1 335 14l 31T B

#it wem AWgw R o s9H 9% B 6 aifigfe, sfiemgfse iR Wil auemsll & dRr Sit
BYICl T g3 ©, 91 DRU [hal IFHSATY g8 &1 39D 3felal AR Al ATHSAT g B |
Y et W AR AT, WIS 3MMUD &H H T8l 5, 4 a9 2012, 2013 AR 2014 P fGaR01 HeA
garar o1 f6 SuIe ani # bl ScAsdy g8 ©l S9H "eRrg A fohail g8 €1 39 ar A4
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ST RUIE ARfT oY & RIS ¥, ST 3R Ihiie Aarsii @ HRYT b el =
HTHBATY B, I8 HA ATDBT IAAT B
HEIGAT, STR Ye¥ Pl WBR 7 Y foRgd 9ol & AY U Sl SR IRAL, H &l

3M9eh! qaTS b Sled fha g 3R WD BIF-IH F HRU &, 5HD! 41 I SHBRI A
LECIECIRCESCN I
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(Q.382)
SHRI BAIJAYANT JAY PANDA : Madam Speaker, I thank the hon. Minister for

his comprehensive answer.... (Interruptions)

A Jehet @ I Jadt =l el e |
.. (orTE)

A JTeTET ¢ BH 31T Ue W ] Y §, el Wl 39 W 9gd Sl # 941 &1 78 Bl
.. (eTaEr)

AT STEAE ¢ {7 ATYDI 37l & 81 b gl
.. (orTEr)

A L ¢ S1d AU et WeH 8l Sy, 99 qs7 a1 Ao, R 89 Fae Favad 1)
MY |

... (cgaym™)
[T 31eALT : MY 96 S8V
... (cgaym)

U LAY : Bad dorid Uil S Bl a1d Rebre & Swaft|

.. (o)
[T 31eAeT : 3T 93 ST

.. (o)
SHRI BAIJAYANT JAY PANDA : Madam, I seek your protection. My question
cannot be heard by other Members ... (Interruptions)
A 3emel ¢ 377 95 ey | T 81 8 2

.. ()
AEANT A& : bl 39 997 R fawga ==l 8 gl 2

... (cgaym™)
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SHRI BAIJAYANT JAY PANDA : Madam Speaker, I thank the hon. Minister for
his comprehensive answer placed on the Table. I am also cognizant that this is not
his portfolio and he is standing in for his colleague.

My first supplementary refers to part (i) of his answer where he has
mentioned Rs.805 crore for a number of sites which are polluted and need
cleaning up and also monitoring of 50 such sites throughout the country. I would
submit that Rs.805 crore figure is too small for the entire country. We have a large
number of polluted sites. Will the Minister agree to conduct a review to examine
whether this ought to be increased? Out of Rs.805 crore, only Rs.10 crore has so
far been utilized by the Central Pollution Control Board to just do feasibility
studies. Will he agree to assure the House that Rs.805 crore expenditure will be
expedited so that pollution cleaning up of these sites can start happening?
£ fhva Refi; dew, d9 & W & HUs sAGY U7 &, Hifep S Jaraie AR &

AT BT STaTd <7 7|

The question, which is being asked by my learned friend, Shri Baijayant
Panda, is very important. There are basically two programmes going on in the
country to deal with the contaminated sites being identified in various parts of this
country. The first one, the hon. Member has referred to, is the National Clean
Energy Fund, that is, Rs.805 crore component, which we are dealing with the help
of the State Governments.

In Odisha, three projects have been identified there. Two of the projects are
already completed with the awarding of the work and DPR is under process and in
respect of one, re-tendering process is going on.

Through you, Madam, I would also like to inform the hon. Members in the
august House that besides this programme, there is also an externally aided
programme through World Bank funding. That is basically for Capacity Building
for Industrial Pollution Management (CBIPM). It is a large programme. I can

inform the hon. Members later because this is a very detailed programme. But the
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Ministry is very, very mindful of the importance of this subject to deal with it and
the Government is committed to that.

SHRI BAIJAYANT JAY PANDA : Madam, I would like to point out that of
these two programmes, the first one requires the State Government to pay 60 per
cent of the cost. The second one, the World Bank funded project, which the hon.
Minister was referring to, requires the State Government to only pay 15 per cent of
the cost. Therefore, of course, it is more attractive for State Governments to use
the second programme for cleaning up these contaminated sites. But, I am little
disappointed to note that so far only two States — Andhra Pradesh and West
Bengal — have been included in that. This is as per the answer given by the hon.
Minister. I would like to point out that certain States like mine, Odisha, have an
extra problem because coal is going from Odisha, Jharkhand, etc., whereas power
is being generated and transmitted to other States We are being left with a lot of
pollution because Indian coal has high ash content, and the ash is being left behind
in our States. So, we have an extra burden of pollution from this industrialization,
particularly, because coal-based power plants have been given a boost in recent
months.

So, I would urge the hon. Minister to assure the House that those States --
which have an extra burden from these sources like coal ash -- be urgently
included in this second programme, which is a little easier on the State
Government’s exchequer requiring only 15 per cent input. States like Odisha,
Jharkhand, etc. are in dire need of these kinds of programmes and funding. I will
ask the hon. Minister to give an assurance to the House.

SHRI KIREN RIJIJU : The hon. Member is correct in saying that the second
programme is more easier for the State to contribute 15 per cent of their
component. Actually, there are only 12 sites. Presently, there are 320 sites that
have been identified, but these are probable contaminated sites and nothing is
confirmed yet. The hon. Member comes from Odisha, which definitely involves

lots of coal mining, transportation, etc. So, it is certainly an issue. As I have said,
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320 are not the only sites that we have defined. In the process of our working
system, I am sure that more sites will be identified in the days to come.

As regards the State of Odisha, I can assure that the Ministry will definitely
look into the matter.
2 T A e : qeled], oy gor 4 defaferee™ it T uicyfes Arged & ar H 954
Bl 37 Hed WBR o IoU &, Sl YR # A=y 1 St 4 I8 ol =g & el UdbR
F IR IR & AW § fEgwr gfer & uig <un # wifd & T g T @
DR S 4Tege Uar Bl 8, SO faed © fau wRd WReR | @ uifedl a8 8 drfh
FATSHC QoIS D! a1 Sl A9 T & 3feR o9 98 #8@yyl did 9 I3 & T, @
FHTET fhdT S ¥ 3R $-UIYAE & I ghacd o, HRA Dl I g4I I T, 59 R H
A HAT eSS AT
M = Ko @ #en, 39 ama ¥ Rgwam &1 o goediRde 8 @' ot fafies gl
AR RRIS ofldet R g8 A1 forar & {6 o7 9t & 88 BI%! B BT gl 3-d%¢ Bl a1 81
I IFA ST GAT UG BT W AHT 8, I8 g9l TR fawy 2| a9 iR wafervr Harery,

gD W U BB WP Blesy AR Sl A g holdl als o, C UIegaqd Hed
el B 39 W AAdR HM B B Ufihar SN iR A= gbR & SriHd gy S @
gl

SHRI JOSE K. MANI : Madam, my supplementary is related to the supplementary

question just now asked by my colleague about e-waste. I just want to supplement
one or two points in regard to that issue.

The recent UN Report states that India is the fifth-largest generator of e-
waste, and if e-waste is not handled properly, then it has the potential to be
hazardous and toxic to the environment. Most of this e-waste is dumped illegally
into the dumping yards. The hon. Minister has made some statement, but still I
would like to know this from the Government. Does it have a comprehensive
policy to deal with e-waste, especially, for the State of Kerala, which is a densely
populated State that has extended cities, as there are no villages as such, and

hardly any place is there for such plants for treatment of waste? Do you have any
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comprehensive policy to handle e-waste in such States, especially, Kerala? I am
asking this because it is going to be a huge menace, at least, in the State of Kerala.
HON. SPEAKER: I think he has answered that question.

SHRI KIREN RIJIJU: To deal with this E-Waste Management, there is a law. The
Environment (Protection) Act of 1986 deals with it in detail. The State of Kerala is
definitely a highly populated and industrialized State. This is definitely an issue. In
the course of time, we can discuss it. The State Government, the Central
Government along with various agencies in place can work together to tackle this

1Ssue.

HON. SPEAKER: Q. 383 - Shri Jasvantsinh Sumanbhai Bhabhor — Not present;
Shri Pinaki Misra.
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(Q. 383)
SHRI PINAKI MISRA : Madam, the figures given by the Ministry read dismally.

Unfortunately, in a population of 1.1 billion today, we have found 739 boys and
girls who are identified as talented players in 2014-15 on an All-India level.

The fact of the matter is that our tribal youth are next to none in terms of
strength, stamina, agility, focus and determination — all qualities that are required
for being an Olympic medalist. Our State Odisha has produced a number of
wonderful tribal players. In fact, one of our tribal icons, Shri Dilip Tirkey, the ex-
Hockey Captain, is today our leader; Shri Naveen Patnaik has handpicked him as
our leader in the Rajya Sabha. We have a number of scholarships in the State, but
that is not enough as our resources are limited.

With these kinds of numbers where only 700 and odd children are picked
up from all over the country, means there is something seriously wrong with the
prevalent system. Twenty-five years back, China was like us. They were medal-
less in the Olympics, but look at what has happened today. They are number one
in terms of medals tally. Therefore, these programmes of ours have clearly not
been enough.

So, will the Ministry tell us that there is something in depth to be done at
the grass-roots level in order to nurture, particularly the tribal talent, which is at
par with any kind of talent in the world, be it in international athletics, hockey,
archery, etc?

SHRI SARBANANDA SONOWAL: Respected Madam Speaker, today our hon.
Member has brought a very meaningful issue to the attention of the House. Being
a Sports Minister, I also deeply realize the necessity of adequate infrastructure
facilities throughout the country, as India wants to become the sports hub in the
world. That is why I firmly believe that if all the four pillars particularly
concerned with our sports fraternity’s improvement, that is, State Governments,
Central Government, National Sports Federations and the Indian Olympic

Association, put their efforts together sensibly, then definitely we can do a lot of
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visible changes. Also, I have a special request to all the Members of Parliament of
both Houses. As you have realized the present status of our infrastructure facilities
in the country, to meet the demands of our tribal youth and to meet the demands of
rural masses, we have to create infrastructure facilities at the grass-roots level,
particularly in the villages. We have got more than six lakh villages in our country.
I do agree with you that we need more facilities.

Whatever figures I have given relate to the competitions held under the
scheme called Rajiv Gandhi Khel Abhiyan. It does not cover other competitions
like competitions organized by National Sports Federations, and competitions
organized by State bodies. There are many States which have taken very
remarkable initiatives. For example, States like Haryana organize this kind of a
programme through which they identify more than 5,000 talented youth from the
villages.

You have asked me about what my Ministry is going to do in future. For
your information, we hold four competitions under Rajiv Gandhi Khel Abhiyan —
Women Sports Competitions; Rural Sports Competitions; North East Games, and
Competitions in Left Wing Extremism affected areas. If you take North East
Games, for instance, most of the North-Eastern States are tribal-dominated States.
Whatever game is held or whatever competition is organised there, the benefit of
that goes to the tribal youth. In other places also, like the Left Wing Extremism
affected areas, we have a sizeable number of tribal youth in places like Jharkhand,
Odisha and Chhattisgarh. Whatever competition is organised in such places, the
tribal youths take part in a sizeable number. In the near future, we are also looking
forward to create more facilities for our tribal and rural youth so that according to
their potential, they can take part in the whole proceedings.

SHRI PINAKI MISRA: Madam, I must show-case one thing because this is very
important. Our only individual Olympic Gold Medalist Shri Abhinav Bindra was
very fortunate that his father was a very wealthy man. He put up a private shooting

range for him. So, his win was no thanks to the Government. We have one
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individual Gold Medalist. That is a fact of life. But it is a very sad fact of life. He
is right that Haryana has a programme because it is a small State but a wealthy
State. But on the lines of Haryana and Punjab, we must try and set up sports
hostels in tribal areas. They should divide them district-wise and have sports
hostels where tribal children are given all facilities and some scholarships so that
they do not have to worry about day-to-day living, plus a job in future. When they
are nurtured as talented children rather than having to scrounge for a day-to-day
existence. This is what I would request him. China spends billions of dollars and
out of 1.5 billion, the Chinese bring out lakhs of talented children. Here we have
only hundreds or maybe a few thousands. So, lakhs of children will then produce a
hundred gold medalists. That is a fact of life. Therefore, we need to invest much
more by way of tribal infrastructure for sports in the tribal areas.

SHRI SARBANANDA SONOWAL: Respected Madam, for the information of
the hon. Member, let me tell him that Shri Abhinav Bindra is also funded by our
Ministry. We are also helping him through the National Sports Development Fund
(NSDF). This is factually correct. On the other hand, whatever schemes we have
in tribal areas particularly the five schemes, we are trying to enhance the capacity
in them just to accommodate more tribal boys so that they can have these facilities
to play well. He has asked me as to what the future is in this respect. The
Government is also trying to create more facilities in the near future in
consultation with the State Governments. As you know, sport is a State Subject. It
is primarily the responsibility of the State Government to create infrastructure
facilities. In consultation with the State Government, we will definitely try to
create more facilities for the tribal youth to take part in it.

SHRI K.H. MUNIYAPPA : Madam, I want to ask the hon. Minister through you
this question. The Rajiv Gandhi Khel Abhiyan was the dream of Shri Rajiv Gandhi.
He wanted the young generation to be brought to the mainstream. He wanted that
the Indian sports and athletics should be much ahead in the world scenario. This

was his plan. At that time, he had given seven programmes. The total
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infrastructure given to the seven programmes is not adequately financed for the
development of the infrastructure. In addition to this, in rural areas, at the district
level and Tehsil level, there must be a proper infrastructure like stadiums and in-
door stadium to strengthen the sports. The hon. Minister has given a very spirited
answer. May I know from the hon. Minister whether there is any proper
programme for the development of sports in the district level and the Tehsil level?
SHRI SARBANANDA SONOWAL: Madam Speaker, the PYKKA scheme was
mainly to create infrastructure facilities at the Panchayat level. But PYKKA was
replaced by the earlier UPA government in February, 2014 . Ultimately PYKKA
was replaced by Rajiv Gandhi Khel Abhiyan. Now the principal objective of Rajiv
Gandhi Khel Abhiyan is to create sports complexes at the Block level. The target
of PYKKA was to create infrastructure at the Panchayat level, ground level. As
this particular scheme was replaced by Rajiv Gandhi Khel Abhiyan, as part of this
scheme we have to create the infrastructure at the Block level in convergence with
other schemes of the four other Departments and also with the support of the State
Government.

SHRI P.R. SUNDARAM : Madam Speaker, the State Government of Tamil Nadu
under the dynamic leadership of Puratchi Thalaivi Amma has been in the forefront
of promoting sports in the State. An organization like the Sports Development
Authority of Tamil Nadu was set up for the first time in India which paved the
way for overall development of sports in rural and urban areas. In every District of
Tamil Nadu, gyms are established by the Government. In 2012 and 2013, Makkal
Mudalvar hon. Amma conducted beach football, beach kabaddi, beach volleyball
games in ten seashore areas. Apart from this, the Tamil Nadu Government had
taken steps to promote water sports and adventure sports like rowing, sailing,
parasailing, diving, etc. Therefore, I would like to know from the hon. Minister
whether the Government is considering to ask all other States to follow the
footsteps of Tamil Nadu for the promotion of sports and bringing laurels to the

country.
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SHRI SARBANANDA SONOWAL: Madam Speaker, to be honest I did not
follow the hon. Member’s question. Anyway, the Government is always looking
forward to develop infrastructure facilities in consultation with the respective State
Governments. In Tamil Nadu also we have a lot of potential, I do agree. In the
near future our Government will definitely be trying to develop sports complexes
in consultation with the State Government.

SHRI N.K. PREMACHANDRAN : Madam Speaker, the main problem of Indian
sports, the curse of Indian sports is the undue politicization of the sports. Almost
all the sports activities, whether it is games or athletics, are being governed and
regulated by the politicians. The Government’s control is very little. Madam, even
after 67 years of Independence, as just stated, we have not even been able to have
a single individual gold medal in athletics. Hon. Minister is talking about the
infrastructure. We are not able to maintain the infrastructure which we have even
after the recent National Games in Thiruvananthapuram, Kerala. Would the
Minister or the Government take initiative in safeguarding, maintaining and
protecting the existing sports infrastructure as well as to give coaching or training
of international standards so as to better the sports in our country?

SHRI SARBANANDA SONOWAL: Madam Speaker, I agree with the hon.
Member of Parliament that we should have a utilization legacy particularly of the
infrastructure we have created during our National Games. This is the demand of
every sensible citizen of the country. They want the sports infrastructure to be
properly utilized and properly used. As regards the infrastructure we have in
different States, the respective State Governments should take initiative, they
should have a Committee with former Olympians or Asiad level players who have
adequate knowledge of how to utilize the infrastructure for the betterment of our
sports. I believe if we proceed that way then definitely whatever infrastructure has
come up in the recent past in Kerala would be properly utilized for the future

generations.
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AT T AR ¢ Jfedy weledn, § Wi 39 Al B <F @ ot ofR et fist St 4 wa
5 98 38 3R TIHRCFAR 96 Uhdl o, 9gd U Wall H B 8 Bl &, offh $H U]
B AT H T H @R g AT IAA AR T DI STAT-AT gl Gl 2 iR I9qH orsiepai
S B, gl AP € S BT Wl UKl &1 § & g bl g [ ARSI DI, T ©
5 A1 Bed IWH g3 wReH < 6 U IR e iR S 8 9 A1 fSeltadt way
TG 3reel AR <l Bl 99 B9 TS 3R ARSI WR W Hed B GAl oF al IqH
SIRIECINICIE]

HEIGTT, W YD AEAH A A A HElGd A I8 Fard © b Well d dsl Bl
Gl § AT BT 3N B! WA 8, AT Al DI Jal H Il AT I 1 T8l 57
SHH PEl T Pl ol AD o SR gl IS FSfhAT WAl H gA 3701 UG IR @l ¢l T/
IR Bl W ImT BT Bl TH.AIRSL. RS 4 ff ‘9t qamen, & ugen’ & fauy oMy
IR & Al WY P TRG-PRUPeR TIIGErd @ BT H 7 & g SU I9D 3T HRIPpard
H oI Tsfhdl P Wied # M deM & oIy T B (ST HIIHA 8 qhdl 27 I§ H
BGRINCIENI
SHRI SARBANANDA SONOWAL: As we have competition among women

throughout the country, this is especially for the women. As you have suggested,
there should be a more visible scheme specifically for women. Definitely we will
try to look into the matter.

SHRI A.P. JITHENDER REDDY : Hon. Speaker Madam, the State of Telangana
plays a very important role in sports. Yesterday itself, you had appreciated the
sportswomen from Telangana Sania Mirza and Saina Nehwal for achieving top
ranking in their respective sports. I would like to say that for the last 16 years, I
have been the Vice President of the State Olympic Association. After the
bifurcation of Andhra Pradesh, the day before yesterday I was elected the
President of the Telangana State Olympic Association. I request the hon. Minister
to call the Sports Ministers of all the States alongwith the Presidents of all State
Olympic Associations and give an overall picture of what the Ministry does. In

every Mandal, we require an outdoor stadium as well as an indoor stadium. You
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should give us a presentation about the Ministry and see that each Mandal has
sports infrastructure so that we can bring rural people into sports.

Secondly, as I understand, on the 27" of this April, the President of
International Olympic Committee is coming to meet you. Are you going to
request him that India should host Olympics in the year 2024? Please see to it that
we get the hosting rights for Olympics 2024.

SHRI SARBANANDA SONOWAL: In the recent past, we had a meeting with the
Sports Ministers of all the States and also the office bearers of NSF and Indian
Olympic Association. In that particular meeting, we had discussed many issues
related to sports fraternity. As you have suggested today, we will try to have more

meetings in this regard.
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(Q. 384)
SHRI GUTHA SUKENDER REDDY : Hon. Speaker Madam, after seeing the

answer of the hon. Minister, I am sorry to say that though the Government is
taking so many measures, there is no control on acid attacks. In 2014, overall 310
acid attacks took place with Uttar Pradesh topping with 186 cases, followed by
Madhya Pradesh with 53 cases. Is the Government providing any legal assistance
to the acid attack victims apart from the monetary support? If so, please give the
details thereof.

Y eRwg et : ARG, S WA ¢ E SIS RO 2 5 g fpfea @ # Ui gER
fpy 1 Tgal 326 (V) 3R 326 RIA Bxa A, oifh A VA i awmsit § guw fHar 2
IS BRI T Al 166 (T) S BN DR 8, 98 SIAEaN] WIHR T8l HIAl & dl IdD (19
T AT DI Aol DT U8 2| §ERI, &9 166 (d1) foham 2, S NifSd &1 Sl -l A TP
P ol 8, I8 UIgde eI 81, i sivyed & IT Pis Siaex sarel & folg 1 arel
T S Th AT B o 8RN | MY gy foh Aol SUTel 96 U 8, S9GT TP & BRI & b
166 (T) ORI BT BAF RIS fHT, SHD RO HUH &I GO 8l 8, FAflY AW Bt

TR TSl Tl B

SAd IMATA] B I ®HeA 3R o &l Ve 326 (T) H J9d AW ¥ €I B
qret 3MEHT HF ol HH ofl, S BAF T@THR 10 ¥ B I8 W SH Dhg B Aol & BT W
yraen frar § 3R 326 (§) # R PIS TG BT AT B DI BIRET BRI IADT Ui
AT B S BT YL o, I8 899 9aIh) A1 AT fhar g1 fifsd &1 gofrsl & & forg
B BT Bl 8 HATI 7 USASoR] SN Bl & 3R IFHT STl oI H BT 81 79 U
a1 W TS o T, [ ST TEaHE BRGNS §RRR BN, S 166 () & Ied Forl df
ST |

SHD ATl S H3Taol D I g, AT Ieaaqd Arared 1 S Freer f&ar on, et

357 (Q) & d8d GISAl &l Haiaol o & fy T WBR, D5 GRBR AI-A1 JHY
e 9 A WIQ &1 JarasT &7 BT Sy o gl By Il 4 I9H AST gUR R g,
Afp oY 899 Re &1 AT A 19 Tsdrso) dt| el Wl 8 20 IR BT TP Usalgond
S @I, IFH S W e TE oAl B, S HR |l TR BT | 39S Jierdr S o iR
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2 9% BRE ¢ DI § o O & U ff g9 Bed Sorv 2| Uil gy 9e® &l § I8
AT ATedl § 6 Sl Al SAET &91 gU 8, S9dT BRY Udh & § [ e Sl 166 (T) 3R
166 () U o, s9® HRU I 91 Bl BRI I[E AT R W@ 21 & 789 & W
DI W TSATgON BRAl T, HF DI AT HAT 2| ¥ o § §9 IR S SA7&T gY, U8l I8
80 3R 85 W AT &1 & Al 80 B &I AMCRT HRAT g AT & foIg D13 a1 I
T8 § 3R 89 39 iU Ped Sard Bl

2N RN Gbs VSl ¢ Ao WIdHR, AR [T BT SAd 78l AT & BIg oANTel AR & Bl
g $9H AT 8 A1 T8, S9d SR g A8l el gl 7 gA% dwide gedl &l [ would

also like to know whether the Government is planning to bring in changes in the

school curriculum, bringing behavioural changes in the youth against acid attacks

and anti-social activities. 34 $H $B IR M D Il Wpol DRPH H Ao B DI
AT TS UL B & & IT Bls 9 27 37 9 N ¥ g |
$ gRwE et 1 AN IS AT HHRE QR SrT R ol S N TR & A B
2, s AN gGcll o7 Bl UIGET A AG BT Ch B ©, Ps IR dSh! b A A & IR H
PO T8 BT 8, a9 Wl qSd Bl fCh P &, Ps IR S o B ©, Al Wl 3CH PN o
B AN IR-9R A AN HRA 2 ToA B A1 WY HIb Sl heH IO A1y, S &H
B

T 9, 3 X 9 A R W gRie @1 9wt B 5, S 8 3i offse &) arel
g1 S Ufirs oY & 1T U, ST URIUIS AT il 3Ts dle fAdblol BT YTaend @7 © IR
S 18 Wil W & SF B Al Dl o W UESl gl S qog Bl At Bxar g, 15 foT A
ST AVRER I BHRAT & [ BT bR T, T I (61, 3R P el ¥ ol AT Al
fifrrel @ ur RS T SR O TAEIva §, Sl Wid SfheR 8, SU 894 Uik & & o afe
TaTd BOR WY &S T JMaead &1 d 98 Y fhan 51 dapt 21 ... (@ragm)

SHRI A. ARUNMOZHITHEVAN (CUDDALORE): Thank you, respected

Speaker Madam.
You used to hear that it is the State Government of Tamil Nadu which has
introduced this and that for the first time in the country, under the dynamic

leadership of our leader Puratchi Thalaivi Amma. This is the kind of leadership
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our beloved leader provides. Again, it was the Government of Tamil Nadu under
the dynamic leadership of Manbumigu Mudhalvar Puratchi Thalaivi Amma that
has banned and regulated the sale of acid in the State for the first time in India,
providing compensation to the victims and thereby reduced such acid attacks in
Tamil Nadu.

However, across the country the number of such acid attacks has increased.
The sale of acid is banned but we are not able to curb these acid attacks. Madam,
a 38 years old widow was attacked with acid in Delhi yesterday. It seems there
are some deficiencies in dealing with the sale of acid. Therefore, I would like to
know whether the Government will consider adopting stringent measures to stop
the sale of acid to unauthorised persons.
st ERWES =t : sy HEen, It S auie @) A & S9d foU wWiseg Tde, 1919 &
T&d IoIvH 3R Ao & oIy S ®el a9 T €, 809 & e & oy Vsargomd oIt fam &
fh DY AT ST &, DY I MR H AT AT 8 3R 9D U Sl S F1 9ol g, 98
W Veargol H &1 84 Il & W 8BRS D ol 8 ¢l Al de By ag e 8nm
Fifr STH! [T B TR TSl B SHBT STANT el § B gl g U far g f S
I o ST B AT 18 TS DY HH I dTel foredt @fdd o1 a8 & <1 8, TS WIS) 7S
ey, S I8 fhd o & forv =1fey, Su@! &) IMar! d PReX H F= & ¢l Sfieae
aTRE ft SHd IR dxa €1 aore I aTel WM IR IR-GR XS &R, Jold B [TBbt &1
GOUANT 71 B, SUD (Y 84 & HaH oK &
e #AR (3 o RE) : oreme Held, § A 6e Bl 98 IMGN ol dredl § 6
TRre 9d B elc T @ forg ‘Afed wed' w4l ol 1 91 3§l e ) & g
RIER IFH! AR Bl &t ¢l e fhd o7 7 98 & 9721 & A1 89 R A Veargo
SN BT B 9D U8 Hl YSdTsoN! SR @1 gl g M I8 A gV g B @ B fF
TS ¥ BT W HE D T H CHied wod 9 Iodl & A € 3R 9% dad
T & T ¥ 9o IR el 7 I Uivelt Aifewrs ff &) & ¥l ' drr giis |e @

[elc B b FY H Teh AFedIR W JIR PR W® 8, I8 3SR Ui 2l
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SHRIMATI P.K. SHREEMATHI TEACHER : Madam, victims of the acid attacks
are always young women of lower ages. Most of them are unmarried also. When
they lose their faces due to acid attacks it is like losing their identity and
confidence to face others. They try to confine themselves and avoid public places
in pain. Madam, because of the mental trauma and pain they deserve
psychological counseling also. Most of them, I understand, are marginalized. I
would like to know whether the Government is prepared to provide monthly
pension throughout their lives as it is the duty or the responsibility of a
Government to protect such women.

st RS =t : IreueT HEeyT, 'Y U b IR H Il 9o T8l 9rr g ofeed difsa @1
SATET g3ras fiel, Su® oy s WRBR BT Sl ‘9T B’ 8 I9H A $B Gl IBH o D
fog g AR i R 9 W I WA ST 3 A IR <l Bl SA IS W W 2
3R WS I¢ 3 o BUY 3ol <l § Al 89 S© 5 g 9 J3laoh o1 & forg fa=r
PR ® 2l 9b fIT U= Y Ao T 21 R g Bread AR & wfde frer smoeh o
3 ARG ¥ B IR Sh! 5 ARG BUY Bl Braal e

At St o ¢ oredel WRIedl, H MU HIEgH W SeR Sl BT R Bl § [ Sd!
o Bt =1feyl fiee @ra W 9 fafdes 9 W ocs gy, i & 919 & iR R W
HRBR A AT AR AT & oIy 96 §Q A1 99 3 ARG FUY DI a1 B T §l AT (0T
SR A W e g 6 Gifsal &1 fFiges wrerties fafeean siear STaR Joa1 &l dxardl T/ ar
Uh qY AP D < Pl @Y [HAT A1 @ 8l W WA I I8 984 o AHD W gl doe
3¢ Bl FADR A DA I1 SIGT 81 De qobd | H ATH U8 XA § b Fl T8 DR
3 R 9 &S B WA D AR H Al §1 80 Yo d Bl &1 %8 8, INdlell § PE
g1 1 WR ISE <P gY, 99.9 URIRG USRI I @l 3Ud ¥ gellsl hRand & i
3AG R N PHE, 7 W 8 G B0 H ST SISl 2idl gl Ig A1y 81 < el | g9
TSIATS & 3 31 & a1 WRBR SHMER | I Y RN 3R SN ITehT STl e
PR, I 9 UTSdC AT RPN IRTAT &I, W dh b= WA 3Rudred & NI ot T8l
fepar ok S=2 &S fear war 87
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st ERWE AN : HAEGY, A US J dar B rudre gt F8l x| § MUP]
AT e § P I8 Al BT AWT gl 89 IR-GR AT BRd 81 @ DI { HF goAdl §
N TSR B &S 331 S1ar 21 98 <€ 10 JE ¥ 9% 2 B 3 o Bud & Al H &S
B YHH A A B g 6 BIC SN 10 oM@ P9y b1 <€ <, a8 A ORq &1 <ol o

IRUATAT =T SATST gl {hT, T8 FHTHI B JMIDT qAT0 |




21.04.2015 32

(Q.385)
SHRI C.S. PUTTA RAJU: Madam Speaker, I would like to know from the

Minister whether the Supreme Court has said in October 2014 that the farmers will
get first preference over banks in the recovery of cane dues from the mills. To
what extent, will it be helpful for the sugarcane farmers? Has it come to the notice
of the Union Government that mills are not obeying this direction of the Supreme
Court? If so, the details thereof and what action has been taken against those mills?
AN I A TEE - sied Heledl, I8 I Fel © B DI T ey fQ7m onl S /e
AR D! WA © [ el & Aol TR S gepran I Bl 8, IqDb! YHS BHRAMT AT WRDR
& SAIHR & ST Tl IoT TRBR - HIRM B & 3R IR W@ ¢l fUsel |at S1d 89 31T &
J9 15 BTOIR HIS BUI W R & IHRAT o, Il & 3fd H 1600 TS 97 q| it Y
19,733 RIS ¥W BT &l WS (U 8 WACa &1 B 15 ANi@ Bl [paEi b
afffeR & S0 galrg 3R 16 TRIE DI AUl & & HAl Bl D olls | ITH 11 F STl
It & HA Wil gU) SR $B gea iy € R & tw w/

SHRI C.S. PUTTA RAJU: Madam, sugarcane production is the main agricultural

activity in my Constituency, Mandya, Karnataka. But the sugarcane farmers are
not getting proper remunerative prices for their produce. They are also not getting
timely payment. In reply to Unstarred Q. No.1767 dated 13" March, 2015 the hon.
Minister of Agriculture has stated that to ensure timely payment of sugarcane dues,
the Sugarcane Control Order, 1966, stipulated payment of sugarcane dues within
14 days of supply, failing which an interest of 15 per cent per annum is payable.
Keeping in view the above, I would like to know from the Minister whether
the Union Government has any monitoring mechanism to implement the order in
respect of prompt payment and if so, the action taken against the sugar mills for
delayed payment during the last three years, particularly in respect of Karnataka
State.
sit I\ e uaE : wEey, 98 Iy IS WRER & @G Sl gl B IRAR N
I e W9 81 Ul § ST Heg 89 ol B ol fUsel R ' ds Al & A
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FHI 98% Forts Al TN AfFHed & B3 aRs el $fY #=1 i, 39@r S, afea™ wEs,
g 9T ST 3R A 7B St His[e 91 g9 [l AN Bl 95 galrs ot iR fhari &
gf=feRy & o araeia &1 | IHH I [0 A 4-5 95 IWRSGR AT AT 986 H A
SIS P 15 WHT A IR 40 TRC B DI 91 gg, 99 3ADI SAGT SHIC 8l Bl gl
WHR 7 FHIC TSI DI 15 WAT F TR 25 WAUT [HAT 81 R A S 40 TIC HA B
HT g T iR g fad #3 &1 v form % g

ORI URAUIC 3Ifed T ATHT o, YaRTUIC $ifd I 33,00 BUI I IQIHR 4,000
v0Y AR &A1 21 QAT Bl Q1 AT DI oY Ui AT dh HHAA B [T 3R T IIC
Jb B FhdT 2l The I & 98 § W) Sl 7 66,00 HRIs ¥ U € sAD! Uil fobed
700 RIS TUU BT @l W BR AT gl od AN DI RGFeR H= BT AW 81 & 2l Gfh o
98d H&l ©, SHD! ao8 ¥ R AT 9gd W ol fFaFi & AMT SaT-aR & 99T 2l
e wifers @ed € 6 89 eTean R ol Rifh S I THe & & fog 91 =18 2|
SCTRAE Adhe W FRT §am 1 311 Teb 7T YSId IR (b I Dl 3T &, IHR Kb DI
10 TR % fHar WY, 25-30 A I a1 WYl 39 gomai R &d faR &) T &1 &9
- e BT favar e asd € fF e Wk d ISy IRBR Bl YHE HRa §
T 3Ted B, 9 WU IS B Gl o, SAD! 99 Fhd o, AP oIl A Ahd ol 5
Gy H GIH PIC BT MY T VAT TE ¥ P T IR 39 X # fAfvd T 8 a7 erars
TR A1 E 2 PO I A Fel 2 [P THIRY A 8, I gwerRdl 2 Sawn e Arfors
e & BT JIR TE 2| $ T YRR I SATel R & R 7 Awon @t gl o
B9 AN BT UHART 230 $UY 8, 981 SR Y o 280 PUY HINUN Bl 8, U 7 280 I,
ERATOT 7 300 BT 3R IIRRES 7 280 U fhaAT 21 I8 THIARG Usd A AT 8, o1t
At ATferes gHen ¥ fklg o @ 21 Ao & Rule & SeR W UHARA 97 8l 81 sy
BRI 3R T AT FRARM & T Heee™ & 91 39 a9 fhar e gl
S ore A egE o, fREE W JS1 9gd & Aew@qul U B, YDA P FHI Ugl B
A & AT ¥ 9gd R e 39 WX U IO dred I A WA o 7 9gd faeR |
SR faur 81 S Farn § 6 a9 2014-15 H 19,377 BRIS B IH1A &l T IR YA A
I 21 19,377 TS IUY & AUET Hadl IR TG BT 9,715 HIS I9Y AN BT THIT Bl
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ay¥ 2013-14 ¥ 5,957 IS BUY IHIAT CERT AT & FGH IR IS BT 3054 IS S0
BT Bl 3R 89 9¥ 2012-13 BT IATHT BN Al 32,00 DHAS BUA Y 92 BT IHRAT & IqH
IR YT DT 2479 BIS B IH1AT & 3M(hs Il © & b a9 2011-12 BT 967 PRIS TU
THIT & o 265 RS 34U B IR Yo B g B

12.00 hrs
IR YW H 984 SA1aT Mg g8, s SR ol fae e 21 39 g9 g iy 3

3Nl IR IR YW & [HAAl B 21 S8l 9 A BN 8, IqD JAR [BAMl & T

D FHMAT oI YA 59 15 &7 B dfd qb g1 I8 A1 8, A U Yraem= & b e
S R S TRC & fear S| . (@rger)
AT SeA& ¢ 37U WA Yy, Riife T8y 8l 1A Bl

£ o qAl 2 H qEAG HIA S A AT AT g B T M A ATl IR SdTd STefa]
fFaMT B I TS BT YA HIRAT AR FO9a ant 3§ fFAm B fohas 11 &1 Y ol
g7

2 ¥ faa™ aEEE : sreme Jeledl, #1 Uscl €1 $El (& IS WHR b U )1 ARABR B
34l s8I el & 15 faT T 3R a8 I AR B el HRam &, A1 IHD FUR G o
& W WA gl 39 AR BRATS B oIy o0 WRBR IAH 7 iR T TSR ST 918, AT
B Al B
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12.01 hrs

PAPERS LAID ON THE TABLE
HON. SPEAKER: Now Papers to be laid on the Table.
THE MINISTER OF HOME AFFAIRS (SHRI RAJNATH SINGH): I beg to lay
on the Table a copy of the Governors (Allowances and Privileges) Amendment
Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R.
80(E) in Gazette of India dated 10™ February, 2015 under sub-section (3) of
Section 13 of the Governors (Emoluments, Allowances and Privileges) Act, 1982.

[Placed in Library, See No. LT 2272/16/15]

IYHIHT AW, WTE 3R Ade faavor #34t (sf vW e uwam) @ erener wRiean, #

feforiad o= W Tee W Rl g

(1) (I) ITERET STATHT UUS Wered AARE, 5 Aol & a9 2013-2014 &

e ufrdes @t gd ufa (RS qen ol Avawon) qen oaTRifaa o |

@) RS STewe YU eyl iiRE, T8 fcell & a9 2013-2014 &
HTIHRUT B! TRBR R FHIT & IR 7 faavor (R qen ofisi Ao |

2 S (1) ¥ IfcaRad gFT B GHT TS W I@H H Y Ao & DR SAN ATl
faavor (fR=i qer sRsft dvamvo) |

[Placed in Library, See No. LT 2273/16/15]

(3)  werRu (e iRk fafawm) efafm, 2007 & g™ 52 & iava fFfaRad
STfergETIall 1 Uh-Ueh i (fE=al oI Siirsll wwenvvr)--
(Tp) wAoSIRY ([FarT 3R fafraee) wvemRi &1 IRG®<or (dengs) e,
2015, ST 13 #ATd, 2015 ® WRA & ISUH H AT AT LB
191(31) ¥ UHIRE §T |
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@)  wverRe faer 3iR faframe e (WverR yemE) (Jehes)
faf~ra¥, 2015, ST 13 A€, 2015 ® WRA & AU H AT A=A
ALHL. 192(37) # yHIRE §T o
[Placed in Library, See No. LT 2274/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): On behalf of Shri Prakash Javadekar, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Central
Zoo Authority, New Delhi, for the year 2012-2013, alongwith Audited
Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Central Zoo Authority, New Delhi, for the year 2012-
2013.
(2)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

[Placed in Library, See No. LT 2275/16/15]

(3) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the Andaman and
Nicobar Islands Forest and Plantation Development Corporation
Limited, Port Blair, for the year 2013-2014.
(i) Annual Report of the Andaman and Nicobar Islands Forest and
Plantation Development Corporation Limited, Port Blair, for the year
2013-2014, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(4) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (3) above.

[Placed in Library, See No. LT 2276/16/15]
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THE MINISTER OF CHEMICALS AND  FERTILIZERS  (SHRI
ANANTHKUMAR): On behalf of Shri Hansraj Gangaram Ahir, I beg to lay on the
Table to lay on the Table a copy of the Outcome Budget (Hindi and English versions)
of the Ministry of Chemicals and Fertilizers for the year 2015-2016.

[Placed in Library, See No. LT 2277/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): I beg to lay on
the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the National

Automotive Testing and R &D Infrastructure Project, New Delhi, for the

year 2013-2014, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the Government of

the working of the National Automotive Testing and R &D Infrastructure

Project, New Delhi, for the year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT 2278/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): 1 beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (3) of Section 141 of

the Border Security Force Act, 1968:-
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(1) The Border Security Force, Motor Transport Workshop (non-
Gazetted) Group ‘B’ and Group ‘C’ Posts Recruitment Rules, 2015
published in Notification No. G.S.R. 169(E) in Gazette of India
dated 3™ March, 2015.

(2) The Border Security Force Para Veterinary Staff, Group ‘B’ and ‘C’
posts (Combatised) Recruitment Rules, 2015 published in
Notification No. G.S.R. 47(E) in Gazette of India dated 21% January,
2015.

[Placed in Library, See No. LT 2279/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (DR.
SANJEEV BALYAN): I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (2) of Section 24 of
the Coastal Aquaculture Authority Act, 2005:-
(1) The Coastal Aquaculture Authority (Amendment) Rules, 2015
published in Notification No. G.S.R. 100(E) in Gazette of India
dated 16™ February, 2015.
(2) G.S.R. 64(E) published in Gazette of India dated 29" January, 2015
making rules further to amend the Coastal Aquaculture Authority

Act, 2005.

[Placed in Library, See No. LT 2280/16/15]

Ao = SR AfeTRar Foerm # vow WAt (s faorw wivem):  eremer wewn, |

f=feiRad o= 941 Ued WR @l § -

(1) (Tp) el EReeye Sifh Aerd f$hd, -8 facell & 99 2011-2012 & e
gfaded & U afa (R dom 3Roh Henvon) dor oIEruifard oy |
@) e gReeye Sifw Werd fehd, 718 facell & 99 2011-2012 &
HTIHROT B TRBR GRT AHIET B U afa (R qem siHrsh wvamon) |
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2 Sww (1) ¥ IfcalRad T3 B AT Ued W @ H U Ao & BHROT AW ATl
faa=or (fR=it T2 3RSt Hvanwo) |
[Placed in Library, See No. LT 2281/16/15]

(3) (TH) TeFd gRESTE i AR fehd, 7% facell & ay¥ 2012-2013 & dATN®H
gfded &I U afa (R a2 3RSl H¥ehvun) a7 oI@ruNiferd of |
@)  TFd sRETTT A ARd f%hd, T3 Qoo & a9 2012-13 & HIIDRUI
P TRHR R FHIE B g i (R q2 s dxmo) |

(4) S (3) ¥ IfcalRad TAT T W Uedd W I@H H Y e & HROT AW arel
faa=or (Rt T2 3RSt dvanwo) |

[Placed in Library, See No. LT 2282/16/15]
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12.02 hrs.
BUSINESS ADVISORY COMMITTEE
16th Report

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, I

rise to present the Sixteenth Report of the Business Advisory Committee.
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HON. SPEAKER: Now we will take up ‘Zero Hour’.

12.03 hrs.
SUBMISSIONS BY MEMBERS

(i) Re : Reported alleged statement made by a Member of Rajya Sabha
against the Muslim community.

SHRI M.I. SHANAVAS (WAYANAD): Madam, I thank you very much for
giving me this opportunity to raise a very important issue.

Ever since this Government came into power, a situation has been created
in this country tarnishing the image of the minorities and some irresponsible
statements are being made by responsible leaders of the ruling allies. They are
misusing their power to intimidate and victimize the minority communities. The
latest is and I am very sorry to state that a Member of Rajya Sabha, ...* has made
a statement that Muslim community should be disenfranchised.... (Interruptions)
This is a very serious situation.

HON. SPEAKER: No name should be taken. Nothing should go on record.
(Interruptions)... ~

HON. SPEAKER: You should not take the name. He is not a Member of this

House.

... (Interruptions)

- e ¢ 3T fhft b1 99 9a gl

.. (o)

HON. SPEAKER: You know the rules better. He is from Rajya Sabha. You can
speak without taking his name.

SHRI M.I. SHANAVAS : This is against the Constitution. A series of issues are
being started. Sadhvi Thakur has made a statement that Hindus and Christians

should be forcibly sterilized.

* Not recorded.
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A fellow Member of this House, ..." has endorsed it. They are of the
opinion that Muslims and Christians should be forcefully sterilised. So, a situation
of intimidation is being created. This is against the Constitution. It is a criminal
offence and an offence against the country. They are not fit to become leaders of
today. ... (Interruptions) So, some criminal action should be taken.

HON. SPEAKER: Adv. Joice George, Shri P.K. Biju and Shri M.B. Rajesh are
allowed to associate with the matter raised by hon. Member Shri M.I. Shanavas.
et &1 M el o Bl
.. (o)
HON. SPEAKER: He has mentioned the thing.
... (Interruptions)

- &Y : 19 8] of Ahd |

.. (2T
AT sreme : faAT AW oy ey dra wad B
.. (o)
A e : Tg PIs aNIdl 78l gl
.. ()
St feRe f. Aicat (srEvemEE) @ A fee SN, MUY I AGRMN & ax H Heaqul

fawg Som &1 Hiet faan, g9 o § aueh! g=yare ST g1 Wk Dl Fsl dc 9gd oial 2l

# ORI A ST gl ORI H 1600 fHaARICR da1 Wul € gl ORI, qHeg ® HGIMN
AT Aol IS HHN B folg q9s § R T S &l .. (dgH) ST UIfbre AT 2ieiet
IR TS ThSd & AR S (Y Yfeher Uar 81 Wil 81 AT G 9 Aal St sfieiept
MY 2, 39N U Hicil WBR T 86 HGIIR I el fhar o1l g4l a8 wifhea™ & |1y
db¢] gl B aIadid & Usdl 172 AGIARI BT RET fHar T o1l 7gem Aoil IS HAM &
fo W dc 4 9 §1 A AR I W1 & 6 W I B ATher fhar Sy s Agam™i

Pl qfeHe 7 B

* Not recorded.
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AU dof FGIRI BI A o B B F 3T B, e At B Aw § R
T WHR A R & 6 T 7RI D1 Tegqd! dat o faar gl
A e ;30 e g9 8k AN *divs AR O @l Sl e 0. |iddl §R1 SaIg
U v & |1 Hag B D AN T B A Bl

I am sorry.
... (Interruptions)
HON. SPEAKER: Now Shri K.C. Venugopal.
... (Interruptions)
HON. SPEAKER: No, this is not the way. I am sorry.
... (Interruptions)
HON. SPEAKER: Shri K.C. Venugopal has another issue.
... (Interruptions)
2t AfcodTo @S (TAaT) @ AFIY fETE SN, JUENUTS Al dleidl Afhs AR 7 S Faral
AAIRE & IR ¥ Ior, e AT Age a9 o @ a1 Udh 0eT 3 &) 2., (raer)
IE 980 HSHIEA Bl... (SaeT)

A 3eqey ¢ el S, ST =T Y ¥ 87

... (cgaygm™)

HEA 3T ; 3USB!T g1d Rebls § & ST &) 2

... (rer)
AR 3eaet @ SR 4§ oo™ 9 S 91d 78 aitl 37y 3fSy|

. ()
Y afcerarol @S : 98 SR FY A # 9 w § A fareen T8 w® 2
A Nehe ¢ § MUDT TS T @ gl
st Afcoaom @SN : WERA], W e W Sl U¥ SoWl §, 98 o¥ @ fay  §gd
Hew@yul §l I8l 8 MAfRer 90 8, R VAT 919 aR-aR icicgee & fa%g il | amae!
S QY P A B, < H WS HAM T fF SN T WIR I8 T I§ BiIcg2Tel g

* Not recorded.
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qiell ORBR B, I A T dell IRBR 2l 3R Bls Afaeg™ & Race ard ol 8,89
B W B! WOl < dlell WRDR 2l AU T W S D IO YD AN R B8 & 8
JMUD ANT Al Solel B8 W 8, Pls dadl & b ARG & AfeT a1t 1, s dadr b
TGS BRI @, DI bedl § ... * 1 IR VAT A1 B RS Al R < H wifd wIiW? g 9w
DI SISAT @8 & AT AT ared 82 # ol aredl gl... (Fam)
AT A& ¢ U &l Fell, 7Y 93 gy

... (cgaym)

HON. SPEAKER: Nothing else will go on record.

... (Interruptions)...

2t Afcwrdrod @S 3ud A1eyd § B AfARer St & gor dredr § 6 U 9um i en
w27 AW GA B HRR T a0 $E @ ©, A9 Bell B & A9 B q e b
ArST ! 91d PR @ ¢l ARPR Pl AMRR I DI 910 3MID! AR A AT Bl 8, IR A T M
W Bl ITAMASE 3R B PR @ & A1 MUD 1T R I &1 3MIBT T FRIY Y & T,
3MUe QAU &R 8 8, #A1 &R W &l # M S @redt § 6 Q9 «rn &1 & fRen
7 . ()
AT A& ¢ HerRAT St Y 4y, amyest 4™ 81 for|

NG
2t AfcAdI TS ¢ 59 INE W GEAT TR & RaaT, TEIey & Rae® &4 Hi ... (aem)
AEAR Jtead : fhdl UuR &1 9 T8 o Bl

G
AN AfcAPA @SN HT ITHT AW T forTl... (Fag™) A Yol YR H1 94 form g1 U
AN BT AT A B R BB 3N BT AT VA YR BT dg B ST ... (raen)
AT & ¢ H SR TR § bl 8] PR Fehell |

... (cgaym)

HON. SPEAKER: I cannot compel him. This is ‘Zero Hour.’

... (Interruptions)

* Not recorded.
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HON. SPEAKER: If he wants to reply, he can.

.. (er@Er)
A 3eme ¢ 37y Aoy 98 Ia1 ) 2
.. (orTE)
A A& ¢ TSI SN, 3R T8 alell dred & af § A1 T8l B &l gl
.. (er@Er)

HON. SPEAKER: Nothing will go on record. Only the hon. Minister’s Statement
will go on record.
... (Interruptions)... ~
HON. SPEAKER: I cannot compel him. If he wants, he can reply. That is the only
thing I would tell.
... (Interruptions)

SHRI ARVIND SAWANT (MUMBAI SOUTH): Madam, I would like to clarify
it.... (Interruptions)
AR sreaet ¢ Bl &1 AW el for g1 ey dfsu|

.. ()

TE HWA (s v RE) ¢ AT oreme SN, Siet 9% WRd & Wfage &1 a2l s 9

a2 fop uRd &1 dfege 31 < & @t ARet B Har b1 iR dT ' YR &
R frdl WY bR &1 fSfBRIEReH B &) goirod fhd) &1 =18 & S dahdt|
# HeT H Wee AR <A1 el g Ifa Bl & gR1 W) FeT | PIg 91 3¢ Al U aR

HaT ST Fhdl 2 9eT & de} dls el odl 8, Ife 98 VT & i &Re, dle, X9 31eaT
Reflo & omeaR R fhdl 7R &1 f$REpfHem fhge g 8 § Jvsmr g 6 a9 WRaR
frdl ff IR A 0 SO T8l PR bl

* Not recorded.
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. URdEE @, W (WEER) @ AR e Sfl, U {3 ufdd Wed W o & W4
fram, sififera sk emarl ATl 1 Wl &R darer Jel YoM &l AR e a1, sds foy
# U U gl R S H U A W MRl AW B e R U DS SAfard w0 d
RIS B B qIG I MR W A g7 B gor Rl HAT WPR & AR 2| agd
el 91d © offh ol qX <=1 # Wt wmhv, e ok siR¥ifaa <l & o i e Sude
TE ... (cgaum) U fRIfy # Sfa 9 A emue Wil @1 R gER fdd &AM W
YY) WRIGAT 3aWIH 8 Sl | SHH! aofe ¥ Gax Al 3R AIIRAT BT AT 31T
AT BT AHAT HAT T8l 7§ a1 47 f9ad a1 @vie ffwt & fore greafza 8011, (@raer)
gAfAIY 3MU® HIH ¥ Hdfd A #31 Sff 4 A)7 o Ry 7 [ SR 9 @ 39 &8 &
rerar |l A Py AERIAT S Blg UBAT-UF, RUE-DlS, b ThrSc TR IMfQ
Aol § d! a9t § IR-BrT TgRT R A S A A | =g

SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Madam Speaker, I

thank you for allowing me to raise an issue of urgent public importance today.

Madam, I would like to highlight the pitiable condition of children in our
country. Malnutrition is almost certainly the top concern across the country. Each
year, about 1.3 million children die in India because of malnutrition according to
the World Health Organization (WHO). Malnutrition claimed several lives of
children in different parts of our country and the deaths continue to occur across
the country. According to the UNICEF Report, about half of under five children
death occurs in only five countries and unfortunately India is one among them.
India accounts for the highest number of death of children under five years of age
with 50 per cent of such deaths caused due to malnutrition. Even higher rates of
stunting are found in children in rural areas and are more likely to be stunted. India
is one of the highest ranking countries in the world for the number of children
suffering from malnutrition and it is really a big national shame.

Lack of basic sanitation and proper nutrition supplement food in India are
seen as a key reason for severe child malnutrition burden. There are currently over

one million Anganwadis run by the Government across India. But it has also failed
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in providing supplementary nutrition. More than half of the Anganwadis are
functioning in rented premises and have no toilets and some do not even have
proper drinking water facilities.

I have already pointed out this alarming issue in the House and I request the
Government to have a re-look into the Budget for 2015-16 and to give
malnutrition the priority. Nutrition in children is so important that it should be
taken up with the seriousness and urgent measures need to be taken in this regard
because, Madam, ‘the tomorrow of our country lies in the health of today’s
children’.

Thank you.

HON. SPEAKER: Dr. Kirit P. Solanki, Adv. Joice George, Dr. A. Sampath, Shri
P.K. Biju and Shri M.B. Rajesh are permitted to associate with the issue raised by
Shrimati P.K. Shreemathi Teacher.

3 W T BIRG (W) : AT Jeqe S, AT G AR GHET & Qreud bl FGEl
R qle BT IqR e b, ss fofy agd agd g=are|

W AR &7 A ¥ afifed aral @t 6 § ASEIR TA1 3 Bt & fog ant
ArfTad § foeell 3T S €1 offeps A=l Ml &t WAr BH B qeT WAy WAt # A
el P IAT HH B D BRI YR W BT ATHAT BT TSdT § O b IR st d
99 U A1 fis d§ AR S & &RoT I Gid &1 RreR 8@ 9 2 3 iR s¥ad & §|
7 oo Il @ R 9gq & oy

IEdh-TEM-IHIR-UHUd - 3R Aedb-Ja-SleqBIa-aHyd  Yad g I
oo fam S| s9& A1 & WY 39 ¢ W HaN MSAl B W1 g5 9 o
3fferes W S1fer AT AT 8 Wb |

3: RN AT X HA St 4 I8 W Faed § 6 ool & dFima & forg fawy
AT Fofrs S qen =t misal § gar fesdl &) 91 9eM b v Y forad fe
e AR @1 g a8 9% | a=are|




21.04.2015 48

12.20 hrs.
SUBMISSIONS BY MEMBERS...Contd.

(ii) Re : Need to investigate into the alleged custodial Killing of five persons of
Muslim community in Telangana on 7th April 2015.

HON. SPEAKER: Ahamed;ji, the matter which you want to raise is completely a
State matter. But still I am allowing you. So, please be brief.

SHRI E. AHAMED (MALAPPURAM): Hon. Speaker, I would like to say that
this is the House of the People. When a section of the people of our country have
been put to difficulty and their fundamental rights have been taken away, there is
no other place to represent their grievances and that is why I have to make a
representation here.

Madam, what happened was very shocking. I would like to bring to the
attention of this august House and the Government about two incidents, one which
happened in Nalgonda, Telengana on 7" April and another one about the extra
judicial massacre of 20 wood cutters which happened in Andhra Pradesh.

Madam, the seven persons who have been killed in Telengana may be
accused in a case, but the State Government does not have any right to kill them in
police custody. What happened was, these people were being brought to the court
to stand trial in a case. But they have been shot dead in cold blood. This is an
extremely shocking and shameful incident which happened in Telengana. It is very
shameful that even after the formation of a representative Government in
Telengana this kind of killing of innocent people has happened there. Of course,
charges may be there. I am not denying it. But they cannot be killed like this. So,
people have been asking for a judicial inquiry or at least a CBI inquiry to be
conducted to inquire into this incident.

If such incidents happen, where will they go? What is their crime? Even if
they have committed any criminal act, are they to be gunned down like this when

they were being taken to the court for trial? It is a very shameful incident which
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happened in a democratic country like India. If the police think, they can do
anything and everything to the members of the minority community, we will not
allow that. This is a free country. This is the India ruled by Jawaharlal Nehru, this
is the India ruled by Indira Gandhi and this is the India ruled by Vajpayee. Under
their Governments, nothing of this sort has ever happened. It does not matter
which party is ruling the State Government, whether Rama is ruling or Ravana is
ruling, it does not matter. But the members of the minority community are
suffering and so it is my right to raise this issue here and demand an answer from
the Government. ... (Interruptions)

HON. SPEAKER: Ahamedji, you have raised the matter. It is over.

SHRI E. AHAMED : Madam, let me complete it. ... (Interruptions)

DR. M. THAMBIDURAI (KARUR): Madam Speaker, those 20 people who were
killed in Andhra Pradesh are tribal people of Tamil Nadu. This is an inter-State
problem. This is a cold blooded massacre of 20 people belonging to Tamil Nadu
by the Andhra Pradesh Police. The Home Minister is sitting here. He has to
respond and tell what action has been taken in this regard. I want to know whether
the Government is going to conduct a CBI inquiry into these killings. ...
(Interruptions)

HON. SPEAKER: Shri Asaduddin Owaisi, Adv. Joice George, Dr. A. Sampath,
Shri P.K. Biju, Shri M.B. Rajesh and Shri Shankar Prasad Datta are permitted to

associate with the issue raised by Shri E. Ahamed.

$it oot s SN (W) @ srema o, wETEAT AU WSd AT TASIY B 4 ARBR B
BT Te=H AT ofed IR arouRft St gRT URAT &Y 778 oY | I8 Ao AR TRBR
B! AEATHiEl T Ahe Ao gl et v X <9 & e 2 ok <o & 9gd & U wial |
forTept fdepra &1 8o o1, S AT gRI WSh d1 D HRU AR, ASNR, g1 & 1Y
fIepRid gY €1 WXy 91 B WRBRI & S T o, T ARBRI DI NS G IS HIROl




21.04.2015 50

B g A T TeTHT R B F B D BRUT I8 ATSMA TR HR SR I H oW U3
T & A 39 Ao ARl @ S ey off, O T8 8 uT & 2. (Fag) stemer o,
W AT &7 SR ISY B AR R A gETHAT U0 WSd ATl gRT 120 FShi Bl
fAetor 81 o, A 37 WSl BT B AW 80 HRS YUY WRA ARBR U aqad T8l 81 D
DR Y © b TG AP Al G ST MR GRI 9RA WRDR A 87 Al B Bl (SHTS
TE DI A qE T O AqgA T8l Bl Gobdl| IR T WHR Db fAfshaar g womfas
PHRON & BRU g9 Pl AW T8 DI O 8! 8, D RU JTEHYR Aled IR I & G4
fSTell § gere= arior WD AISTHT BT B TE 8 9T e 2

T H MU W W WRA WRPR © THI bRy HAe § AN BRal g B
TREAGR W AT R IR IS B Whd GSD] Bl A BRI I DI &g AY 80 PRI
JUY ARy TR Afed SR Je¥ @ a1 [l @1 39 Ao HI AN AR aqad HRA
B HUT B, A ALY qeeb! b1 AT B W |
$it AR g st (qien) @ oremen S, H oru I ft ooy fHsm < gRI SO Y e ¥ Ad|

Tl gl

12.25 hrs.
SUBMISSIONS BY MEMBERS-Contd...

(ii) Re: Need to investigate into the alleged custodial Killing of five persons of
Muslim community in Telangana on 7th April 2015.

AT 3eeT 1 $.378AG SNt A S 97 Wed H 301§, PR 99 vy # qg #5 St dremr are
dr g3t dIs Rl 78 21 If he wants to respond, he can. & &l &1 de &1 Al
& & S Webell g1 B fhel 1 weeHe el S|

Thambiduraiji, you are the Deputy Speaker. You can ask me if you want to
speak. You should not talk directly to the Home Minister. All I am saying is, if he

is ready, I am allowing him to respond. But please do not get angry like this.

TR #al (sft o RiR) ¢ siedet HEledl, Wed & HIAY Waw SHE §. 378HS Si o Sl U
IOl 8, SU® dR # THMHN ¢ Afhd IX d2di & ddg H oy WpR F RIS A7l T8 51 157
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WHR B RS Ui B9 & 91 519 W) 3BT goiroid 8T, a1 O § J91 e Dl 3[dTd
DR I 3R AfS Araegeh gaf Al qa Bl Hl a1 |
HON. SPEAKER: Okay; now it is over.

... (Interruptions)
2 AfcerabIol @SN (A ¢ ST ARBR 7 & TAd B 2, g81 & Yo AUBINAT 7 Tt
3 2. (Fagr)

A Jeqel @ U1 81 BIdl & 8 R &4 P& T8 Bl S Wbl &
NGl

HON. SPEAKER: Zero Hour is not for that. I am sorry, No.

... (Interruptions)
$ft S.7A.SS (WERBION) @ 37eTd Sfl, I AW &7 AeRbiol Ud [oRd 4 ot Sl S
DI R Albel T & dqredl ® A & oy wfds Js A€ g T 81 WA B A |
SR STl Il ST 2 §9 goig 9 9gd &M BT § 3R s aR sl W1 gl §l 39
A § HF W &S §Q B YD AR A AR HAT SN Bl IR el § P &R T I W
dIpd T & drel @ fou AW e R IS WY IR dAlhd el 9 S A agel
Y| A agell g B W ¥ S99 S W A aqgell §€ Bl Sl dfeg] A8 AP 5
TE I AN BT UK BYIS ST BT d1feh AN S UG D |
31, fpRe @, Aca (sreaeEE) : areger S, # = 3y & st .U, IS §RT SO MY
v & Hag e gl
PROF. SUGATA BOSE (JADAVPUR): Thank you very much, Madam Speaker,

for giving me this opportunity to speak after several local and State matters have
been raised. I am raising an important issue of national and historical importance.
The whole country has been shocked by revelations in recently opened files
such as these that the Government of India through its intelligence agencies
conducted intrusive surveillance for two decades after Independence on freedom
fighters who made huge sacrifices for the nation under the leadership of Neta;ji

Subhash Chandra Bose. The surveillance included opening, reading and copying
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the correspondence between Netaji’s nephew and freedom fighter Dr. Sisir Kumar
Bose in Kolkata and Netaji’s wife Emilie in Vienna. There is also evidence that
veterans of the Azad Hind Movement including S.A. Aiyer, Netaji’s Minister of
Publicity were put under surveillance in Mumbai. The Government — I see the
Home Minister is present here — must immediately clarify the reasons for this
surveillance and under whose orders it was carried out, the date on which the
surveillance began, the date on which it ended, and the reasons for the gross
invasion of privacy of the law-abiding citizens and freedom fighters. This is not a
family matter. It is an important national and historical matter. That must not be
allowed to degenerate into party political controversy. A decision should be taken
at the highest political level to immediately release all files more than 50 years old
in order to put an end to unnecessary speculation.

Madam Speaker, you will remember that at the historic midnight session on
15™ August, 1997, the 50™ Anniversary — you must have been present — the voices
of three iconic leaders of India’s freedom struggle, Mahatma Gandhi, Pandit
Jawaharlal Nehru and Netaji Subhash Chandra Bose had been played in the
Central Hall of Parliament. Let us be respectful towards all of these great leaders
while we address this important and sensitive issue. Let us not forget the primary
lesson from Netaji Subhash Chandra Bose’s life and work that united all of the
religious communities of India, Hindus, Muslims, Sikhs and Christians, and all of
the linguistic groups in a glorious battle for freedom. To honour his memory, let
us make sure that the minorities in this country feel safe, secure and continue to
enjoy equal rights in this great country of ours.

Thank you very much, Madam Speaker.

HON. SPEAKER: Shri Gaurav Gogoi, Shri Rajesh Ranjan, Kumari Sushmita Deyv,
Shri Bhairon Prasad Mishra, Shri P.P. Chaudhary, Shri Mallikarjun Kharge, Shri
P.K. Biju, Dr. A. Sampath, Shri M.B. Rajesh, Shri Sankar Prasad Datta, Adv.
Joice George, Shri M.K. Raghavan, Shrimati P.K. Shreemathi Teacher and Shri

Jose K. Mani are permitted to associate with the issue raised by Prof. Sugata Bose.
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$it BRI IowR (ERf) ¢ A Steet HEleAl, STR UQY H S Uidhfad el I g,
S 37el), BT G IR A RN & Bl B O JHA g 7, S9d! ARl &1 e
IR Yo ARBR WeHTd & AR R PR W@ 8, Sl fhami & d J= gl I8 78, O
RTetl 3 & &1 e a1 S @l &, S9 el & idl 9 dadt 10-12 fhami & ramar o
fFaml @1 8BS < & 5, RN fFA i JHAM Bl SR ATHSAT TR 8 ol 98 30
YT TR AW E MR JHAN @R I® BT ACH @ ol gl 7S el § 39 aE B wa
gAY B gl Tl SR USY AHR 9 fHa yu oF # e & 9 o) R’ W@ g
TE AITH RN ?

# Bs ARBR A AN BAT g [ fFAmEl & Famao Qo G4 fHami ®1 @ S,
Rt 39 omuar § &fa g8 ©l S W 0 & | Sfmar g O 79§ ar g, S9 SR uad
ARBR AT A5 H I @A B A drg ARBR A A7 2 fh IR I WRBR A 9o T 4
& 9 B AR A1 ARG T B S IRE GOAN BT M Al O [HaH 39 9T IR I
H ST | FIATIol U W Al 8 %@ 8, Fh IR0 yatad @ SMreiHig el @i 75
IR el @ 399 IC §U A9 Tl # 20-25 URIWId &1 e fe@mn o <& €, a8 &
TG AT L..7 SR S USW & qREEH S9d guF &1 wafs Sl el § aRe) JHas
BT 2| ST RUIC geruraqul dRie | JATABIRAT §RT 4ol S I3 &

AT STem&T  : 3MTY 3fUsi] a1 el fhsl & I Rebrs § TE G| HuAT 1y (vl f$are
v

3t ERTREE TR ¢ T9 39 W H FaTdl SR A1 3RS dcdl 1 3R Yool Hebl 3R A
M TR UTRRETSH &1 g Seldl Al B A 8 RaaAT® UHh.3MMS.3IR. &5 PRl ofF b #Y
FEarfl gR1 A SN W YRR g Aal gl & G H UH.3AME.3MR. GOl Bl B e
@ g forg T i TR UH.3TE.8TR. §91 &< 9 §R &R @ ©l 39H1 Jdaed ¢ 6
TR Yo B! g R o8 IR & <919 H R R W@ 2l

DR. THOKCHOM MEINYA (INNER MANIPUR): Thank you, Madam. I rise to

raise an important matter of urgent public interest.

* Not recorded.
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The Armed Forces (Special Powers) Act, 1958, in short AFSPA, is
redundant, infamous, inhumane and most importantly terrifying in the so called
troubled regions of the North East and Jammu & Kashmir. The latest causality is
the State of Arunachal Pradesh, one of the North Eastern States of the country.
Out of 19 districts, 12 districts, which cover almost two-third territory of the State,
have been declared disturbed under this infamous and notorious AFSPA, 1958.
This is contested by the Arunachal Pradesh Government. The constitutionality of
this Act has been questioned time and again by the United Nations. Violence and
insurgent activities are the two fundamental premises which determine whether a
particular area should be categorized as disturbed or not.

I come from the State of Manipur which has a record that its people have
suffered a lot under this Act. Many people have been killed in alleged fake
encounters. Several cases of forced disappearances and huge violation of human
rights against women and children have come to notice because of this infamous
Act.

Madam, in this House, on 25t February and also on 10" March, I have
urged the Union Government to immediately consider repealing this draconian Act.
A number of committees and commissions have recommended repealing of this
Act. Over and above this, as many as 169 countries across the world have
recommended repealing of this Act. Enough is enough. Is it a deficit in
democracy? 1 once again urge upon the Union Government to immediately

consider repealing of this inhumane Act. Thank you.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, I would like
to draw your attention regarding the plight of the potato farmers. In the country
during this period, the potato growing States have achieved bumper production.
The potato farmers in West Bengal have also achieved bumper production. So,

they have to go in for distress sale. They are being compelled to sell potato at
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Rs.3 to Rs.3.50 per kilogram, which is below their cost of production. It is a very
pathetic situation.

The Government of West Bengal is purchasing potato from them at the rate
of Rs.5 to Rs.5.50 per kilogram for its ICDS and Mid-Day Meal programmes.

Similarly, Mango is a very tasty fruit and there is going to be a bumper
production during this summer. These farmers normally take loan for their
farming. If the loans taken by those farmers who have been affected by severe
rainfall are waived off by the Government of India, then I would like to urge the
Government of India that the loans taken from the banks by these potato and
mango farmers can also be waived off.

I hope that the Government of India will interact with the State Chief

Ministers and also with the Ministers of the Department concerned and will take a
positive decision in order to save the potato and mango farmers of the country as a
whole and particularly of my State, West Bengal.
SHRI M.K. RAGHAVAN (KOZHIKODE): Hon. Speaker, I would like to raise a
very important issue of granting Cabinet approval for setting up a National
Institute for Research and Development, NIRDESH, under the Defence Ministry
in my constituency, Kozhikode.

NIRDESH, the National Institute for Research and Development, an
approximately Rs.520 Cr project, was set up as a Centre of Excellence to achieve
complete self-reliance in warship and submarine construction under the Ministry
of Defence, in November 2010. The Kerala Government allotted 40.52 acres of
land at Chaliyam, Kozhikode, which is my parliamentary constituency at free of
cost and the Kerala Cabinet has recently decided to hand over possession of the
land to NIRDESH.

NIRDESH, the first of its kind in India, seeks to facilitate enhanced self-
reliance in India's defence production capabilities by focusing on areas like detail
designing and integration of systems through a multi-pronged approach that

includes development of skills, the involvement of defence industry and the
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strategy of knowledge mining. NIRDESH aims to develop an inventory of almost

15,000 inputs needed in the construction of warships including around 3,750 key
and strategic products.
With the establishment of NIRDESH, India becomes one of only a handful

of countries that have the capacity to develop state-of-the-art warships and

submarines. = NIRDESH aims to provide technological support, develop
indigenous capabilities and promote the participation of ancillary industries in
India's defence shipbuilding sector thus enabling them to meet future demands for
platforms by India's naval forces. Ultimately, NIRDESH is to become the nodal
centre for the defence shipbuilding industry in India. Once completed, it could
also generate financial and commercial centre.

The Master Plan to set up infrastructure was approved by the Board of
Governors in January 2014. The first phase is expected to cost Rs. 200 crore with
Central Government funding of Rs. 100 crore and the rest is to be funded by
defence shipyards. The progress is held up as the Government funding is yet to be
received which will be released only on approval by the Cabinet.

It is understood that a Cabinet Note is under preparation for the same. I
wish to request the hon. Defence Minister to expedite its early approval so that

NIRDESH can be set up immediately.

#ft s R vy (RRSER) @ sieer weledn, # ous H1egH 9 YRA WRBR A AU HRAT
g P o & # IRRR afed S @ Ui TR § wee oM @ e & fog ferafes
e BT A A BT BT o1 1 B, S B WWE 2] SIRES SR [J8R & #s N
T I S B GERT A f B 9D bs BRI &l TLIT IR BT B 9T qTHD B
IR & B, WR o 3R e o &1 SR Afd 891 dn Asdi & ARSI B
WPl & gea IRATSHRI P a9 Td TR0 AU gRT Wipia T8l fear S g
afferger &l H qrer EIT BHEES Bl ISR Sife BRI | aRASEY |afR i g1 AR
FaT &= FiRSe # TRATY e wied Wi & wr-ar fenfie aF W gl ag gRen
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YD 3R PRI B Wi o oy favg ulrg 21 a8i el e 4 A g S &1 G
g0 TR 2| S UPR SIRES H A IOMNT -98 3R FRES TAT IR TS DI SIS

qTeT S B8d-2 B AISIBRU Bl ATl & Afd 81 & HRUT ASH SH B THRT I~

B & B o W URA ARPR A T ¢ b MIREIE 2rev &1 St #er el el uRay g,
¥ Sred & foy gfodfes wsa & o @ Wigfa wee @t Sy o Saa dfed dsdl &
AT BT DI AW TR HR B FqLRAT

A e WG (ATeioT) @ 37eel Jeled], H U 3ffd dlld #ed & (A9 Dl Y Bl A
IO ArEc g el | Her gl B Solag e, off 3R e Qe &I 89 HEdr ol

3TTST T ST MU NI DI qa B a8 o @l ¢l T8t & o -8k game ax @
g1 SHHT Y BRI g [ T F G AR a0 HIRAT 7 IR R Uhod Heol b7 8, 9
W URAT q&d, oY UaH AR SHISAl H a9 S A AR ST HIRAT & |qiy uformet |
IR 8 MY 2| e gad T8 © UMl B I e sHhigdl B 98 IR AT
BT TS V&1 2l 39 PR AR & IR T & B 8 31N WRPR BT Rl ok Pl g1
A 21 @ 2 I e gaeal S Ak Agel @ faww wW¥E gEe e off, oo w
dredt ToR o W@ 2| S8t 89 W AST B R a9 &1 @ 9@ ) ¥, I« § 6 uew
WRBHR DI ISR AR ATefies T & RO I8 w9 & §9hx 7 I8 S| gafely § deq
D HIEGH H HA S A ATUE HRAT AR g (b Qoo UTRAIR BT faed WRIF ¥R q9 N D
foy & < &k a9 drs W W S sdheal o 99 iR sféor iR & gfowt &
g™ B AT AR B, N 981 & ST BT 9= AbT o Gb | 399 Al BT AR
DT JqER A I B D0

SHRI V. ELUMALAI (ARANI): I am thankful to you, Madam Speaker, for

calling me to speak on a matter of urgent public importance during Zero Hour.
Currently, the country has nearly 200 private medical colleges across the
country. Most of them are recognized or approved by the Medical Council of
India (MCI). Though the rules and regulations of the MCI are of high standards
yet most of the private medical colleges are not following the norms of such

approvals in its true spirit. Most of the private medical colleges are showing
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dummy patients during the MCI inspection. Outpatients and inpatients documents
do not match with the reality.

So, I would request the Government to take action in this regard. There are
reports that many private medical colleges are running without the approval of the
MCI, and in some cases, it has been learnt that approved form of the MCI had
been obtained by making forged documents. But my cause of worry is that in the
event of any private medical colleges being found unfit to run the medical college
by the MCI, and with the ultimate cancellation of revocation of approval of such
medical colleges, what would happen to the future of the medical students
studying in such private medical colleges?.

I would, therefore, urge upon the Government to instruct the MCI to follow
strictly the MCI norms for granting approvals to any private medicate colleges.

Thank you.

HON. SPEAKER: Dr. K. Kamraj is permitted to associate with the issue raised by
Shri V. Elumalai.

2 T AT (VERAYR) : AheT HEedT, H U we@yul favy Bl AR a7ue wenw |
ARBR DT LA ATHI HRAT ATEAT g IR TS H THIH TR AR ATAG A fpari
ST GO g8 B, S9D F H By A Fel ¥ Y o AR gl @ € e v @
ST JHAT ol 8, IHT 3MBAT BR Fbd o, qd PR Abd o, clih [bAml dl A1 e
TS B, Sl AT AI8H B I DY Al SHBT BUAl H AThe A1 GWd T8l 2| fHar a1
g 3l &, UISHeid & Al IR Ja¥ ARBR gRI Sl (el Aol {an Sff %@ 8, a8l
fpaml & W, ¥d & IM R d@uTd Td H Sr 81 wfert gl & {6 we © urg dad
gl S &9 M forgar oar 8 Wl ¥ 98 78l S 8, el geR b1 qd e PR 2l S
& SN & 9 B 3MMS-3MM3 3R TH-GF TR VU & °ch g9 B AT O & oAfeh f5
H B IRAd H T S T, SIB Uh vuAT dF A8 fHerar gl F qarm amear g 5 oW
TS FERAR H AW db 19 Hid 39 BRU A B gl 2| R & o Al 7 srcHsn o
g 3R PV AN S d91d & SR A1 8g ol YA BT I8 Hedl § (b I AN AAGe &
BHRO TE WX ©, deh gl DITA Bl gois ¥ W &l § 41 WSt Ma & U fHam o
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Sl @ g H FaET dedl g [ o9 SWd U dediel Bl SR Repadl BRI D (ol AT,
1 a1g a8 fhar so @d | TA1| S d8 < {6 DY Sl Beel F6iq ISl 8| 98 R
I 3T 3R S ;Y W ST 81 W AR I <F ars AT R SR UST B IRBR
THR A I fHAr Bl G BT AATD IS Aled] 87

HRT 3MUSD HEH A AU WRBR ARG 8 [ IR I« & [hasi & a I8 S
31T Bl JET © 3R o1 ¥R ¥ g B BAd 75 W 80 U T 8 gH! §l S HmEa AR
T8 T 98 A WA T T, AP S WSl 7, 98 f W@ B, SUST el 9 HRal BR, FE
bl XAl DR fHArl b1 garmaon fear Sl we & | 3 feami 7 e ik
JMYST & BRI JAUAT Sitaw @l fr g, 3fa mor @1 iy €, 39 fhami & uRari &! ui=-uid
A YA BT J3asl AT B BT B BRI ARBR DRI 5D eIl IR IS WRBR
B! g R o) & a8 9d wel w9 | B
. it Areda (SSoi) ¢ sreme Heledl, § JUd AR g B orue g9 39 Heaqul
w2 W qre @1 Hiewt |

# MU AIEIH ¥ WRBR B &FF Aohd edl IR JA9IRkd 81 & fUfSarse s &
RISHHT B (I BT IR AHNT BT arear gl =T # Bgem-fhwT &1 aren
qie] femman mar 21 o el o we fewrll 81 39 We & QR Uil dfe &1 Ud
S[AT He ST Bl S 9 B ARG AfE & gN Sired gy @ T 21 9% axda: 39 9
& AT ADT BT aferal IRERT BT STEM & ITfehearil A1 Bl T aR H-[HA D
IE H B gD WA AT BT8R JUAM IR 7 ORE aren gl fUfedse dw g™
fegman < ver 7w fasnus g faRidt 8, fordes! § aR 9T HRar g1 H s wens | e
H AT BRAT §, A T8 A Sl SRR © 6 39 fASus 1§\ arel derray, e,
WD IR TR B R ARII A1 b AN R I S8 BT GhaHT qof a1 S|
AT & TR =T 1R R b R S|
AR seme Al el fhuR e - SufRyd €|

A dLaY =Ned, s SiS] aTelr SR HHRY AT BRI bl At W1 faramfor wrerdy
ERT I3IT Y 97 & A1 Hag B D AR YSH B At
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st W uwe @ (afen) @ oree S, W W &F H WSl $I gled 9gd @9 gl W
i am # guiig Y wa feage g™ &k Swfoor &1 feen 21 @'t Rl deharh ek
Wedh S Bl oifhd I AT BT 98d 8 AGAGT BT AHA BRAT USdl ol AY AFErd &F H
B dTel RIS ST I el Ugd U © SR UK A & ITH 4G B AN g, RAfb wShi
B! Bl W g § o9 U Ueb 99 A I8 914 ST @l g MR ISy WDHR | T BE 8T
g f5 W uel Sid-FeTR I IomEt 91 @ gred W 9gd W9 2| AR T St
7 IS wREd @ e ft Ry € A orfl 9% wW g T8l gon B AT WSl @l g
dl S WRE 6 T S sRudTel d T8 Ugd Ul § iR IR H & 3@ fSela B
Sl € HAepSi ANl BT S O gebl & IR A gHeAg 8 & &1 Afh AT ABR gRI
IO FSHT & TS dd T8l X Sl I T

HEIGH, B9 @ I8l 919 SOl & dl I WBHR B AFA g DR AR Pl <l &
ST &1 BARN A8l cich Frator faumT & ot #2189 3% el & qory #3219 81 51d S Pt
STAT & @ 98 89N <l < © b orew fei &1 SauiR STl o9 og sdrd fob 89 ol &=
BN 3R MU a1 FEl I |

T e & AIEH ¥ WRBR F IRY 2 fh T WWBR I JTST B HH I HH I
ASH] B Tge WRATHR I8 Sl [haT MY, i a8 & Al Bl Bleld Sib 8l D |
it gdter den (S) @ oremet wEIET, # QMUGT gwATE ST § B ST I W A9Ey & &
Ueh WEAYUl (a8 R e BT Wil fQaT| AR GOEy & ST U @ Uil Bl agd TR
TR §, 981 36 W 48 €< b g # U BT Ut e § iR a8 W Riw amen €@¢ & fog
frear §l a8l o1 Ul e 8 S9H TRRISS @l AT 984 3ffUd 2l 67 ATl @I AT B
arg ff o SRfY g gRer & fT oFR YRA @1 AFIRE R W@ § @ T8 R QW b forg
o @ 9 B

HEISAT, § JATYH 3MUE BT g b MY g ARBR 3R ST WDR Dl e < 6
B AT S Slad @ ol Ueh Heaqyl a%g ©, SHd! qud Javell By, Al I AT Bl di
H1 Ul et Wb | 99 &7 W TR A k& 8, 9 7 Al el Bl U WIS Wb & SR T g8
WHR TEIe & 3R 7 UISE arex Sudled 2l
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# PR I IMUE AT § [ Uh FHIdg WD A 9D AT q918 1Y, AT #HY
9 At eaF R # 99 & a3 g 8 9o |
sft T AT BeRAT (IFATAAT) ¢+ AT 3[ehel Aeledl, H MBI e[ Y oGl fewoft &
3R QAT =Ted gl el BIUF IS 7 W B R WHal fewofl Bl ofehy ga1 2R =l
Ueh TR% HIUA Ul o ol HAG DI M AT 3T AT A A AR HiUA Uit = iRaAT0m &
uotaer STl # SfRIoT bt & qedl B FHIed & TH H UD Yal ol gs ot 3R 39
yee H Sl T Tl ® 9= 9, 99 WS @ SR fordl ol o7 - of ol S, I8
HIee BgE ® ek T 81 39 YR &1 fewofi gferor sl & deai & IR H yolad
B S A B g ol 39 BRIGH H HIUF D & TA.UA.U. HIgE U AR Al R W G
off| I8 AN GaR U™ #H 1 B

# 3fUe HIETH I A BRAT § 16 BIUF DI 7ede], siHdl QAT Tl DI §9 TR B
FAER W, S H TAdd § HIURTAT 1 SV HIhT & deai & ufa @ g 99 an #
I AW AR ARy
2 /A G g9 (ArSND TR): eHE wEledl, MU g U HedYUl AT W dre B
Hiept foar, g fou # aMuep! g=garg oar gl #Y Al 9T & & Jvel Hed § favufd ¥R
e R 8, R {59l 1 qd A WA A1 RIS DU BT T I YHAT Jeb1al e T
21 D I8 AERT T H Sl T B WIS gg o, 3 b IFHBT AT Al 310 & 9 T @l
qT <&l 2

SO Y & H I8 f FamE dredm g 6 A ol [l &3 arcHife TR, FurYl, faER
H Ui A el Refearie, KR, iR, el iR "eiferan g1 39 uial 9 fiel & gN
fpaml &1 T Sfd q@g & 7 fhar S j@1 8, s R har A a8
R o) § Tea! B A g, A UPR BT Ba¥H © AT g7 B USs ©, 98 99 qdd @
el 21 IS A &1 HEM Usel 4 81 W1, offeh Il aeb Y T8l e 1 %@ g

H IR IATIE AT § [ WS & TAURIGS DI kAT 1 e 3R awrer A
e 39 Ml R Ol axe Rl BT We ST Y| § G987 F AWE R g 6 A
& f&d # e HRET 95 T B
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2N e PR (T : feme wRIedl, § AUSD HIH | ARBR Bl SN STH-DHIR B IB
3BT HRAT AT8cl g, oTal Uod ol g 918 A BB SIH-ATel BT I gall &l 916 &
SR g8l fFaml @ BEd @ WY B B TS, Wi & g N e @ T8 T iR ' W ©
o HROT fHaMT ®1 9gd JTHA gl B

ARIed, § S @redn € 6w wfds § WRaR & BiE g Ao g e 6o
framl @ W9 g8 BUd SR Y BT I J3rraon d d | i 9 & fFae Wl w &
¥R =T 51 39 QI-A1Y § A8 W) B el g [ QAT f[Auar § 8 arel JhaH 9 g9
& fofg T4 gomelt | Jaa 9 g og | foww Ul fuersit @1 qatgee @ 9@ eI
frami @ forg W o5 VAt Ao A 1, RN Rl @ BHd B Jaras qRd
T | 39 WA B H el I8 Al G HAT Al § [ O R H A S g SATaT
fepoera 81 I8l | ST (A WSl ST 8, T8 81 Wl AT 2] 987 Hael 1 TR 8 gl 8 3R
e A T8 Bl gafely W Sud Wil 2 fh WRBR Bl Bls SRNGRH & WY 6 9 HR
H QA R A Y, AT AR Dl Ied et Feb 3R AN Wb Ul F R of b |
MOHAMMED FAIZAL (LAKSHADWEEP): Thank you very much, Madam.

Today I am going to raise a very important issue, which is pertaining to my
constituency Lakshadweep. The subject which I am going to take up here is ‘Need
of a Legislative Assembly in Lakshadweep’. I am also very happy today because
the hon. Home Minister is present in the House while I am taking up this issue.

Madam Speaker, as I am elected to this House by the people of
Lakshadweep, I am standing with a lot of emotions with me. They sent me with a
lot of hopes and aspirations that their problems would be addressed and solved by
my raising them here after I have become an MP. But the poor people do not
realize that my powers are very limited. That is why I am raising the matter before
you; I take your shelter because we all believe in democracy.

Lakshadweep is an area where the ruler is an Administrator, precisely an
IAS officer. Every year the Government of India allocates a huge fund, crore of
rupees, for the development and benefit of the people of Lakshadweep. In turn

what happens is that every year we witness that 50 per cent of the fund is
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surrendered back to the Government. The only reason behind it, which I feel, is
that there is not a single participatory government in place. We do not have
democratically elected representatives there. Even MPs and Panchayat members
do not have a voice or a sharing in the process of development. It is all because of
bureaucratic set up. ... (Interruptions)

SHRI BISHNU PADA RAY (ANDAMAN AND NICOBAR ISLANDS): Madam,
the same thing happens in Andaman. ... (Interruptions)

AT D& : T8cl STD! a1 Q4 8 <Y | STYeh! a1 WEl 8| Q1 Bl a1 F9sT § AT J&
gl

MOHAMMED FAIZAL: Madam, local representation is very less in the sense
that there is no say for an elected representative, even for an MP as [ am. Even I
do not have my proposal for any developmental schemes. It is under the mercy of
the administrators sitting there whether to take it forward or not.... (Interruptions)

For the last 30 days the entire Lakshadweep is going on strike because of an
act of an Administrator who has not honoured democratic values for representing
an issue before him. The person, the employees’ union president, who has
represented the issue before him has been suspended. Against that, a 30 day strike
is going on. No one in the country knows that because there is no media presence
in the island; it is not known to the outer world and that is the only courage the
Administrator is having.

Madam, I take pride that Lakshadweep is the most peaceful area supported
by the UNO. Though no crime happens in Lakshadweep, I do not know why till
today every year for 365 days the Police Act is prevailing there. No one can go
and speak to the Administrator democratically. Even elected representatives have
no value.

On this issue of suspension, I spoke to the Administrator the same day. I
asked him that you are the appellate authority and you should have give
opportunity to both the persons. After hearing both persons, you should have taken

action. But he emotionally took the action and suspended him. When I requested
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him, he said that I have no right to talk and if President of Union disagree with his
action; he can go to the court.

13.00 hrs.

If such is the behaviour of the Administrator of Lakshadweep towards an
elected representative from where I belong and from where people have sent me
with a lot of emotions, then where should I go? Madam, I have to beg before you
as there is no other way before me.

Madam, I am concluding. From 1995 onwards, the Home Ministry has
started sending DANIC officers to Lakshadweep. They do not know the language
and the aspirations of the people because they go for two years. They enjoy the
time there, and come back. Before this, there were local officers from the ethnic
people of Lakshadweep who were promoted to the level of Directors and other
levels. It is speaking evidence that they surrender the awesome amount of funds
back. This is the situation happening so far.

I would urge the Government because the hon. Home Minister is sitting
here, and I have shared my views with him also. I would like the hon. Minister ...
(Interruptions)

A A& : T8 g Sicfedel! ATH! a1d A I3 o

MOHAMMED FAIZAL : Madam, I am putting my demand in short. The final
decision on any issue should be taken only after the approval of the
democratically-elected representative or body or through them. Therefore, I would
urge the Government of India, through you, Madam, to kindly constitute a
Committee from this House to evaluate the situation in Lakshadweep, and to form
a legislative setup and ensure one of their fundamental rights, that is, to choose
people to govern them.

I would request, through you, the hon. Home Minister to spare his views on

this issue. I would be very happy, and the people of Lakshadweep will also be
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very happy because their voice is raised in this House and hon. Home Minister has
replied to it. Thank you very much, Madam.... (&)
A A& ¢ D A 37 G|

.. ()
AT STeE : 31 AT 8, Sy A IAD! 37elTS [hal, I=M F&l a1d oIS |

.. (o)
HON. SPEAKER: Shri P. K. Biju, Adv. Joice George, Shri M. B. Rajesh, Shrimati
P. K. Shreemathi Teacher, Shri Jyotiraditya M. Scindia, Shri N. K. Premachandran,
Shri K. C. Venugopal, and Dr. A. Sampath are permitted to associate with the
issue raised by Shri Mohammed Faizal.
SHRI M.B. RAJESH (PALAKKAD): Madam, though I am called much lower in
the order, I hope that the entire House will agree with me that the issue that I am
raising is of extreme and great importance.

Madam, I would like to echo the sentiments and voice of millions of people,
especially, the youth on the issue of net neutrality. A number of telecom
companies such as Airtel, Reliance and many others along with some other
internet companies offer special packages, and through these special packages
they bundle only a few websites and applications with their services pretending
that this limited access to internet is the whole internet.

Madam, when such cartels form, these cartels lead to further concentration
of economic power, marginalized innovations and most of the progressive media,
and only the rich will be able to access content and services through internet.
Unfortunately, TRAI has brought out a Consultation Paper, which blatantly
supports these cartels, internet companies and telecom companies and their assault
on net neutrality.

Madam Speaker, the internet has become such an indispensable part of our
life because it has become a source of knowledge, a means of communication and

a vehicle for all media. When this assault on net neutrality is being fought by
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people throughout the world and when TRAI came out with this Consultation
Paper, then within days about a million people responded to that Consultation
Paper online. Further, all of us are receiving messages, and that is why I said that I
hope that the entire House will agree with me on this issue. It is because we are
receiving thousands of mails each and every moment demanding us to act in
defence of net neutrality.

The arguments that they have put forward and are making in favour of
attacking net neutrality or doing away with net neutrality are all false arguments.
They are saying that they need more money to create / build infrastructure to meet
the demand for new internet services. Actually, Madam Speaker, revenues from
their data services are growing rapidly, and it has grown 100 per cent in 2014
alone. These facts are being masked. Already, the Competition Commission of
India has begun an investigation of the telecom companies for violating net
neutrality.

If the Government is serious and sincere in protecting the net neutrality, the
Government should come out against the Consultation Paper of the Telecom
Regulatory Authority of India (TRAI). I would like to appeal to the Government to
declare Internet as a public utility. This is the only way to protect net neutrality, to
protect the source of knowledge and the medium of communication.

The hon. Home Minister has been generous today as he has responded on
many issues that were raised. I hope that when million of people are interested in
such an important issue, he will respond on this issue as well in a positive
manner. ... (Interruptions)

HON. SPEAKER: Shri P.K. Biju, Dr. A. Sampath, Shrimati P.K. Shreemathi
Teacher, Adv. Joice George, Shri Sankar Prasad Datta, Shri Gaurav Gogoi, Dr. K.
Kamaraj and Dr. Boora Narsaiah Goud are permitted to associate with the issue
raised by Shri M.B. Rajesh.

SHRI K.C. VENUGOPAL (ALAPPUZHA): There should be a Half-an-Hour

discussion on this issue, Madam. ... (Interruptions)
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KUMARI SUSHMITA DEV (SILCHAR): There should be a Half-an-Hour
discussion on this issue. ... (Interruptions)

A Tea&t ¢ 319 A i, 89 < <1

3t Irorer o (FAYRT) ¢ 3eger Sff, FO qwr # Rigres iR sl @l iR Riers @ 2, Rt
STHTR B, SUA g9 Al b Y beieb & 81 Hebal g] A HEMI ¥ MR fd8R § AR
g el Fehi W §, YW@ gSdlel W 8] F8l BT Y O T A wIferd 3R g/
TN IR TS B H A W A R B, R R e 9y ¥ 98 9 W W
g,...(c7agm)

AT S 2 AN Al e e Aiae 8, I dIferd |

2 IO IGH ¢ HBIGY], TR ARG ST TS Al HEMI A Wl BISHR U7 AUBR & Mg,
IS 3R @ DI ABR, TP HM 3R T ddTH DI ol FSHi W T| 376l HBIGAT, 6000
U 3R 9000 ¥ H @ bl #oigR bl forwelt el =l webell 1 Ueb fereh B @Iy,
TE Gq g9 9aTdl | B FaTdl & 6 IR o S ¥edhl W § 3R 9 RIS 9% 98l US
TE U IS Bl AN MUD HegH W MU © B [QER & et 1 wEE dqEE el S
Heathie, meafie ok e Riers € 99dT te &M th Ja9E B S lfedl WRaR
T T R g FdRar el 7SSl S B, 89 W Ad o, s w1 qw e Sik
IHD] AMRBR WIS B, I8 H 3fUsd HAIH I qAT Gad D AedH F WHR A FaeT -l
e .. (FaeT)

AT 31emet ¢ 20 JAfRE HAR I DI A Ao WO gRI SolY ¢ fAvy & Wi dag b
BI AT Y& Bl S 2

£ oW R Tgae (HEYR Aifeq) @ dew WihR, 3RT dld [T & JTFaYR Wled fedTerd
DI TR A ST ZIN ©l USTS! &F § I S &, STl § 1 R, el FAT GAX Siret!
SR ©, I 7 AHR [FAMI B Bl DI 9gd JHAM BRd ol USE ARBR F Teb TSl
AR WRBR & UF Holl g AR 30 g WHR ¥ e 2 fd R & fog aferdl w ar
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& Y| I W 90 TR Al B ARyl O werdt & o At e g T & S
SRl R Al # U ugam & oy fofge gRERE @1 Areell @ fay ot g 90 T @t
AT B g1 H MU AEH ¥ WDHR A FaeT w1 § b werel &3 31 <@d gy Siel Seas
A g ®B¥cll Bl g B oY Hag <f S|

HON. SPEAKER: The House stands adjourned to meet again at 2.10 p.m.

13.09 hrs

The Lok Sabha then adjourned till Ten Minutes
past Fourteen of the Clock.
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14.13 hrs
The Lok Sabha re-assembled at Thirteen Minutes past Fourteen of the Clock.

(Hon. Deputy-Speaker in the Chair)

MATTERS UNDER RULE 377°

HON. DEPUTY SPEAKER: Hon. members, the matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally
hand over slips at the Table of the House within 20 minutes. Only those matters
shall be treated as laid for which slips have been received at the Table within the

stipulated time and the rest will be treated as lapsed.

(i) Need to improve public health care services in the country
St A T (WSRETIGAT) ¢ Q¥ B WRY AT (AT S & sRepT Afed - &

ol @ RIfhen @R fadl AR W HHATNAl IR R § dfd wRa &1 S

@Ry Al FHWIRAT ¥ OR W 8 | 4RA H 1700 AN W Yo Sfdek U 2 iy ‘fawa

WA WIS & AR 1000 ARN TR TdH Siaex 8FT Ay | BRI SRYATAl Bl G413
B g HHAIRA] H AfThdT © WG & DHRU IFEEI BT Uh T8 BRI RPN @Ry
gfaemelt & 4@ B € | ARER <9 R®E A q¥ fafeen 73 we FrE § 2 | s
Sidex UTgde Wfded T8 TR Thdl afed s9IR < & RAfT foeft 9 foft <8 2 1 &
WRBR BT T ALY qoie # [@RT ARl W Afd @d &g W@ & Amaeadhdr ¥ |
HRBR Pl AR U B A& g T BT Yrag AT oIl g SRISHRI DI o9 & bl
JMATAHAT & | TRy HaT GuR 397 &9 fAaefid < a9 &1 9 98 <@ aad, 39@ oy
T5 DR Pl Y DHIIATE B DI aIHAT T |

* Treated as laid on the Table.
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(ii) Need to take steps for proper rehabilitation of
Kashmiri Pandits in Jammu and Kashmir

N vgete g e (TR) : W D qPe R Td HIHR AP, FRE Ud gl al gfee |
3T AE@YUT IS ¥ Wi 1986 W AR ITcidharg o faifesr Sief w81 ¥ | 1986 Td 1989
U g9 € Od g9 &1 § HINUT 3fceh! gl b BRU ARAl bl WA H BN fvedl bl
Tl R favenfid Sitae Siv @ fefg #oiqR 81 U1 | 30 a9 & odl 3fafl & are e 9y
3 T B 6 el ufvsdl & ot S fel, a8 Wt arfagfd vd el gRem & e |
qfs I i SR Sia-a1ue R | a1 IqH AT Sed 7 fF 9 3l |mifre ud
gTfies Tfafafdl [Wdaagds T = &R 96 | 39 oy S ¢ {6 S I9WIR, FJawr g
GRT B gl A B! &3 @ be Yep A1 Uid RN WR JA-IT ST Fhadl & | AT el
& giEr, Poar, Hormd e, SEfiqR, AR SR, IS S Il Bl
(TBTITRD W) S T & WRebR e &Y |
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(iii) Need to undertake research to augment production of female bovine
population through artificial insemination in the country

2 WAR.AER (AFMR) ¢ 9RA B 3rfeFawAT BT A YR YU AR P & | R &
Y ST W T 9§ BT Aqd A& ANEH 8 B goig F A Q1 I & ard

3 € | WRA ARBR D UY AT B uy G G B IMTAR <2 g e TAd M 19

BRIS DI AT DAY (4% H JoF WM R g | WY a1 I8 U AT B & qraolg 41
IS H P DI 98 F Al DI AR AMF JHAE 8 | § | [/ FHI H R A&
Uy S U] A SUART H S ¥ WY WEierd JA b STAN H A A HIY A AR gt o
SYAIRET ge T8 8 | Jafl 9Rd § g8 Sared & oy eepv/arsdl kel &1 Ml Bl I
AT & offeh J[dTs d Yo H SI&TIdl a1 a9 HeR TR UREs &1 goig 3 g4 % Uil &
SUAINCT &4 %8 TS & | Sy 57 R I8l DI JYUTDh] gRI AR BT Sl %@l & S fb
I Td HIID HRUT TR T & 97 J @S Hal B ff JHa vgan ¢ |

YRd WHR & WU B AR S R I8l & PHRU U@y T 20 BOR
S WY BT Db JHAM [HAl Bl 8 R8T & | 3 IWIdd qHRBH D FaRer &g 4
form feiRor (Sperm Sexing) Sl Sia Tebeiles &1 IUAN fHAT ST Febal 2 | g dhiID
fIefa < # Uy IO $ AT IHTERTell Tl & WU H IR A5 © Fords d8d
geeTopsit ¥ X vd Y ORI (chromosome) &1 gord &= difod fomm & qws da1 fvy o

FHd & | WY MR H 39 IHNP & IR H 9gd HH AIEHN U § | qodH § AR 9

sexed semen el HulEl & o7 HHd W WIS © S 314 fHAM @ 98T 9 a7 |

3 WY B WRHR U IMUE 2 fh MR TR P 39 Fg@q0l Jofae # I8 WR W
Uofl Fraer &R e Bl dicdlfed HRAr @ney qen |y @ faqeh favafdenerdl & W
J&amT (collaboration) Tom @1 & e Wda Bl @ BEIRT UG &R AR B
faeafaeney & ROd & forg Iom ST 91fev | SR WRA WRGR I8 B UTs al 37 drdl q9d
H g9 fgdly 29 »ifd’ @l o H Werd g qr |
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(iv)Need to provide financial assistance to farmers who suffered loss of crops
due to unseasonal rains and hailstorms in Uttar Pradesh particularly in
Sambhal Parliamentary Constituency

1. weura R (@) @ d ERER &1 e Ifa weaynt vy 9HeE iRy 9 e |
=T g8 WAl B 3R SMHT T AEd 3 | 399 I waras R & et & dred
T B Y E | UE W 9N Bl 3R ITd! di9e g3 Wl | FSH ¥ SNl I3 fpaEi d A B
Ricifre 9eeR 9 © | <% 9 ddbel fHami @t A9 & 915 87dl § & 39 MU & HROT 35
3R fpami & Ald SR IS § 81 T T | S IS H 7 a1l fham # ARG, SR,
HRI, MU, IRED], aXell, JeayR, oidl, faape, d=ild, dial sfeiie 3R d9el 3
amuer a9 TE ¥ | B 3ue fY Fud BN 9 ORwd ® | 39S U U@ el ¥ guic @il
MATIHAT 3 TS & | 39 Aol & g gaie a7 4 (i & anqegesar g dife sramid
gU S99 3MUGT ¥ I TRl § fHaml &I dohlel &R S I8d 9 7_4 ¥ 9/l Sff
e | fPAM 4R & g WH 2 | 84 3% 3R #olgd bR bl Qv H Sorn W1 Ag heH
ffeaa & #ia &1 ver [rfed g |

A JETHAT St D1, AT Y HA ST BT A gaE odl g b S e
Bl =T B Y BAA BT JIMISI FSIHR S AT AT 3R 50 7% I TSHR 33 % JbarT 4
g1 A1 Al garmasT frer 5700 WS AT AT T T

3I: W D5 ARBR I 3T ¢ b IWad BRI F [HAFl B ST 91 qM&61E J Bl
T g8 ¢ O BRU [BAMl T SRR B 8, I URaAR P AfE Hew vd &g
TATeE e Bl pur B WY |
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(v) Need to frame strong guidelines to check bank frauds in the country

SHRI P.C. MOHAN (BANGALORE CENTRAL): It has been reported that
during the past four financial years, the total amount of loss clue to bank frauds in
India has mounted to a whopping amount of Rs.12,620 crore. This amount is
attributed to 4845 accounts in 25 nationalised banks. Of these, a sum of
Rs.2060.75 crore pertains to banks in Karnataka comprising 5 nationalised banks.
The figure pertaining to the private sector has not been included in the report. But
as per RBI statistics as on 31 March, 2013, the total number of cases are 176547
which amount to Rs. 31,401.01 crore including commercial banks, NBFCs, UCBs,
and Fls.

The bank frauds can be classified as (1) Technology related, (2) KYC
norms and (3) Loans & advances. An analysis of bank fraud reveals that 65% of
the total fraud cases pertain to technology related such as internet banking, ATM
transactions and credit/debit cards whereas 64% of the total amount of bank frauds
pertain to advances portfolio. It has been further reported that during the last four
years, the large value advances especially Rs. 1 crore and above have increased
both in terms of number and amount. RBI guidelines like chip based ATM/Credit
cards, system control and monitoring should be made mandatory instead of simple
policy guidelines. Regarding the credit portfolio, pre-audit of sanctions securing
collateral security should also be made mandatory. In case of failure on the part of
the staff, accountability should be fixed. It is inevitable to bring a strong IT system
with unbreakable firewall, effective policies and procedures, = mandatory
guidelines and proper follow up mechanism should be framed to avoid any such
frauds in future. I request the Finance Ministry to advise the RBI to frame strong

guidelines which should be mandatory for all officials of the Public Sector Banks.
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(vi) Need to provide financial subsidy to vegetable growers for irrigation in
Chhattisgarh

N dmeEs |g () ¢ W A fRvaR e W aferl & IM ATaWR 984 Hfdd B
g1 IS PN BE § Feoll Iced Ga dTs AIEA I ofd © offh AR fFell # Famasa
et STEd e IR (Tee) Hal ol & s U U Udhs, 3T Uhs A1 SO Wl &F
3R oot oot IR IR W@ 7ila-71d gAdR 9ad © | T8 ¥ o7 Wedh? e dxd o
e fu emepnill Ao & d8d BRie ANE g o e | fear e 8 1wy
3T ST WR B! 1< S Fabl © | ST BIh! DicAsdl HI AFAT BT 0$ & § | aodd
TRIRIRT & 9k g T8 & 31clTdr Bis F1e+ 596! Wl &) g & forw 981 8 Joar |

3T A Bs ABR A AT © [ Ds AT 9 T UMNEA R dddl &9 G
Heafdae v & fau ora-afderd o/ge U ool TG HUDI Dl dchlel JaM DR bl
BRIATE Bl A |
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(vii) Need to take suitable measures for expeditious repair of National
Highway No. 66 between Tindivanam and Krishnagiri in Tamil Nadu

SHRI V. ELUMALAI (ARANI): The National Highway No. 66 runs between
Tindivanam and Krishnagiri in Tamil Nadu. This highway has so many potholes
leading to a bumpy ride for all vehicles. Pilgrims from various parts of the country
and abroad wvisit the world famous Lord Arunachaleswarar temple in
Tiruvannamalai during every full moon day and Angalamman temple in
Melmalayanur during every new moon day. These two temples have road
connectivity through NH 66. Due to the pathetic condition of NH 66, particularly
motorists and heavy vehicle users face nightmarish experience while travelling
through this highway. As a result of frequent accidents, many precious lives have
been lost. Transitory (India) Limited, a Hyderabad based company had been
awarded the contract in the year 2009 regarding laying work pertaining to NH 66
for a stretch of 178 kms between Tindivanam and Krishnagiri. On this issue, when
contacted, there were vague responses from Transitory (India) Limited, the
contractor. Moreover, the said company claims that the contract period has lapsed.
I, therefore, urge the Ministry of Road Transport and Highways to start the
tendering process afresh for selection of a new contractor and ensure that the

laying work in NH 66 is expedited.
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(viii) Need to probe the issue of killings of red-sanders cutters in Andhra
Pradesh

SHRI A. ANWHAR RAAJHAA (RAMANATHAPURAM): On 7™ of this month,
in the Chitoor District of Andhra Pradesh bordering Tamil Nadu, 20 people were
killed in an alleged fake encounter. It was alleged that they were red-sanders
smugglers. All the men killed were poor labourers from Tamil Nadu. The
Government of Tamil Nadu under the leadership of our Hon’ble Amma
immediately extended an ex-gratia payment of Rs.3 Lakh and Rs.2 lakh each on
behalf of AIADMK, to the next of kin of the deceased there by disbursed Rs. One
crore for this purpose. Both the National Human Rights Commission and the
Union Home Ministry along with the Government of Tamil Nadu have sought
details from Andhra Pradesh authorities. When both the State governments are
already seized of these tree-cutting activities, absence of co-ordination and not
seeking the assistance of Centre or Tamil Nadu Police-force units gives rise to
doubts. Going by the number of people killed and the eye-witnesses’ account to
the incident, many things are inferred. Involvement of some Central Government

officials at our Export Terminals and patronage of some mafia cannot be ruled out.

Hence, I urge upon the Union Government to look into this incident in
order to put an end to inter-state smugglings, illegal-exports and avoidable-

killings across the borders of the States.
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(ix) Need to take suitable measures for rehabilitation and compensation to the
families whose land has been acquired for Indra Medium Irrigation Project
in Nuapada district of Odisha

SHRI ARKA KESHARI DEO (KALAHANDI): People of nearly 30 villages of
Komna Gram Panchayat like Kalimati, Rajna, Mathiapadar, Budhachapar etc. who
lost their land for lower Indra Medium Irrigation Project in Nuapada district of my
Kalahandi parliamentary Constituency have not yet got compensation. Nearly
9000 people have been affected by the said project. So I request the Government
to look into the issue of rehabilitation and compensation to the affected families at

the earliest.
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(x) Need to start construction of Dhubri-Phulbari Bridge over river
Brahmaputra

SHRI BADRUDDIN AJMAL (DHUBRI): I would like to draw the attention of
the Government towards a long pending public demand for construction of
Dhubri-Phulbari Bridge over river Brahamputra which will connect Assam and
Meghalaya with the rest of the nation. Presently, people have to travel long
distance by road or through water way between Dhubri and Phulbari putting their
lives at risk. Several incidents have taken place in which many people have lost

their lives.

The project was already included under Special Accelerated Road
Development Programme for North East (SARDP-NE) but unfortunately this has
been kept pending since several years. Due to importance of this bridge, I have
been pursuing this matter for the last six years. I have written several letters as
well as I have met concerned ministers and officers on the issue but no
development has taken place so far. In February 2013, the then Union Minister of
Road & Transport and Highways announced that his ministry had decided to start
the construction of a bridge over Brahmaputra to link Dhubri on the north bank
and Phulbari on the south bank which will be a part of Rs 1763.27 crore project.

However, the project is yet to be started.

I humbly request the Hon’ble Minister of Road Transport & Highways with
consultation to the Hon’ble Finance Minister to take necessary action to start
construction of Dhubri-Phulbari Bridge at the earliest for the larger interest of

people.
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(xi) Need to take steps for expediting setting up of proposed electric rail
engine factory at Madhepura, Bihar

#t o o (RAQR) ;A U A9ed &F AR (MER) W XA #Aed g uRdlad Xd
fea g9 srRar & R & I § armr e g |

®s WA Sl NAd R AYYRT H Vel AT g9 R0 BREMT @Wiel 5 STgHIe
fram T o | qchTell Xl HA &M |Te] UTE it & gRI1 ST ey WY b T e
I 915 4 T T S WY H Py WG T8I gs o | 9 g # # &% 08.04.2015 Bl
e TR 13 TSR © 9NTAYR R0 § Bl WeR BT % H-AT dredr § 9 adae
IR &1 U &R 2 | 3 A1 I & 918 W Xd AfABINAT B BRIA & BROT -
3ot @t wftpar W g T B UE ¥ | 39D I HRY F@I & fHA HT Y & gRT AT
g Ydd & g orferwfRd fft w1 erast RN &R W A o W@ T U fher [ ® W
RIS o | A1 R B & | WRd WRBR TA1 YA 3rfdrrgor srearcer anax foras & f&a @t
I IR W& T 9P aRad W R T iR 9@ PR & T | 39 Al § 79q # ¥
faera S99 srREm @ R gd 31 AT STE-3H-09 T g5 T A 9RT WHR DI 3Mf®
gfa & Are-are sienfie faer Wt st uer ¥ |

31T AR A XA HA ST ¥ 3 2 6 7R & fhami & f2d &1 e # ad g
Pl T Y A SIEUSYl BT & d8d YINaS Y& DR 9 ARG Bl X HR (b
feds) g gU faeid Yo g 91 HREMT dle] HRAT Bl Ul Bl AT |
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(xii) Need to create a monitoring body for effective implementation of
National Electric Mobility Mission Plan

SHRI DUSHYANT CHAUTALA (HISAR): I would like to recall the
recommendation of the National Green Tribunal suggesting ban on diesel vehicles,
since Delhi has become one of the most polluted cities in the world. Further, other
parts of the country are also mostly polluted due to the increasing number of fossil
fuel vehicles. The Government has already formulated National Electric Mobility
Mission Plan with the aim of seven million electric and hybrid vehicles on Indian
roads by 2020. It was planned to offer subsidies and create supporting
infrastructure for e-vehicles under this scheme. But because of ineffective
implementation of this scheme, the use of e-vehicles has not been encouraged.
Therefore, 1 request the government to expedite the process of the scheme and
create a monitoring body for effective implementation of National Electric
Mobility Mission Plan so as to achieve the target of saving 2.25 million ones fuels

by 2020 besides protecting environment of cities.
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(xiii) Need to review Dr. K. Kasturirangan Report on Western Ghats

ADV. JOICE GEORGE (IDUKKI): The Ministry of Environment, Forest and
Climate Change on 13th November 2013 notified 4156 villages across Western
Ghats as Ecologically Sensitive Areas (ESA) with certain restrictions. On the basis
of the report of the high level working group headed by Dr K.Kasthurirangan on
Western Ghats in Kerala, 123 villages are notified, which are human dominated
urban and agricultural landscapes. The government of Kerala appointed an expert
panel chaired by Dr. Ommen V. Ommen. The MoEF published draft notifications
under the Environment Protection act incorporating the recommendations of state
of Kerala. Due to the pendency of the notification issued under section 5 of the EP
act and draft notifications, the agrarian people are facing a lot of problems
including indebtedness. Hence, I urge upon the government to drop all proceeding
on the basis of Western Ghats Ecology Expert Panel and high level working group
on Western Ghats, both are unscientific as told by the minister for Environment,
Forest and Climate Change on the floor of the house and have a fresh initiative

with the involvement of the people.
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14.15 hrs

DEMANDS FOR GRANTS (RAILWAYY), 2015-16
HON. DEPUTY SPEAKER: The House will now take up discussion and voting
on the Demands for Grants in respect of the Budget (Railways) for the year 2015-
16.
Motion moved:

“That the respective sums not exceeding the amounts shown in the
fourth column of the Order paper be granted to the President of India
out of the Consolidated Fund of India, to complete the sums
necessary to defray the charges that will come in course of payment
during the year ending the 31* day of March, 2016, in respect of the
heads of Demands entered in the second column thereof against
Demand Nos.1 to 16.”

Hon. Members present in the House whose cut motions to the Demands for
Grants in respect of the Budget (Railways) for the year 2015-2016 have been
circulated may, if they desire to move their cut motions, send slips to the Table
within 15 minutes indicating the serial numbers of the cut motions they would like
to move. Only those cut motions, slips in respect of which are received at the
Table within the stipulated time, will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be
put up on the Notice Board shortly thereafter. In case Members find any
discrepancy in the list, they may kindly bring it to the notice of the Officer at the
Table immediately.

Shri Rajeev Satav.
ot wote draa (RFvell) @ W) Yo #@31 off onft ao =& sy &1 Yo H@3 off =g & ek
TH.SLTE. W T B
SHRI N.K. PREMACHANDRAN (KOLLAM): No Railway Minister, no Minister

of State, nobody is present.
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HON. DEPUTY SPEAKER: Cabinet Ministers are there.

... (Interruptions)
it ITolla AEd : WX, 99 6 B8 Bl TS B Qg .. (Sraer)
SHRI MALLIKARJUN KHARGE (GULBARGA): Sir, if you think this is good,
we will go according to your advice. & IR U Had T fh AR 400 AT B AR
g1 I8 ASRE HEl 8?7 19 FGT BT HRA Y- BT 81T § O 89 AN Tl B BIRA g1
B &1 T8l fAfRer dt 781 2 ok fSAied Bk Wicw W fewpas 81 81 What is this? You

tell us, Sir. We will go according to your advice. Rudyji is a senior Member. 3R

B SN U R O 1 Wl WTed 89 Bied gl 91 This is unfair. ... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Sir, I
appreciate what Mr. Kharge has said. ... (Interruptions) The point which has been
raised by Mr. Kharge is very valid and we absolutely agree with what he has said.
But he has to be gracious because we are just expecting the Minister to be here in
a minute. ... ([nterruptions) We agree with him. We have made our best effort. I
agree with him. ... (Interruptions) Sir, we can start our discussion.

it AfcADIT @SN : wS! BT B BM § AID] [Shrs A, Alh AMUD a1 [Shs
FHE W W IMUB F e aren T8 g, RNfE ardrERer & e Bl dAfhT 99 B AR
fpdl feaiesd ®R Uicd W fSwpad sHRTe o=ar € 3R o9 98 B iR &, § I8 a9e
HHdT § [ TR BIs Adbrs, IS, B HRR I BT 2 IR AR T80 & 3R 99 999 Dl
TN HA! AlC AR ¥ahd o, that is usual practice, I do agree.... (Interruptions)

HON. DEPUTY SPEAKER: Anyhow, see that it does not happen here afterwards.
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St Iofta | @ JAMERVIY IUTEE Sff, S XS dolc Bl =@dl H AT I arel &l AT o
2, 39® forg # anues Ui g=gare erax Hrar gl

X HA S B A BN B auig A ©s! Aed Bl 39 B8 Dl HRid gd e U &
FAGHT TSI ... (Fae™) 4 THT 2 o) 20 e &1 Y €. (ag™) I8 ¥of g HA S
g, R XA HA SN T8 gl...(@8™) N B Wb WBR (Bl THRAT § <F @ 8, I8 R
WIRA & AT TR AT & 2

Iurezel o, UBd T9-TIRE 98 ¥ 39 WRBR 3 o X doic 39 <% & AMT |
fasies 08 JelTS, 2014 B Faric TIel St 7 Vel goie gKga b 3iiR o 26 wrav), 2015
DI G 7Y S 7 B W S WA 39 N ol B 7| WaHg WISl S & 18 S IR Y
S ! Nl WA b1 e & W o, a9 g q¥ g1 SHIEl B |iY Ih! IR% < @
oT| AIfF, 39 IOl A T QU B 3T ST B R g8 ¢ iR o U&h ol ¥ 39 # B
il & % a9 3R ARBR BT I8 A W ad W@ &, I8 G od D 4| qu DI IRe
Td @ g, S @ BN F F9ET R I6 T8l weed, I S wifdea Ya 73 St A
B 9D A Yol fY € 39 IRBR R TS 3 &l gfef=T 21 9§ 2014-15 & Yol Iolc
& W WX U 2| GaS Sl Sl 7 S a9 2014-15 &1 X goic Yoie fBAT A, a1 S
wel o o g9 ufafed 23 faferaa IRl &1 QI €1 ST R 99 St 7 ¥ Joie yoie far
S FE f5 & afafe 21 fafes ol @1 @ €1 @ fiser 10 78w # 2 fafoms
TN ¥ ST | AHR BRAT dv B [QAT? RAT MO a1 1 ¥l daw & b 2 ffer=
JIA BT 3 8 HRAT UST| TE AT HEAT 78l 8, Ml 37D Xal gore bt Wa g1 2 ffer=
AT &1 X AHR sl 10 FEHT H HH g1 2 TAY 9 aved B 9d g © o 9y
2014-15 & ol H HarT=< 7IeT i 1 &al a7 fb we have total track length of 1.16 lakh
kilometres. R U Ush ol 16 BIR fhellHIcR BT ¥Td Bl ob &l 94 S & Yol qore |
forar /1 8 % 89N U ST YeId @1 ¢ §, 98 Ud ad 14 TR fhdier &1 gl fUwd 10
e H 2 Mo I &9 81 Y, offhT & 89R fHHeR &1 Yeld BT ob W TRE gl ©l
39 YHR A IE Ioic b R Bl a1 R fhardier &1 Yod &1 b A 81 11 IqhT
BT QY| AIG WRBR B a1 ¥l goic § A fhae o dial, Ig 9 39 < & A
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S B SRd 2 3N 3MYdh! UHSeR ff &l a1iey 6 1 goiR fhadiey &1 Yad b
forem O fora ok a8 wel Tar? ¥ Y, frad R 98 X oied g 99 § T8 o1 T B

¥ 2014-15 & Y golc H WM< ST St & U Haxe die o fifif, ITH 12
IR Yt P, B A o 6 I8 A S 9 g9 BIs e § il S99 8RR 99 v #A
ERT S 9 59 IR § 91 BI, e Sf 7 99 99T hal o7 B g fididt &Y a1 919 R %
B, AfrT T 39 i & S Sum? 99 S 9T @ Y WA Sft 3 FEr of fR T B e
B A o= & 79 HIY| Y 1 FaA= TSl St 7 99 qHI Far o1, the point raised

by the hon. Member is that PPP model has not delivered the desired results and

therefore it may not be an appropriate way of channelizing the resources. Here |
would like to clarify to the House that so far we have received good response. All
these commitments made in the recent past are approximately worth Rs 15,000
crore. I8 AT Jelrs H Hel| fUsel 10-11 HEM H 9T 3MMUD U Yeb ARG BRIS B AU
TR & 47 Qmr? #AY S BT W B L (SFauT) 8, 31d W] BN f6 98 Neld $b
Pel TN B Y B 39 T § A I faar 991 T, 59 <9 B 9T SMUBT S
TG BT 9 T893 IR R goic df Wi # wal {5 g Wi @1 gwre sl e St
q 12 IR Hel fb g9 Afh & SIRT s9d v | afes =1 A & T o RIS B
SITAUT FY ST Y, AT A 3TUP] DIs BIIGT IAT? TB ATIDBT AU g H @1 TS|

Vel St ¥ Q1 IR 1 Wi # FE fF S A & o oY 9, 9% g SRe
AR 1 < AUl 9 31U U1 o el W1, IR SRiCAsSl BR (&7 U SRl HISR Bl
ATHER AT Y, g8l W Al TS & TR B AHR TR HoR & 99 9, oA fpa
SR A T Wl PR B AU JMUBR BT SHATA A7 T I U 100 PRIS BUA
P TUSY Pl UTAR AT Al IAPBT Sai- SWHIA T8l [hT, 37d 500 HAS U B CUSK Bl Sl
IR §, SUBT d 6 SWATA Hl, 85 I8 A | 781 31 W gl 919 | Xl HA Sff 7 X
HATTT BT a1 T 8, 3R U SRl Aok + AT SUYBR I & fhar & @l X |31 St &l
I QB G G A1RY | N HA S A g 91wt o -

“Can’t tell passengers we will take you on board but would not care
for your needs.”



21.04.2015 86

BH IR & SIRd T IRT AT W, ITPI Dls qbell® A 8, I8 AN Ard 8],
JE X WAl S T P A1l AR HE Q@ HIA SN XA HATI BT HRUER <@ T ol A XA A
HER BRI gU A9 IR B g6 B g1 § ITdh! Bl 91 [ o AR gl 3 & LS.
@ U S g B © S9N g8l WR S fegdd off, # S N # 3 IR S9d forr gl 3
TR T F 3 RNord & g1 N WeR I I 3rven T8 & B sy 15 oAt § e
TAGHR BIY, AfHT HF T FH MU ITHT w19 @1 9RY 6 & smuast g8 Rrarra frel g,
T 3 W B [aR o W@ gl e Yo TN U a9 T8 WO 918 W@l 21 e S,
IR YT y9mds BT gar ft 7 & 6 o el frerd ax W B R 89 Reral a1 b
Ug T 7, S RIeradl &l $Ig T8l U6 @ 2l d BRS & ¢hs & 3R B § & B 9 &l
SAfATy ¥l #A1 St & a4 R b YR BN, 99 WR BH %Ay A BIe gl

TG G TIST St T WINUT BT o7 A1 S8l 91 Jreel a1 dar off:-

“I may point out that periodic revision in passenger fares and freight
rates as approved by this august House will be linked to the revision
in fuel prices.”

Farg TSl S 7 A8 JAS H del ATl 99 MU 304 W e ¥ fold & & a1
B ¢ Al B 7-8 HEN H WYl WISE HH §U © ol AT XA Bl {hIrar Al HH g3 B,
Al GeATs bl {HRIAT HH 3T, SUDI SAd & - 7Tel'| MU 7-8 HEMI H el bl [BR1AT A
el fhar 8, Secl AU Vel Bl fBRIAT TERT 81 AU Sl e & & I W 3MMY Bledl-9 el
xR ® | H ES St & Y g9l b WU & aX | T8 a1 @1 gl H were wer ot & v
qoC & WU & IR H qd1 @1 gl FaHe el St 5 Sl Pel &, 98 ¥Y S Bl Wig T g,
AfF A QM1 XA Ioic A1 WRBR & 2| B TS A F Hedl d1ed § [P Garg Arel off
= AU H el o7 fh g9 Sl Y Xl goe | Hedl SH A U Al 91d el T8l S| o #
3T G & BT FaTexvl ol ATedl g b Warig TMer St 14 ¥el goie § S Wifdo X9 9,
STH Gag-PBIoluc TaAUd % DR DI 1 ot BA Sqb aR H A Xl HA S, Xl I
H St iR et foram g1 onft 9% &0 SauR R W € 5 98 &9 P& arft, iR s e &
3rew o e mRiA?
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HON. DEPUTY SPEAKER: Okay, all right, you come to the point.
#t Il AEa @ BH YD HIH A A Hel dled © (b HAl Sl ‘gole ¢’ Bl I B o,
AR T IR B Gl & IR 3 PIg Al 27 AT B 2-37e0 WVl 81 QIfIY, JHel
B JAT & BIY, IFb foy fpa Ay < 2 € I8 g9R forg Heaqe! 2|

MU Mg A’ iR WMa fed’ HIRE & &Il & a1 B 2| A 9§ 2011-12
H I fY 800 HRIS TUA 1 Urag fham o, ol U I fo 4w 350 HRIS vW
W gl 3R 350 s TUY § g Afed’ 3R Aa fed @ SR B Al SRl 4 ATl
H WY g8 B X1 e B arell g

3A AR fIoroT 3iR 3feR f3orel 1 a1 & 281 899 a9 2014-15 § S (ol 2287
FRIS BUY BT @G fHAT o, AT MU 9 qoIc H 9@ oY 1340 HRIS YU DT UG8
fFar B ST Ugal & gl § o ot ¥ ofar faort <R sfer faorar & fog <t 2l
3T S 91 FEd & I8 oy HgARrre Wfds g T8 21 e s X qoie # Yo
IFEFE B ara B ofl, 9 goic W H g der A1 b W MR e, Sl 9reiar &
I A, H AW W NAd JHarge @ Yad ghafae werg | @, el | @, g I8 9
! oft AfhT fUse 10 72 § AR B NG A DIy U8 T8l gl &l Ay # s ar
Y8 qId G A18 @1 § b Aret-9reT H 14 UfIerd I DI IR T, oAfhT W HHS
H o el 2 5 s TR a% Tga wwa T8 gl wER, ¥ &8 oie W Ry afee
fae 1 g1 #3 Sfl, 3T Bihor F M 21 DBl H 3R TITGT B B Bl SR 8, ARISATS]
H BHE B B SR ©l A W A Bl &9 ol (7| 3o AHe, drd, IRAT § AT
JTAT| 519 Hh 39 SfSAT B 91d PR W & Al SIRTFR d9MT 2 SIRCFIR 91T & 3R
PR dHE, ®Id, Wid, IRAT & T FQIYT AT HEl A AP S SiSAT 81N AR Pl A 370
f&s s

MU WSH & AY TI5C doRk B a1 Bl WS & A Sdsc da” qd B oG
SD I U B S Bs WST UN o9 b folU R T8l §1 8D IS0 b SATR] H oA
T AT T, IS WA W BH AgD M 2] AU R Aibe Bl a[ DI | S HBRIE, BT
SAIffenT sften AN, URell, goRaR, WIHDhR, B9 Ul BIIeicudl & IR H el didl 38 &,
Afth o9 R Afhe & A1 SHPHT U Qoiel 991 A1y | A1g i wfda 01, Herey, a9 &
fr Y | & SR &1 98], JadHTe, s B g b AU BIs Yeieed T8 faan )
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FHA eI B AT RIS BT B RAE g | sad R aa aw 7 5 i Y
ST oU H Bl gl o dTel wHY H Q¥ ORe qf¥bel 8] Ih¥ Hisd AAfa B RS wedl g b
39 ATl YRAIT YT 61 BOIR BRIS S0 & [QdTfodud &l dR% o @ gl S8l 9RA X
feaTferius &1 TR® 1 & 8, T8 MY JoIc o DI I1d SRR By, golc o do § &4
®Is feamd & T FT MY MW IMGHT B JReTT BT HHHIZS B goIc o IoAarT a18 I8
2?7 f R o e ®1 gRan e A1ty R 98 gRan ofw e & 87 98 gl T8
firer <& 21 =R & 3 Rare 7 forar € -

“Under-provisioning of depreciation is resulting in piling up of throw
forward of works concerning renewal of over-aged assets of the order of
Rs.41,871 crore. What is more serious is the fact that appropriation for
development fund which is used for traffic facility works for uninterrupted
smooth flow of traffic, under various plan heads, has declined from Rs
7,800 crore to Rs 1,305 crore.”
Il Up-Eieg | W warer 9 oo SReeE & forg ww fhy g1 wAT S, # smud '
SredR el w=ar g 6 a1t ard S a1 T8 offh S A 7S YT W AW IR W
S CH A O W8 B T BH IS9P SI-ATd DI R HRAT UDT B gl AT (ST
HHS 1 TS A S G ], IFD! NG G ST
goic 3 SRR M8y, fh 3 IMeH! I Rl & A1 HHHASS Ad By | Ta
S golc & A1 | Fedls gue & 9| B 5l
# SnRa a1 e s § -

G AT TE Wbl HHT BT B Pell |
S[e1 © AN dmal, 91 U HIRT AT da1 H -y,
a1 # Arer-wrer|

AT Sfl, PUAT VT Bl RSB A ANNY| T8 TAR <A BT G4 g1 I& 2| Fad I
I M AN B Shad afe g SWd Wi 7 W] o e @ R $HI IR% e
QRY, & A HAIG WPR 8, & g 981 8 &, I8 o-9¢ Dl WDR &l HH F HH H
3MEHT B TRG &9 A, BH TR I 37eT B & | IgI-9gd gIaig|
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SHRI SURESH C. ANGADI (BELAGAVI): Thank you, Deputy-Speaker, Sir.
Under the dynamic leadership of the hon. Prime Minister Shri Narendra Modi, the
vision of the Railways in the country should change. My friend, who spoke just
now, was throwing mud on each other. Each Member of Parliament sitting in this
august House should introspect as to what we have done for the Railways in the
last 65 years.The Railways are one of the most prestigious organisations. Many a
time, we have read in the newspapers that Australia is one of the Continents.

Similarly, the Railways are very important and people travel in it every day. ¥R
& fRa A S 3u e g ol 3N |l 7 g9t i fhan, Yed & g & fag e
fomier 8?7 Who is responsible for that? From Kangal Hanumanthaiah to

Mallikarjun Kharge and to Sadananda Gowda of Karnataka all have contributed.
But the previous Governments have not done their work properly. They had not
managed the Railways well. Hence the Railways have come to this situation.
People of this country are ready to pay better price but they want timely service.
In our neighbouring countries, the trains are running at a speed of 300 kilometres
per hour but our trains are running at a speed of 30 to 40 kilometres. Our
neighbouring country, China is making so many railway stations in different parts
of the neighbouring States but we are not able to do that.

Sir, today is an auspicious day of Akshya Tritya. In the morning, hon.
Prime Minister blessed everybody and said that the country should be developed.
We have to work together for the development of the country like Basveshwara,
KAYAKEVE Kailasa. Throwing mud on each other will not help. My dear friend
has talked about the vision of the Railways. The Indian Railways are one of the
largest transportations in the world. It can create employment for our youth.
Today, 35 per cent of our youths do not have employment. If the previous
Governments had thought about it, some employment could have been created for
our youth. When we compare our trains with foreign trains, we find ourselves
behind. It is all because of lack of vision. The previous Governments did not

have any vision. They used to do only ghoshna. The vision of our Prime Minister
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is that the Railways should serve the poorest of the poor. The last person of the
society should avail of the facility of the Railways. If that happens, only then the
country can prosper and develop in the coming days.

There is a Railway Convention Committee which can advice the Ministry
of Railways. As per their advice, the Railways can go ahead. Under the
leadership of Shri Suresh Prabhu the Railways are going to develop. Now what
are the priorities before us? They are quality of journey, station re-development,
capacity augmentation, safety, technology upgradation, partnership for the
development, improvement of the management and processes of the system,
resource mobilisation, energy sustainability and transparency. The previous
Governments had not done much.

When there was a Bharatiya Janata Party Government in Karnataka the then
Chief Minister, Shri Yeddiyurappa had given 50 per cent contribution. Just now
my friend said that the States are unable to give their contribution for the Railways.
It is a federal structure and the States and the Centre have to work together. The
dream of the Prime Minister is to have a team India. If team India do not work
together, the country cannot develop. The Members of this House are politicizing
all the issues. We have to see the world which is progressing very fast. Instead of
throwing mud on each other, we have to work together. We must see that the
poorest of the poor person of this country gets employment and the facility of
transportation. The farmers should also get the benefit of the Railways.

Sir, this time the hon. Railway Minister has allocated a sum of Rs. 8,50,000
crore in the Budget for purposes of modernisation, network decongestion,
including DFC, electrification, doubling including electrification and traffic
facilities. The sum so allocated is also aimed at network expansion, national
projects, track renewal, bridge works, ROBs, RUBs, signalling, Information
Technology Research, rolling stock locomotives, wagon production, maintenance,
passenger amenities, high speed rail elevator corridors, station re-development and

logistics. During this year this investment is going to be made in the Railways. It
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would help the youth of the country to get employment. Our boys and girls are
going abroad for employment. In all these years, the previous Government did not
have the vision for the Railways. The Railways are an important segment for the
development of the country. The hon. Railway Minister has taken the initiative to
develop the Railways.

Sir, I tried for the last ten years to get two ROBs in my constituency, but |
did not succeed. But when Shri Suresh Prabhu took over as the Railway Minister
he sanctioned two ROBs for my constituency in Belgaum. I would like to
congratulate the hon. Prime Minister for the reason that after the BJP Government
had come to power at the Centre I was able to get the two ROBs sanctioned for my
constituency for the first time. So, in the previous regime one had run from pillar
to post for getting an ROB sanctioned. Now power has been decentralised and it
has been given to the Divisional Manager. Once the Divisional Managers have
been given the powers they should exercise them and at the same time the mindset
of the officers should also be changed. The hon. Minister should take note of that.
Many times it so happens that the officers do not give the true picture of the local
area. Today any person who goes to the railway station has to close his eyes and
nose to pass through that place. So, we all should introspect irrespective of the
party lines and make efforts for the development of the railway stations, railway
tracks and railway wagons. A common man of the country should be able to travel
by a rail. ST P W el wfq F ATAT FR FHAT T, VAT FIW S AMRY| Tger VAT
R off foh Yerd Tl # AT 3R A dEbR ST TSl o, <ifsT Al St & Srg 81

H oM & d1g 3O 99 Vold e W 8 T 2| 3 I Bl ga- ATl db fopat viar foan
3R 39 Wi & foly dF ER &, $9a fIT my friends on the other side should

think about it. Today the Railways are giving employment to a large number of
people. # Q& &1 W sif¥iaT w1 g1 When Ms. Mamata Banerjee was the Railway
Minister she gave a pass for Rs. 25 to a common man. ®HT #9, dad &l 25 B9 4
S & fTY SR Ueh Tl ofe’ @ ol 8, Sooid T § odl 8, Al 98 TG 37eHl S Heball ©l
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AN TEM H31 A AR A A W 99 By AT Bl Big W Pl AT AR 25 JUY H Al

fPelIHiey g8 ST BT R Wehal & 3R 9% BR 3 Webal =1 Railways are for the

poorest of the poor people. Our friends on the other side only concentrated on

making AC coaches and UT.¥fl. @S # TR @RN BT gdel HAT Bl 90 B AR g,
AfP AU Bact ST A, TS99 A B U B AT Bl 3 65 ATl H A BH TAR
JaRtt 7 fhar Bl ... (au™) AR A1 T8, e fhar Bl ... (age) s fiw et Yerd

Sqavde is very important and we have to introspect and see that there is

development of the railway stations.

I would like to make one suggestion to our hon. Railway Minister. Like in
Zila Panchayat they are making Committee Chairman, so also the Railways should
make the concerned Member of Parliament of that area the Chairman for each
district. Only then the respective Members will take great interest in the cleaning
and development of the Railways. So, they should be made the Chairmen of the
district committees. The Railways authorities are functioning as though they are
still under the British rule. They are not realising that they are Indian Railways.
The rules and regulations which are followed are still those of the British days.

So, I request the hon. Minister to change the system and make the
respective Member of Parliament as the Chairman to see that railway stations and
railway tracks are clean and service oriented. I congratulate the hon. Railway
Minister for the development of the Railways. Once again, I congratulate the hon.

Prime Minister for keeping the vision of the Railways for future.



21.04.2015 94

SHRI R. GOPALAKRISHNAN (MADURALI): Hon. Deputy-Speaker Sir, I thank
the Chair for this opportunity to speak on behalf of AIADMK Party ably guided
by our Makkalin Mudalvar, Manbumigu Puratchi Thalaivi Amma.

We have got another opportunity to go into the performance of the Railway
Ministry. We are now looking into the financial performance in the light of the
Demands for Grants pertaining to the Ministry of Railways.

Even while participating in the Railway Budget, I had pointed out to the
needs and pending projects pertaining to my constituency, Madurai. Madurai has
a railway junction that has direct link with all parts of the country. But
unfortunately, I do not find allocation of adequate funds for both the ongoing and
new projects. We have to infer that the internal resource generation has fallen
drastically. Its percentage has come down from 28.7 per cent in 2010-11 to 17.8
per cent in 2015-16. The Railway Minister had stated that financial mobilization
will be carried out in a big way. But I want to sound a word of caution here.
Already, the borrowings have gone up from 23.9 per cent to 40.6 per cent. The
railway finances even at the estimated level has come down to 41.6 per cent from
49.3 per cent than the previous year. Hence, while mobilizing funds, neither we
must walk into a debt trap nor must we get entrapped with the private sector in a
big way. This will come in the way of independent nature of the Railways in
serving the public.

The Railways are not carrying out the sanctioned projects on their own.
Unfortunately, they fail to carry out even when State Governments like the
Government of Tamil Nadu are coming forward to fund such projects.

For instance, I would like to cite the example of pending projects like the
road under bridge in Kolathupalayam in Karur at a cost of Rs. 6.70 crore and in
Pasupathypalayam at a cost of Rs. 6.50 crore. The Government of Tamil Nadu
guided by our honourable leader, Puratchi Thalaivi Amma, had already released
its share of funds from its limited resources. Still, the Railways have not

completed the basic procedures even after ten years. The Salem Division
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authorities have not given the railway estimates as yet. Every time when we
enquire about it, they pass on the buck and delay the project beyond measure.
This will only lead to cost escalation. Repeated written and personal requests have
not yielded any result.

Similarly, Pudhukolathupalayam Road Under Bridge between Karur-Salem
Section is also delayed for want of estimate from the Railways. This is the fate of
the new sanctioned project. I would like to know the purpose which the Demands
for Grants will serve if commitment is not there on the part of the Railways.

Hence, I urge upon the Ministry of Railways to expedite the completion of
all pending projects in Tamil Nadu in a time bound manner.

We have already expressed our disappointment over no announcement on
new train services. At least now, we expect that you may come up with some
announcements based on the requests made by Members like myself during the
debate on the Railway Budget. There is a need to enhance the railway
infrastructure in and around Madurai. This is necessary to convert all trains
connecting Chennai and Madurai as Super Fast trains. There is also a demand for
introducing a Duranto Express at least twice a week between Madurai and
Chennai. While augmenting the efficiency through these measures, it will also be
necessary to improve or to upgrade Koodalnagar Station as a satellite railway
terminal.

This is a feasible suggestion because already there is a proposal to make
Koodalnagar as an Adarsh Station. It handles 30,000 passengers everyday and is
situated three kms. away from Madurai Junction. There is also a need to provide a
stoppage to all the trains passing by Koodalnagar, Thiruparankundram and
Thirumangalam.

Our Government of Tamil Nadu ably guided by our hon. leader, Puratchi
Thalaivi Amma, had taken up with the Centre already that the completion of
doubling of Chennai — Kanyakumari line must be taken up on priority. The

Government of Tamil Nadu has also insisted that Chennai — Kanyakumari, via
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Madurai line, Madurai — Coimbatore and Coimbatore — Chennai lines must have
high speed passenger rail link. Our persistent demand for Chennai — Thoothukudi
freight corridor is also pending with the Railways.

We expect that adequate funds will be allocated at least in the
Supplementary Demands for Grants to complete these projects at an early date. In
the month of May, our Government of Tamil Nadu is holding a Global Investors
Meet in Tamil Nadu. In the light of this, we need to stress that our infrastructure
facilities are strengthened further.

Right from the days of the colonial era, the Southern Railways have always
earned more revenue for the Railways. To continue with that tradition, the
Southern Railways must get more of wupgradation, modernisation and
improvisation.

The Integral Coach Factory in Perambur, Chennai has been recently
extended up to Villivakkam and has got enough of potentialities to double the
production capacity which it had thirty years back. I learnt from the engineers and
senior authorities of the ICF, Perambur that if they are given orders to manufacture
metro rail coaches, they can accomplish the task efficiently. Even 25 years back,
the ICF was manufacturing coaches for export with automatic doors and other
advanced facilities. In order to save foreign exchange and bridge the fiscal deficit,
the Railways must make use of full potential of the ICF, Perambur by rejuvenating
it and reposing faith in it.

When I mention about the modern coach facilities, I want to stress on the
need to provide modern coaches to Pandian Express, the pride of entire Tamil
Nadu. Pandian Express and Vaigai Express trains are the face of change in the
Railways’ advancement. At this point of time, I would like to stress upon the need
to link Madurai with Karaikudi, via Melur and I urge upon the Railways to take up
this new railway line project at the earliest to bring out a socio-economic change

in this area.
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There is already a direct rail link between Madurai and Bengaluru. But
unfortunately the load of passengers cannot be accommodated by the single train
in operation. Considering the felt need of the travelling public, an additional train
between Madurai and Bengaluru may be introduced with a First AC coach.

I would like to point out that there is a three-decade long pending project
between Madurai and Bodinayakanur.

The Minister of Railways, in his Budget speech, had stated that priority will
be accorded to lay a new line to a length of 2,000 kms. in the coastal regions of the
country. As part of it, the Ministry of Railways must include the linking of
Karaikudi with Thoothudi, via Devakottai, Thiruvadanai, Thondi, Devipattinam,
Ramanathapuram, Kizhakarai, and Sayalkudi. This will give an impetus to the new
freight corridor between Chennai and Thoothukudi.

When it comes to expedite the pending projects, I would like to bring to
your notice about the construction of the already sanctioned new line between
Chinna Salem and Kallakurichi as part of Cuddalore — Virudhachalam — Salem
gauge conversion project. The Government of Tamil Nadu, guided by hon.
Puratchi Thalaivi Amma has already released 50 per cent of our share of which Rs.
64.5 crore is exclusively meant for Chinna Salem and Kallakurichi new line
project.

I urge upon the Minister of Railways to meet the needs of Tamil Nadu
which will definitely pay rich dividends to Railways.

With these words, I conclude. Thank you.
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DR. ANUPAM HAZRA (BOLPUR): Mr. Deputy-Speaker, Sir, thank you for
giving me this opportunity to speak on the Railway Budget. This time the speech
given by the Minister of Railways was full of flowery words and some catchy
words, like PPP, acche din, etc. The speech has some of the catchy terms like PPP
and Achche din. Expectations were high but the thing is that it did not live up to
people’s expectations ultimately. The first thing that I mention is about setting the
priority right. It is important to ensure basic minimum passenger facilities and
security. Wi-fi and bullet trains as reflected in the latest Budget can wait till we get
our toilets in trains cleaned; till we can ensure security of the passengers; till we
can reduce the number of accidents to the level to be called as an isolated incident;
till we can run the trains on time in normal situations. These should have been the
priorities — clean trains, clean tracks and clean platforms. Quality services matter
more than the superfluous modernization. For example, earlier Wi-fi was
introduced in the Howrah-Rajdhani train with much fanfare. But no one was
bothered to check the quality of the service. Even a 1 KB Whatsapp message takes
five minutes to get delivered.

Secondly, there is no mention of any new train. No new train was
announced, only to maintain the disparity initiated in the previous Budget which
was presented earlier to this one. What requires is rationalisation in the
announcement of new trains. Last year, new trains were announced to make the
Budget populist and this time, there is no new train. So, this clearly reflected that
there is lack of rationalisation on the part of the Railway Ministry.

Thirdly, I would like to say that there is ambition without any specification.
Though many tall promises are made, yet it is not clear where the resources would
come from. Fare hike cannot be the sole source of revenue for the Railways. There
is statistics but no deadline and blue-print of the promises to be fulfilled. The
Railways need to be more imaginative in finding solution to its problems and

attracting investment. The nation-wide network needs to be fully exploited and for
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this what is needed is out-of-the-box thinking. Privatisation or fare hike is not a
solution.

Coming to the West Bengal situation, in the last Railway Budget, West
Bengal has totally been ignored because projects worth hundreds of crores of
rupees are stuck in West Bengal but allocation is very little. Moreover, there is no
mention of the Metro Railway Project in the Annexure to the Railway Budget,
2015-16. Moreover, rejuvenation of financially ailing world heritage site
Darjeeling-Himalayan Railway, capacity augmentation of train maintenance siding
facility in major stations in North-Bengal, the earlier proposed Axle factory were a
few points on which the commercial arena here expected the Railway Minister to
make specific mention.

Coming to the fare hike, thankfully this Railway Budget has not hiked the
price or fares. Though directly no additional burden of fare is imposed on the
passengers, yet the hike in freight is anyway going to impact the people in general.
It is a well-contrived trick to put a pro-people face, while stabbing them from
behind indirectly. Apart from this, the price has already been increased last year,
while the price of rail fuel has gone down significantly in recent times. So, anyway,
the passengers would be paying more. At the same time, not hiking fares in the
Budget is no relief to the people as these days, they are revised without making
provisions for them in the Budget. After coming to power, this current
Government has already hiked the rail fare but, with the decrease in diesel prices
six to seven times in the last one year, it was expected that the fare should have
been reduced.

So, in short, I would like to say that in a welfare State like India, it is
expected of the Government that it should take care of each and every facility of
its people. But, somehow, be it the Union Budget or the Railway Budget, it has
been reflected that democracy is redefined as for the people, of the people and by
the people! Thank you very much.
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15.00 hrs.

N qawg AET (FEETR):  IUTE HEIGd, AT S N qoiC DI Ae A W F@l B Bl
AR UM fhaT €, s oy afueh! g=are oar gl § Ja¥ Ugel ¥l #A1 3R ¥ Iy A1
DI U <1 AR fF B auf B 918 <@ Jolc U fHAT 7 Tl [ F S Hiolaed ad
T B, Sp U 700-800 RIS BUAT BT UL WA ¥ Sb oIV 39 ATl 2800 HIS DU
Ry & @ forg @ 9ut$ & = €1 ¥eld # 95T ¥ T BW HH B Y, Yo H R O B
fTQ ORiTa < Y € oifep Uep ol g9 wHst el o7 jE & [ I Xl WATerd by A1 wIA off
@l foee 2 9gd 9N Sferm-o= dgd doaey d@=F 5y € dfeT & 78 dma S
SHIAhell aIEd 8, YoId & iU BRISHS 8, S9 dlg~1 Bl AR T8l fhar gl 99 SsiT #
B8 YOS © Sl gDl addd 8, S SANG, RIS ST 3TR3ISIR 14.78 UAC B,
ARRATA-TMTR ST 14 WAT g, IR 17 TUC 8, ISR I€ 18 T g,

JORITS-Gal S 19 WAT &, ATeleR-AJIl 32 AT 2| Y8 I8 SMEl 2| I8l Sqal AsT-Is

ofTe a1 BRIeT a1 SO 3R s s g9 Al Xold &l BI¥el al aidl &, S9d A1l Sl
el TRAT 8 orede TRAT & TeRTolare yHTiad TRAT €, S vt SHTEl &1 99 Braer gl
T AT T8l 37 J@T ¢ 6 Yo HAerd SR v #A St 74 g9 G RN e B

D 1Y g o T b aR H A1 H B Dl ARl gl TAR < B AW & AT
TadT Q-aTs DRIS daal oI &1 g1 AT URior & e § Y g3 81 & g1 U Bis o
T8 g, o afén 7 Sl 1 98 9N ¢Hl H B o B SRRd ¢l 39 AI-AI O™
AN fUBSl T 8, ST T3 oAl Bl Sorede Bl HI 9gd Sl oT| S 6 gl gaand
YITeaR 9 G, Q& A IR, Ya-eaR I JUI, YaIeaR F SR, JR-JRd, 399 eal o Bl
SRR 81 AR ¥ fcelt & forg enft S rotem o o & ¥ 98 WeYR B gV 37 W& ¥
3R gfepa A A=A Rl BT < BXA 8l SHA TE Haxs] ISl ISg Dl 8l et &
gl W1 F9eT § 6 gameR § AR B gY el ad IS o o @, foad it
IR ¥ TAoR a1 B &), offhs 39 187 fholdier &9 B QiR I <rgw Wt I ' &
BIT| S A BH AT (& [quraIeeTH-seEe @ 4 H U o 8, Seale ¥ YR
@ 9 H UH oA B, RISR gas & 99 7 o o o, defda-faemame s & i § v A
I, USRSl 3R feetl & 99 § ¢ ¥el, YaTeaR-deNTe- HIAdl & 4 Udh o dol| 39D
A1 B SMA-UN & Sl WU &, ITH Sl Tl Bl Sevd 8RN URAT H 2 S gRi-erel,
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YITRaR-CIE-FeAYR, SIIYR PIel ¥ B §U YaIeaR, URATHHS! ¥ IR, FeAqR A Tas],
TG W Ya-eaR 3R YaeaR 3R ASRbell & 41 H Ahs el Bl SRRd © difeh Sl
UBd SRS I @ ¢ S ggd WIS Bl 2 o Uds SR Bl ORed Bl FEAR 9
ARGl & 41 H I RTSR AR ITFUE B §Y TFAHH of Dl Sievd @, U UoR o
T R it & = H, U TSR ¢ IS IR AR @ 919 ¥ 3R U YR o
SHGAYR ¥ DIABT & 4 H acl, FeAR A I3 & U Uh TR ¢ 9ol Ud SHGAQR o
el & oI g 37 T8 81 TR-BRIYE I8 TRAT H9 IR ARG BT 371t BT Bl 7, Sl
RaeoR ofe @1 I & IR gl 39 YRAT 9 fieell & fol SRRae &g o 78 ©l o did
AR ¥ foeell & forg ¢ gl -yawer | RSt &1 Thaaddl qe18 Sy, warurer 3
YITeaR-AAR B §Y U o doll Q& R WUl & i SIS 8 §Y Uh o e,
RIS R YaITR & dd § v o Fel| U dg o € e aw H foled wu 7 wR
g Sff 7 feurs @ Bl @8 o oifewn B gY dorht € oNfSwm W gorh € I 9gd
TR A B S B, offhd I Ul PR Bl Glaer T8l 2l T g D o | UG PR A
BN ¥ ISR BT UTee™ Bl 21 31 BRI AT § 6 Ya-eaR W Houl Yaid (12145-12146)
§ UG R @ giaar § omul W R 9 Q- TR (17479-17480), aTeaR-
Rrpsrare fawmar taas™r (17015-17016), QR-GRA QAo (12743-12744), QO-HrRe
TN (15643-15644) 3R qRI-USAT deM1 919 (18449-18450) 3N o4 dgd ol g4 b
T dTell o Bl 31d: BRI e ® b g7 o | U B @1 gfen < S|

TEIgd, BN I8 $u IR W € R safdgfhae & gat ® d8 SuRy gom
% AU BB WU 2| YaITR-Beh-YaedaR, aIeaR-Gal-dl, YIIeR-Tal Ie-THAYR,
YIIRER-CHS, PHeh-URIGT MG SHTEl TR 3R SUAY ol Feb Al dgd A<el BRI H e
S W YOIRE AT AR P e o B Wigdd! deM B W SRRd 7, o
fremaTeeTA- S EN TWaT YR ol uie fa ot 8 S9 Soft & foar ool & &
3TEHGETE GRIIY, S U o QR BlaR ol © SR IR & aran s Re =ed g,
I qeR IR & iR uig T I S| qa-edR 4 Hol Yoy BRI A &l & Fedl g,
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YIIRER-BIaS] SR AT AE 4 ©: a7 =erdl 8, I uiifed g S|




21.04.2015 102

AEIed, 9gd ¥ 39S &l § wef s 6 e fafed @ # S Wi @ g N

T, N1 31 Sl 89 W IR 9 <9 v AR 3| g=1a1g]|

HON. DEPUTY SPEAKER: I want to inform the House that those Members who
want to lay their written speeches, they can do so. Many Members are interested to
say something about the needs of their constituencies. Therefore Members are

permitted to lay their written speeches on the Table of the House.
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DR. RAVINDRA BABU (AMALAPURAM): Mr. Deputy Speaker, Sir, I thank
you for giving me this opportunity. I have already spoken on this Railway Budget
before and so I would like to reiterate in this Debate on the Demands for Grants of
Railways that I have been specifically pressing for one Konaseema Railway line
which runs parallel to the East Coast Railway for various valuable and reasonable
considerations. I have already quoted those reasons in my previous speech.

15.08 hrs (Shri Konakalla Narayana Rao in the Chair)

The first reason that I have quoted is commercial. This railway line would
be commercially viable. I am not asking this railway line just for the sake of
decoration. This is a railway which would cater to the needs of the East Coast and
also to the oil and gas operations in the KG Basin. This Konaseema area is very
beautiful and scenic and it can also improve eco-tourism in that area. There are
many commercial gains. The money that is going to be invested in this railway
line would be taken back by the Railways, like the Western Railway and Central
Railway, within five to six years and the Railways will achieve break even very
quickly. Instead of spending money on bullet trains which require Rs. 900 crore
investment per kilometer, ordinary trains require only Rs. 10 crore per kilometer.
So, we can better spend that valuable money which we do not have much. India
being a very poor country, we cannot afford to have a bullet train. So, let us have
this Konaseema Railway line which will be commercially viable for the Railways
and also it will benefit the people immensely

Sir, the people of our area have not even seen railway so far. The railway
track that will be laid will not only take care of the Konaseema area of East
Godavari District, but it will also be an alternative route to the East Coast Railway
line. We have already over-utilized the East Coast Railway running between
Kolkata and Chennai. This Konaseema area being the hub of the KG Basin, all the
oil companies like ONGC, Oil India Limited, Cairn Energy, GHPC, Reliance etc.
have their drilling operations there and they are all investing about Rs. One lakh

crore, as the Railway Minister has introduced PPP model in this year’s Railway
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Budget. These companies are very keen to invest in the PPP model and also CSR
which they have introduced in the recent Budget. These two things will also come
to the rescue of the Indian Railways in case of any deficit in budgetary provisions.

In addition to this, I have a small proposal. Our Indian Railways, most of
the time, caters to the needs of the poor people. Poor people always travel in the
ordinary classes in the last two three compartments attached to any train or in the
first two compartments of any train. Poor people always have to run helter-skelter
to reach to the compartments. Especially my suggestion would be that in any
long-distance train travelling more than 1000 kilometres, free food and water may
be provided to the passengers travelling in the second-class compartments and
unreserved compartments. It will go a long way in giving a good name to the
Government. Our Government is pro-poor. It is not pro-rich. The people are
saying that it is pro-corporate, pro-businessmen; it is not like that. Railways being
the arteries of the country, being an essential part of the country, to dispel that
myth, if we have to give free food and water to the ordinary people travelling in
the second-class compartments, unreserved compartments, it will be a great relief
to the Indian Railways.

The total route length of the Indian Railways is 65,808 kilometres in which
the share of Andhra Pradesh, after bifurcation, is only 3500 kilometres. This will
add at least 300 to 400 kilometres in addition to the existing railway line.
Therefore, in the divided Andhra Pradesh, this railway line is also very essential.
This is very much required for the economic development of the area. It is not
only for that area; it will be an economic booster to the entire Andhra Pradesh
under the dynamic leadership of Chandrababu Naidu garu. He will definitely
utilize this Railway corridor for the petro corridor, for the cargo corridor and also
use it for the eco-tourism. My earnest appeal to the Railway Minister is, you
please consider this Konaseema Railway line earnestly though there is budgetary
constraint which I understand. Since PPP model has been introduced and CSR has

been allowed for investment in the Railways, these two things will definitely come
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to the help of the Railways. This is a national project sanctioned in 2000. There is
already a delay of 14 years. Let it not be delayed further. Unnecessary price
escalation will be there. It is better to start it immediately by providing a suitable
budgetary support, at least Rs. 200 or Rs. 300 crore, to start with. In the coming
four-five years, it will definitely reach to the target. Being the local MP, I will
also try to invoke oil companies and private companies operating there to invest
liberally in the Railways so that the Railways will not have any problem in making
the budgetary provision.

Thank you very much, Sir. Jai Telugu Desam; Jai Hind.
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*SHRI P. R. SUNDARAM ( NAMAKKAL): In the 2014-2015 central budget,
many railways project funds were announced for Tamil Nadu but remain without
any improvement.

Our beloved leader Puratchi Thalaivi Amma met our Hon'ble Prime
Minister in June 2014 and gave a memorandum regarding railway needs in
Tamil Nadu. In that our Amma requested for the Chennai- Kanyakumari two
way line, Sriperampudur- Guindy goods railway lin, Chennai- Tuticorin goods
Railway line, Superfast Train between Chennai-Madurai- Kanyakumari, Madurai-
Coimbatore, Chennai - Coimbatore, Chennai- Bengaluru Superfast Trains,
Avadi-Gooduwancheri Train, Avadi -Tiruvallur - Ennore Train.

In these above requests made by our Amma, Chennai-Kanyakumari two
way broad gauge line, Avadi-Gooduwancheri, Avadi-Tiruvallur-Ennore Railway
line works have been initiated by the Southern Railway. But sufficient funds have
not been allotted to carry out the works.

I request to Hon'ble Minister for Railways to allot sufficient funds for the
above Railways projects.

In my Namakkal Constituency, Namakkal Railway Station is situated on
the Senthamangalam Road. During the peak hours, due to heavy traffic,
passengers are not able to reach the Railway Station in time. In the interest of the
general public, a study was carried out. It was observed that another road can
be laid to reach the railway station through Thuraiyur road which is beside the
Railway track. Vacant land is also there on the western side of the Railway track
that is suitable for a new road.

A joint inspection was conducted on 17th November 2014 for the new road
by the southern Railway Divisional Manager, Divisional Engineer and myself. It
was proposed to take up the new approach road which is estimated to cost Rs.

3 Crores ( three Crores). Hence , the Hon'ble Railway Minister may consider my

* Speech was laid on the Table.
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request and take necessary steps to complete the laying of road to link the
Railway station.

Railway route from Salem Junction to Karur is at present running on
single line track. This causes interruption for newer trains to run in this pathway.
So the single line, which is at present, be soon made as double line track. Trains
running from Salem Junction to Karur is at present operated by diesel engine
since the line is not electrified. I request Hon'ble Minister to take necessary
action to electrify the railway route. The Chennai express running from Chennai
to Salem may be extended up to Namakkal. The passenger train running from
Salem to Karur may be extended up to Tiruchirapalli and also be operated on
Sundays. A computerized Reservation counter may be setup in Rasipuram

Railway Station to benefit general public.
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*SHRI V. ELUMALAI ( ARANI): While discussing the Demands for Grants
for the Ministry of Railways, let me point out to the record investment plan of
over Rs. 1 lac. Crore in 2015-16. With a long term plan, this Ministry has evolved
scheme of things to happen in the future.

I recall that this year's budget mentions about the increasing of the speed
of passenger trains which may help us to go for optimum utilisation and
introduction of more trains. At the same time, I must point out the non-
introduction of any new train this year.

Safety and security of the rail travel is to be taken care of with the use of
modern technologies. Making use of IT technologies, passenger amenities are to
be enhanced. Our visionary leader, Amma has referred to certain aspects of this
year's budget like the need to go in for special Purpose Vehicle.

The blueprint for development of railways spelt out by our hon'ble railway
minister must take shape to fulfill the hopes of the people. I hope the Railway
Minister would include all the ten projects like doubling of line between Chennai
and Kanyakumari and high speed passenger train links between Chennai and
Kanyakumari, Madurai and Coimbatore, Coimbatore and Chennai. This was
taken up by our Government of Tamil Nadu led by our hon'ble Puratchi Thalaivi
Amma.

The two ongoing projects, namely, Tindivanam to Thiruvannamalai and
Tindivinam to Nagari were announced in 2006-2007 Railway Budget. Though
seven years have elapsed, there is very show progress. [ have raised this issue in
Parliament several times, so far no action has been taken.

The Railway Minister in his reply on 20th April 2015, stated that
Tindivanam - Nagari New Line Project ( 179kms) at a cost of Rs. 583 crore has
been taken up. He also stated that the work on Walajah Road - Ranipet Section
(6.5 kms.) has already been completed. Though the State Government has funded

* Speech was laid on the Table.
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its share, this project along with Tindivanam - Thiruvannamalai New Line
Project ( 70 km) at a cost of Rs. 227 crore is getting delayed. The reply given by
the Minister is not satisfying and I request him to have a relock. The amount of
compensation towards land acquisition must be borne by the railways and further
delay will only add up to the cost escalation of the project.

I urge upon the Railway Minister to take up the project linking the coastal
area along the East Coast side between Chennai and Tuticorin Via. Puducherry,
Cuddalore, Karaikkal, Nagapattinam, Karaikudi, Devakottai, Thiruvadanai,

Thondi, Devipattinam, Ramanathapuram, Kizhakarai, Sayalkudi.
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2t frae WS I (IATRR-RIgGT) ¢ AU Sfl, WA YAd @I T Bl A W
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HY S SN D JART A FIAT AT| AT I8 WIRA D1 Fal<d ¥l A1 21 Do ¥erd i oy
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el =Ry, Werd o=t B @1fgy, U1 gHi | @l fhar W g1 W WA € {6 piur
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*SHRI C.R. CHAUDHARY (NAGAUR): At the outset, I should
congratulate the hon. Railway Minister Shri Suresh Prabhakar Prabhu and our
Hon. Prime Minister Narendra Modiji for giving the country a forward - looking,
pragmatic and strategy-oriented budget with an innovative approach. We are
confident that, the proposed measures and initiatives as announced by the
Railway Minister, if executed and implemented effectively, will go a long way to
restore the prime place for railways in our national economy.

As everybody knows, Railways is India's lifeline and at present it
constitutes one of the largest networks in the world after the US, Russia, Canada
and China. Yet for the last many years, the Railways service networks in the
country were in dire needs of reforms and revamps. There were many instance of
mismanagement of Railways perpetuated by previous Governments, and mainly
UPA Governments of last 10 years. Several budgetary announcements were made
pertaining to laying new lines, new trains and new railways related companies
were established in the past, even though the fact is that the Resources generated
at that point of time are not adequately helpful to fulfill those announcements.
Announcements were made then just for the populism and vote banks. This
resulted the ruining of Bharatiya Rail's economy.

Ever since our Hon'ble Prime Minister has started attaching priorities to
the sector, we are now looking forward to have good - times ( Acche Din) for our
Railways. After going through this budget, one can reach to make the irresistible

conclusion that it is a revolutionary budget for the holistic developments of the

Bharatiya Rail.

The Budget has correctly focused on building partnerships, leveraging
resources, revamping management practices, systems and processes, and setting
standards for much-needed governance and transparency. For the first time in

India's Rail history, the budget remains silent on announcing new trains. Rather,

* Speech was laid on the Table.
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the focus was more on the strengthening and enhancing service standards. The
first time even such policy departure has taken place. I salute the Hon'ble Minister
for doing so. I will come one by one to justify why this is one of the best - rated
Railways Budget presented so far.

First, the Hon'ble Railway Minister has rightly sought the partnership with
key stakeholders to make the Bhartiya Rail a better transport system in the country.
Including state as rightful partner reflects the spirit of cooperative federalism,
that Hon'ble PM is currently focusing on. To attract huge investments,
modernising infrastructures including building railways stations, adding tracks
and building road over bridges and under bridges, and overcoming obstacles
such as land acquisition to complete most of the pending works, require states
cooperation. Projects worth Rs.2 lakh crore are pending so far, because states do
not cooperate in sanctioning land. Once a project has been indentified , the
railways can form a joint venture with the state to implement it, which could also
be done through an SPV( special purpose vehicle) . Each state represents a
cultural, regional and economic ( tourism, mine, industry clusters) distinctiveness
that need to be valued. The current Budget celebrates such diversities and
constructively shows inclusiveness in Railways development.

Besides, the long pending tasks also requires effective investments coming
from both private sectors and partnering with bilateral and multilateral
organisation. No longer does the railways choose which projects are open to
private investment. Instead, investors can pick the projects they want to fund.
Earlier there were only eight stations on offer which the railways wanted to
develop as model stations, now it is open to 700 railways station. Here the
Minister presents umpteen opportunities for the private sectors to look for
economically viability ventures in their investments.

Second, enhancing Rail infrastructures and quality requires huge capital
investments. This Budget envisages an investment plan of Rs. 8.5 lakh crore from

2015-2019, out of which Network Decongestions and Network Expansion
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(including electrification) constitutes 46% of the total investment plan. The
Minister has attached priority to " Safety " component by allocating nearly 1.27
lakh crore by the end of Financial Year 2019. Towards enhancing speed of the
Trains, the Budget plans for investing 65,000 crore and for the Passenger
amenities it plans to invest nearly 12,500 crore, This prospective investment plan
will certainly guide Bharatiya Rail to reset its priorities for the next five years
along with predictable revenue generation. Besides, this Budget has proposed
to have best-ever operating ratio for operational and business efficiency. Lower
operating ratio helps generate higher internal resources for safety, amenities and
modernization of the system. An operating ratio of 88.5% against a targeted
operating ratio of 91.8% means that from every Rs. 1 earned, the railways will
spend 88.5 paise and retain 12.5 paise as surplus. The best-ever operating ratio
achieved by the railways was 74.7% in 1963-64. This target is achievable and
kudos to our Hon'ble Minister and PM for setting such targets.

Third, the Minister has committed himself to adhere to highest level of
transparency and accountability in the Railways governance and functioning
reflecting his true personality and character as indomitable leader and
administrator. We all know his full commitment to reform and delivering results
against all odds, like our able and charismatic Prime Minister. The combination
of such two towering leadership will certainly do wonders for the ailing
Railways. In the past we have seen bizarre leadership where allegations of
corruptions and nepotism become matter of debates inside and outside of the
Parliament. Our Minister when declared profoundly his decision of delegating '
Tender Approving Power" to General Managers, he led from the front in
delegating power to his subordinates to act quick and undertaking improved
decisions. This will cut precious time within the system and will act againt
centralisation of authority. Now General Managers of various regions need to act

swiftly to complete the pending tasks.
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Forth, we must salute our Hon'ble Minister to his commitment to improve
quality of life in journeys. There are very fundamental issues that need to be
addressed. The Budget is sensitive to consumers' agony about the kinds of
services being provided during travelling. In sync with Swachh Bharat Abhiyan,
Railways will undertake Swachh Rail Swachh Bharat. Despite the fact that the
Indian Railways has been in operation for a long time now, the one thing has
not changed in almost any train is the toilet. They are dirty, they stink. Hon'ble
Minister has recognized such problems, hence bio-toilets are being fitted in
coaches and Research, Design and standard Organisation ( RDSO) has also been
tasked for making available within a period of six months a design for vacuum
toilets. Onboard Housekeeping Services is also being examined to address
customer concerns.

We all travel in trains but we never know when it will arrive. The Budget
has proposal an all-India 24x7 helpline provide real time information to
customers on its arrival and departures. Ticketing in Railways is big issue. Under
the " Operation Five Minute", now each customer will get tickers, and they do
not have to wait longer period to get a ticket. The Budget is also sensitive to our
tech-savvy citizen to book tickets on Smart-phone. Our brave Soldiers had to
take lots of pain to book tickets through issue of warrants, the elimination of such
warrants will help them to travel hassle-free. Our youths need Wi-Fi all the time
to be able to connect with the world. The Digital India Initiatives would be
helpful to install Wi-Fi in all A1, A and B category stations. I further salute the
Ministry for being sensitive to customer needs of getting seats in their preferred
coaches through capacity additions. Comfort is all that a customer needs while
travelling. We all know ( being elders), how we find difficulties in getting up to
Upper-Berth and Middle Berth. At least for the Senior Citizens , Pregnant
Women, and physically compromised customers, this Budget has lots to offer.
This reflects our Government indomitable commitment to Sab kae Saath Sabka

Vikas.
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I am now going to focus on national integration process initiated by our

Government to reach out to North Eastern and Jammu and Kashmir. For the last
sixty years, most of the time the successive Congress Government has overlooked
the outreach of the Bharatiya Rail into such region. The commissioning of
Udhampur-Katra was like a dream come true and so also efforts to provide rail
connectivity between Jammu Region to Kashmir Vally through the Banihal
Tunnel. I am sure we will achieve such targets under our able leadership of Shri
Suresh Prabhu Ji . Arunachal Pradesh to Delhi train is now also a reality. All these
efforts reflect the our Government stand on United India and country first.
The Country is waiting for long -time to have Bullet Train and high-speed Train
connecting to major cities to curtain travel times for our work -force and
travelers . I congratulate the Government for taking initiatives to make this as a
reality. Customer can travel Delhi to Kolkata and Delhi -Mumbai by overnight in
near future. There are technological and investment challengers and we know we
can achieve it against all odds.

There are many good things that need to be lauded and also to be spoken
about. However to end my speech, I recollects a poem written by gRder I a=a=

AT A T PR BT IR TG BN, BT IR el B B ER TE B
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* SHRI KESHINENI SRINIVAS ( VIJAYAWADA): Railway Budget is a
break from the past in taking a long term view of the Railway's future by making
it financially independent and operationally efficient. New Railway Budget
proposes no new trains and leaves fares untouched, but promises to make travel
easier and safer.

Foreign rail technology cooperation scheme; 1000MW of solar power
projects on railway land and rooftops; National Institute of Fashion Technology to
design bed linen and National Institute of Design better and comfortable seats;
multilingual e-ticketing system, SMS alerts of arrival / departure; mobile app for
grievance redressal; working group to modify accounting system to track
expenditure, electrification of 6608 route kilometers in 2004-15, plan to spend Rs.
96,182 Crores in doubling / tripling/ quadrupling and electrifying 9400 KM of
tracks sounds impressive but execution will be the key.

A practical and pragmatic budget instead of dwelling on populism. The
four goals, of cleanliness, safety, modernization of infrastructure like Wi-Fi, e-
catering and making the railways financially self sustainable, are most appropriate
and well conceived. This budget can be rated as good and replete with ideas on
how deficiencies in the Railways System can be plugged.

Overall, The Railway Budget 2015-16 has laid down a road map for the
future with clear timelines and an overarching vision to make the Railways
financially self-sustainable. It plans to expand and modernize  overall
infrastructure capacity to cater to the needs of the Indian economy, changing
gears to a high growth trajectory.

The specific areas identified for augmentation of network capacity

include:

* Speech was laid on the Table.
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1. 700 km of doubling, tripling, or quadrupling projects leading to
communizing of 1,200 additional kilometers worth Rs.8,686 Crore.

ii. 800 km of gauge conversion and additional 77 sanctioned projects
covering 9,700 km of line capacity works along with electrification at a cost of
Rs.96,182 crore.

iii.  Traffic facility works including construction of long block sections and
augmenting terminals and so on, costing Rs.2,374 crore.

To achieve these physical outputs, Union Minister has been able to put
together an innovative financial strategy. This includes.

1. Financing of remunerative projects through market borrowings routed in
partnership with railway PSUs and the IRFC. Resources of Pension / Insurance
funds and Multi- lateral and bilateral agencies can be tapped.

ii. Setting up an infrastructure fund for raising long -term debt from
domestic as well as overseas sources.

iii. Monetizing assets rather than selling them.

However, representing Vijayawada Parliamentary Consistency and
Vijayawada being the central hub of activities in the newly formed AP State, it
would have been a boon if the assurance of special Railway zone in the AP Re-
organization Act had been announced besides taking necessary action to provide
rolling stock so that Rajdhani Express 22701/22702 from New Delhi to
Vijayawada can be started at least on 1st May- May Day.
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DR. BOORA NARSAIAH GOUD (BHONGIR): Hon. Chairperson, Sir, I would
like to thank you for giving me this opportunity to speak on the Demands for
Grants of the Ministry of Railways.

At the outset I would like to congratulate the Railway Minister, Shri Suresh
Prabhu ji and his team for being different and also in particular for the new State
of Telangana, unlike the previous year, a considerable amount of definiteness has
been brought in.

I would like to make two observations — one is regarding my new State,
Telangana, and the other is for the present and future of Railway overall.

Sir, there are many last mile projects which are pending for the last 20 to 30
years. Many people, since their childhood, are listening about these projects. For
the Jaggaiahpet-Mellacheruvu-Janpahad project, a sum of Rs.100 crore was given.
The Peddapalli-Karimnagar-Nizamabad project was pending for the last 25 years.
For this project, a sum of Rs.141 crore is allotted. For completion of the tripling
line project, that is, Macherial-Peddapet, a sum of Rs.58 crore has been allotted.
For the tripling line project, Raghavapur-Mandamarry, allotment has been given. I
would like to thank the hon. Minister for giving considerable allotment for this
project.

At the same time, I would like to bring to the notice of the hon. Minister,
Shri Suresh Prabhu ji that there are other projects in the Telangana region, which
require considerable budget. For example, take the project, Munirabad-
Mahbubnagar — it is a 246 km line. Only a sum of Rs.35 crore has been allotted. It
is a small allotment. If this is the kind of allotment, then it will take decades for
completing this project.

The other project is Manoharabad-Kothapally railway line. The total project
cost is Rs.943 crore. Out of which, only a sum of Rs.20 crore has been allotted.
The hon. Railway Minister is here. For this project, the process of acquisition of

land has been completed. I will take this opportunity to invite Shri Suresh Prabhu
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to lay the foundation stone for this project and request him to expedite this project
at a faster pace like a bullet train and not a regular train.

The other project is Bhadrachalam-Kovvuru. It is a 151 km railway line.
The total budget cost is Rs.923 crore. Out of which, only a sum of Rs.1 crore has
been allotted. This amount is very meagre. I hope that the Railway Minister will
take note of this project and increase the allotment.

The next project is Macherla-Nalgonda railway line. Nalgonda is my
native district. In that place, 7,500 ultra mega thermal power project is coming up.
It is the biggest project in the country. This power project requires a lot of coal.
The budgeting for this line is Rs.458 crore. Out of which, only a sum of
Rs.1 crore has been allotted. This allotment of Rs.1 crore is nothing. I would
request the hon. Minister to expedite the process of further allotment.

The next one is Bhadrachalam-Sathupally railway line. The total project
cost is Rs.337 crore. Only a sum of Rs.1 crore has been allotted. I would request
the hon. Railway Minister to take note of this project. I would like to say that this
allotment is Rs.1 crore is a very meagre amount.

For the railway line Akkannapet-Medak, only a sum of Rs.5 crore has been
allotted. The total budget for this project is Rs.129 crore. I would request the hon.
Railway Minister to take note of this project and increase the allotment.

For the electrification of the Kazipet-Vijayawada railway line, a sum of
Rs.100 crore has been allotted, and I would like to thank the Railway Minister for
this. This railway line connects two Telugu States and it will help to improve the
traffic further.

The new tripling project — Kazipet-Balharshah railway line — needs a
budget of Rs.2,020 crore. Only a sum of Rs.50 crore has been allotted. I would
request the hon. Railway Minister to increase the allotment.

For the other new project — doubling of the railway line, Secunderabad-

Mahbubnagar, only a sum of Rs.25 crore out of the total budget cost of Rs.1,200
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crore has been allotted and it will not at all be sufficient. I would request the hon.
Railway Minister to give more allotment to this project.

For the new project — Kazipet Bypass — only sum of Rs.3 crore has been
allotted.

I would like to bring to the kind notice of the hon. Railway Minister that
Secunderabad railway station is one of the most profitable railway stations. The
Railway Hospital is also God send. It is catering not only Telangana but also parts
of Karnataka, Maharashtra and Andhra Pradesh. It is catering to the needs of both
the Telugu States. In his Budget speech, he had mentioned about giving a Railway
University. [ would request him to allot a Railway University to Secunderabad.
Similarly, a Railway Medical College is the need of the hour. It is because we
need a human resource. If a Railway Medical College is opened, which has got a
hospital, which is meeting the MCI norms, it would greatly benefit us.

Then, Sir, there is a long pending demand to sanction a Railway division at
Kazipet. I would request the hon. Minister to take note of it.

Similarly, a wagon factory was almost sanctioned 10 years back. The State
Government had provided land. But there was no mention of any allotment in the
Budget. So, I would request him to take note of it and do the needful.

Likewise, there is a request for doubling of the line between Bibinagar and
Nadkudi. It needs immediate attention. Sufficient funds should be allotted for this
project.

Now, Sir, I would touch upon the most important aspect, which concerns
the two Telugu States. As you now, Guntur is the new State Capital of Andhra
Pradesh named as Amaravati. Hyderabad is the Capital of Telangana. There is a
lot of traffic between Hyderabad and Andhra Pradesh, particularly, newly
upcoming Amaravati. I understand there is already a direction from the Railway
Minister regarding starting of high speed or bullet trains. We have a beautiful (4-
lane and 6-lane) highway between Hyderabad and Vijayawada, which is very
straight rather than Hyderabad-Khammam-Vijayawada, which will be 60
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kilometre to 80 kilometre longer. I would request the hon. Minister to take this up.
I hope both our Governments would participate in this project. So, a high speed or
bullet train along the highway between the two new Telugu Capitals is very
necessary.

Sir, another thing is about tripling of the line between Hyderabad and
Kazipet and also to set up dry port at Bibinagar. These are the important things to
be taken care of.

Sir, there are three railway stations in Hyderabad-Secunderabad. They are
Secunderabad, Kazipet and Nampally, which were constructed during the Nizam
time. Now, it is totally congested. Many of the times, trains have to stop outside
Secunderabad for half an hour to one hour because there is no place at
Secunderabad station. For this, now the State Government has mooted a proposal
to have two terminals at Moulali and Patancheru. So, I would request the hon.
Railway Minister to consider them.

Sir, in the Budget, there was a mention of having world-class facilities at
Secunderabad railway station. But so far there are no rules or procedures or norms,
which have been framed. I would, therefore, urge the hon. Minister to do it at the
earliest. We do not want his speech to be just an empty speech.

Now, Sir, I speak about certain things, which are general in nature. In the
earlier Budgets, many Members also said, the entire thrust of the Minister was on
the PPP, that is, Public-Private-Partnership. It got failed. In the next Budget, there
was no mention of PPP. It is because the private partnership comes only for
making profits; they are not samaaj sewaks. So, if they see no profit, they are not
going to come. That time also I said it. Being a doctor, in Hindi I can say: &
BT AT Th T8l 81T 8, X AT BT & Uiy &1 2rar 21 1 think, the Government
has learnt this in 12 months only and in this Budget, they have not mentioned
about PPP. They are more concerned about the State funds, public funds
amounting to Rs. 1.5 lakh crore. There is also a mention of World Bank and ADB.

There is also a fear among some people that the Railways may go into a debt trap.



21.04.2015 123

If I am not incorrect, I think the hon. Minister is a CA and he is a knowledgeable
man. [ am sure, the Railways would never go to a debt trap.

Sir, we all know that the Indian Railways is suffering from revenue losses.
Today, all newspapers carried reports that there was Rs. 4,000 crore fraud
committed in the Railways, which was registered because of the under-weighing
and under-invoicing of the tariff on coal and iron ore. Sir, we are already starved
of the funds; and it would further starve the funds. So, I would request the hon.
Minister to kindly take necessary steps in this regard. Before I conclude, I would
like to give two suggestions. One is for the recruitment. Presently, the recruitment
is done on a countrywide basis. I request the recruitment of ‘C’ and ‘D’ category
posts must be done at the zonal or at the State level. Then, each State will get a
share in the posts of the Railways. Previously, if the Railway Minister is from a
particular State, then all the posts were used to be filled up from that particular
State. That is the fact. That will not be a helpful thing in integrating the Railways.

Regarding the ROBs, I must thank him that we have been given adequate

number of ROBs. I request him to concentrate more on safety of the Railways.
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*SHRI K. ASHOK KUMAR ( KRISHNAGIRI): First of all, I would like to
express my sincere thanks to my party Supermo Puratchi Thalaivi 'Amma' for
sending me to this august house to represent from Krishnagiri parliamentary
Constituency.

This NDA government has presented the first full-fledged railway budget
and I express my support to this Railway Budget.

The Hon'ble Railway Minister has introduced many schemes, proposals
and introduced many new train services and proposals for running high speed
trains across the country, announced many infrastructural facilities and made
several MoUs with many foreign countries to develop Indian railways.

The Hon'ble Minister has taken a number of steps to modernize the Indian
Railways like Operation 5 minutes to ensure that a passenger travelling unreserved
can purchase a ticket within 5 minutes.

The facility of e-ticketing will help us to go paper less, SMS alert services
for passengers to inform them about arrival and departure of trains.

Modern facilities for disabled citizens, senior citizens, patients through
IRCTC, 24 to 26 coaches in certain identified trains, more general class coaches,
ladders to be replaced.

In 400 stations, wi-fi facility will be provided, Rs. 8.5 lakh crore will be
invested in Railways in next 5 years . Mobile application to address complaints of
people is also being developed.

This year itself replacement of 17000 more toilets by bio-toilets is
proposed. There will be surveillance cameras on select mainline and ladies
compartments. Al category stations will be given the facility of Wi-Fi. 67% more
funds allotted for passenger amenities. Rs. 1,000 Nirbhaya Fund, which was lying

idle so far, will finally board a train to provide women's safety.

* Speech was laid on the Table.
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There is proposal for Satellite railway terminals in 10 major cities and
investment 84% higher, 77 new projects, etc.

I appreciate the Hon'ble Minister for taking the new initiatives for better
functioning and performance of the Indian Railways. At the same time, the
railway minister has totally ignored the welfare of Southern Railway and Tamil
Nadu People. No new schemes and no new projects has been announced in the
budget for the state of Tamil Nadu, particularly my Krishnagiri constituency.

So many pending works/ projects are pending which has to be given top
priority for early completion in the State of Tamil Nadu and particularly in my
Krishnagiri parliamentary constituency. The following works / projects may be
given due consideration for implementation at the earliest for the welfare of my
constituency people.

In this budget, the Railway Minister has allocated Rs. 6.75 lakh only to
conduct a new line survey from Tiruppattur to Krishnagiri and it may be
extended up to Hosur from Krishnagiri.

I would like to mention here that in the past, the earlier Government had
made preliminary Engineering cum Traffic survey in 1997 between Jolarpettai
to Housur via Krishnagiri for 104.20 km. In 2004-2005, a survey conducted
from Jolarpettai to Housur via Krishnagiri with a link line from Krishnagiri to
Dharmapuri for 159.20 km. Again in 2008, a survey was conducted with take off
point from Tiruppattur and Hosur via Kandili, Bargur, Varappam, Krishnagiri,
Ennekollu and Sulagiri for 101 km. In 2010 also, a survey updated for a new BG
line from Jolarpettai to Hosur via Krishnagiri for 101 km. All the survey reports
have been presented to the Railway Board, but they have not taken any action
on these reports. Huge public money have been spent and wasted on these
surveys and no concrete decision has been taken by the Government for the last
18 years.

Some infrastructural facilities may be provided in Rayakkotta Railway

station i.e. ROB to be constructed inside the Railway station to move from one
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platform to another platform, one computerized reservation counter may be set
up for the convenience of the passengers to book the tickets.

Stoppage of Jaswanthpur train ( Bengaluru - Hosur train) in Rayakkotta
Railway station and further one more express train to make stoppage at
Rayakkotta Railway station.

The Intercity Express ( 12677 and 12678) be halted/ stopped at
Rayakkotta Railway station. The total of 20 express trains are passing through
Rayakkotta Railway station, but no train is stopping there. = Only two passenger
train services are available in Rayakotta Railway station i.e one at 08.45 in the
morning and another one is 05.45 in the evening. In between there is no train
service available. So the people are facing lot of inconvenience. The frequency
of the train service may be increased. The frequency of train service between
Hosur to Bengaluru may be increased for the convenience of IT employees who
are staying in Hosur and working in Bengaluru. Through this, the journey time
will be reduced.

Laying of double track from Baiyappanahalli to Hosur for 40 kms which
will enable to run more local trains and avoid running of trains lately due to non-
availability of tracks.

There is no electrification of railway line between Baiyappanahalli to
Omalur for 199 kms. All the trains running between Bangalore to Salem are
running only on Diesel Engines, which result in high cost of operation and leads
to air pollution. To avoid this, this line may be converted in to electric one. The
Hosur-Omalur single railway line may be converted into double/dual line.

The West-Coast Express passes through Samalpatti Railway Station, but
efforts be made to stop-/halt this train at Samalpatti Railway Station.

An ROB may be constructed in the Railway station to avoid crossing of the
railway track by the people to reach the railway reservation counter. Some
infrastructure facility may be made available i. e. passenger rest room, drinking

water facility and toilet facility in the Samalpatti Railway Station.
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Extension of Platform No. 1 in Samalpatti Railway Station may be
provided and one computerised reservation counter may be set up.

Necessary steps be taken to halt/ stoppage of Train Nos. 22649( Chennai-
Erode.), 22638 & 22637 ( Mangalore-Chennai-Magalore), 12696 & 12695
(Chennai-Trivandrum-Chennai) at Samalpatti Railway Station. The service
of train No. 6620 ( Salem-Katpadi) may be extended up to Tiruppati.

I would like to draw the attention of the Hon'ble Railway Minister that at
present the compensation amount given to train accident victims is very small. So,
I request the Hon'ble Railway Minister to take necessary efforts to increase the
financial assistance to those who die and injured persons in the train accidents.

With these words, I conclude my speech.
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* SHRI BHARTRUHARI MAHTAB ( CUTTACK):The 12th Five year plan,
which covers 2012 to 2017, document contains the growth and expansion targets
of Indian Railways, which are new lines 400 km, Gauge Conversion 5500 Km,
Doubling 7653 km, electrification 6500 km, Locomotives 4010, Wagons-105659
and Coaches 24000. Along with this, the Eastern and Western Dedicated Freight
Corridor Project is also included. We were told that targets for all items are to be
fixed annually and the required funding is planned and projects are monitored.
Later on 27th February, this year we were informed that Government has
permitted 100 per cent foreign Direct investment through automatic route since
August 2014. FDI is permitted in construction, operation and maintenance and no
specific investment proposal has been received since the opening of FDI in Rail
Transport. This was the position till 27th February, 2015. Has the situation
developed in any way in the meantime? We have been told that Rs.2 lakh crore
would be utilized for network decongestion and an equal amount would be
spent for network expansion. Besides, Rs.1.27,000 crore would be spent on
addressing safety issues. MoU has been signed with LIC to bring Rs. 1.50,000
crore of investment over the next five years to meet its Rs. 8.5 crore capital
requirement by 2019.

Railways for long with its steadily deteriorating finances over the years
and near complete inability to finance the money needs to both grow its network
as well as make it safe. The Anil Kakodhar Committee had estimated the
Railways need Rs. 1 lakh crore for just its safety needs. At an overall level, the
Rakesh Mohan panel estimated it needed 4 lakh crore of investment over the next
decade. One can say now be said to Railway Minister Shri Suresh Prabhu's credit
that he has made a good start. Yet I would say, there is an urgent need to evolve

a National Policy of the Indian Railways which should be the guiding force for

* Speech was laid on the Table.
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the railway network; irrespective of the Government in power. The Railways have
to reinvent itself as a vehicle of social engineering and sustainable development
and as an organisation with a social responsibility. It is not merely a commercial
entity with a profit motive. The investment plan of 2015 to 2019 envisages to
utilise around Rs.3.99 lakh crore on network expansion and network
decongestion. This should serve as a stimulus package and a detailed road map
be drawn up to sort out the bottlenecks. We are aware that world Bank and JICA
have already been tied up for the Eastern and Western Corridors for the dedicated
freight corridor yet Odisha does not figure in the list though large number of
freight is there in Odisha. I would also urge upon the Government to look into the
bankability of such projects. Borrowing from these agencies have financial
liabilities with heavy interest amount.

While mentioning about various Expert Committees constituted by
Ministry of Railways to study different aspects of the functioning of Indian
Railway, I find there is inordinate delay in finalizing the recommendation for
implementation. Some reports are pending since 2012. Why can't Railway Board
have a time schedule to implement those recommendations. When one mentions
about performance of Railways during 2014-15 we find that though Plan outlays
have increased, the physical targets have shown a downward trend or remained
unchanged. The passenger earnings which were budgeted at Rs.44,645 during
2014-15 , were revised to Rs.43002 crore. The actual came down to Rs.38,008 cr.
only. Besides fund utilization, the Railways have also suffered a negative growth
of around 2.12% in originating passengers during 2014-15. There is a need to
make concerted efforts to increase the passenger earnings to augment the
generation of internal resources.

One is aware that 65 percent of the revenue of the Railways comes from
freight earnings. There is a need to enhance freight traffic volumes and highest
priority be given to the Dedicated Freight Corridor Project so that on its

completion, the carrying capacity of the Railways as well as earning could be
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progressively increased. As East Coast Railways earning is the highest because of
freight traffic, necessary steps be taken to enhance the rail network in that zone for
better traffic. Steps should also be taken to extend the Dedicated Freight Corridor
form West Bengal to Odisha especially to Paradeep and Visakhapatnam. The
Ports should be connected.

Before concluding, I must mention here that there is an attempt to carve
out a new zone for new state of Andhra Pradesh by diving South Central
Railway Zone. I would caution the government that no attempt should be made
to divide the East Coast Zone. No zones were created as per the state boundaries
but as per the easy traffic movement. There are large number of railway tracks of
Odisha which are not part of East Coast Zone, though its headquarter is stationed
in Bhubaneswar. Rather I would demand that Jharsuguda to Baleswar via
Chakradharpur Division be part of East Coast Zone with creation of two new
divisions at Jaipur and Jhargusuda. Steps should be made to establish the new
wagon factory at Sithalapalli of Ganjam district at the earliest. Cuttack, the
gateway to Paradeep need to be developed as a modern, model station. I would
also urge upon the Minister to start a new Rajdhani Express between
Bhubaneswar to new Delhi via Cuttack- Talcher-Sambalpur. The amount of
revenue railways is earning from East Coast Railway is to the tune of Rs.14
thousand crores. At least 50% of that earning be spent in East Coast Zone so that
rail network can expand which would also enhance the earnings of the Railways

manifold. With these words, I conclude.
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*SHRI JOSE K. MANI (KOTTAYAM): Indian Railway is the life line of the
nation with a Rail Network of 65,808 K.M.s of which 36% is electrified, 14,300
trains run everyday carrying 2.5 crores passengers and 923 tonnes of freight
covering 7112 stations in the country. Though we have a wide network we need
to progress at faster pace.

Due to paucity of time, I would like to point out some of the issues which
needed urgent attention pertaining to my State i.e. Kerala mainly projects
announced in the Budget and not take up.

A coaching terminal at Kollam was announced during 2010-2011 budget
and it was reiterated during 2011-2012 Budget.

The maximum passenger traffic and probably the maximum revenue for
Railway in Kerala is in Ernakulam — Kayamkulam sector via Kottayam. But we
find that the number of trains to facilitate the passengers in this route are
insufficient. All the long distance trains, either terminals in Ernakulam or
Tiruvantpuram enroute via Alleppey. None of the long distance trains could be
extended to Kottayam due to non-availability of maintenance pit. Solution for this
is only by starting a coaching terminal at Kottayam, which will allow the trains to
extend to Kottayam which are terminating at Ernakulam.

As I stated earlier the maximum revenue for Railway is in the Ernakulam
Kottayam — Kayamkulam sector. Kottayam is the Hub of Centre Kerala
commonly known as Hub of Centre Travancore. Besides lakhs and lakhs of
Sabari pilgrim passengers terminate their rail journey at Kottayam Railway Station
and proceed towards Pamba (Sabarimala) by road. As there is heavy passenger
and train traffic, I request the Government to declare Kottayam Railway Station as

world class station and the same may be upgraded.

* Speech was laid on the Table
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The Sabari Rail Line Project (Line from Anglamaly to Sabarimala) is
pending due to lack of fund and coordination between State and Centre. We
request you to take up this Sabari Rail Project as special National Project and
expedite.

I would like to bring to kind notice of the Government, the long pending
demand mainly Kollam-Kottayam passenger (56394). The train reaches at 10.50
AM which is idle at Kottayam for more than 6 hrs. till its return to Kollam. I
request to extend this train to Ernakulam which will be beneficial to hundreds of
passengers and also as we can not have any more new trains because of overload

on the tracks.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, I would like to participate in the
discussion of Demands for Grants on Railway Budget 2015-16. The Railway
Department is the biggest Public Undertaking in India where about 13 lakh
workers are engaged. This is the only transport system of common people which
is cheaper if we compare with the other transport facilities.

In this regard, the Standing Committee on Railways has submitted the
Report yesterday in this House. I do not want to go into the details but they say:-

“First and foremost, the Committee strongly feels that the Indian
Railways should have a clear and unambiguous perception of the
role and their obligations to the nation.”

It shows that there is a social obligation. Again the Committee says:-

“If profit motive is the sole criteria, then the Indian Railways have

failed themselves besides failing this country which prides itself as a

welfare State.”

So, the Railway Ministry has to consider the critical analysis of the
Standing Committee with regard to the functioning of the Indian Railways.
Sir, I do not want to go into the other details.

Sir, better passenger amenities and safety should be given the
highest priority in the Railways. Introduction of the modern technology
would naturally avoid accidents and also the time over-run. It does not
mean that the needs and presence of human resources is avoidable or can be
substituted by machinery. Before ten years, there were 18 lakh workers in
the Railways. Now, it is reduced to 13 lakh. At the same time, the
Railways is expanding in volume of work. There are many new projects,
new services, new trains and so on. In real terms, the worker strength has
to be increased. But it is decreased or declined. The Railways should not
compromise the safety side just to reduce the number of workers and to

curtail the expenditure. The reduction of employees would give heavy
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work load to the remaining workers which would lead to dissatisfaction.
Though internationally, eight hour work time is accepted, still it is not
implemented in the Railways.

Sir, we witness the accidents in the Railways every now and then.
There are a number of reasons. The Government has a large number of
enquiry reports on such accidents. But such reports are still gathering dust
in the Railway Board without any action being taken. So, in order to avoid
accidents in future, such reports have to be studied and also be given due
importance. But due to lack of will power of the Railways, these reports
have not gone for any action. That is true in the case of almost all these
years.

Safety of the passenger is another big concern of the Railways.
Even the women passengers are attacked. @We have the shocking
experience that a women employee namely Soumya was traveling in a
passenger train, she was attacked and kicked from the train, raped and
killed brutally.

Theft is also another common crime in the Railways. It has been
criticized that the number of RPF personnel are not sufficient and woman
RPF personnel are negligible. The Railways should recruit more RPF
personnel and make a better coordination with the State police.

Introduction of CCTVs in compartments and in the Railway Stations
should also be installed to find out the culprits and avoid such attacks.

When we think about these accidents, every train accident makes
pain and strain not only to the victims but also to the nation as a whole. I
would like to give some examples. On 20™ March 2015, 39 people died
and 150 people were injured in the Varanasi Janata Express accident. On
13" February, 2015, 12 persons died and 100 persons were injured in
another Express train accident. On 26" May, 2014, a train accident took

place in which 20 persons died and 50 persons were injured. So, they are
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examples of accidents happened in only one year. So, the Railways has to
take these accidents as a very serious issue and assess the loss of the assets
and loss of valuable lives.

The Railways also face financial crisis. It is said by the railway authorities
themselves. As a result, though many projects are announced in the budget, many
of them are not implemented as stated by other Members. Has the Railways got
any time bound programme to complete the announced projects? I think not about
the new projects but the announced projects. Take for example, the world class
railway stations, medical colleges, hospital facilities--all were announced by the
Railways but the work has not yet started as far as Kerala is concerned.
Completion of the RoB is also another issue which affects really the smooth
running of other motor vehicles and trains themselves.

The Government has introduced a cost sharing system in which States like
Kerala finds it difficult due to their financial difficulties. So, the proportion of 50
per cent for the completion of the projects should be waived. If it is delayed, the
expenditure cost would be higher in future due to the cost escalation factor. There
should not be any unmanned railway gates which also lead to accidents.

It has been noticed that in the long distance trains, very often old bogies are
attached. It is a very strong criticism as far as the State of Kerala is concerned.

During the budget speech given by the hon. Minister, it was promised in the
House that new trains would be announced after consulting the MPs of every State.
But no action has been taken by the Government till this date.

Sir, I request that the frequency of the Sampark Kranti and Rajdhani
Express must be increased for two days. People from Kerala have been working in
almost all the States. So, the new train has to be started from Bengaluru, Mumbai
and Kolkata. We have been asking for a tourist train from Kanyakumari to Goa. It
covers about four States. | appreciate the decision taken by the Government to

start a passenger train from Bandiyur to Kasaragod. But we have been requesting
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to extend the train to Kannur or Guruvayoor. Otherwise it would not be feasible.
That is really the issue now.

Since the train density in Kerala is very high compared to many other
States, the MEMU service should be introduced. The earlier Railway Minister
announced such promises but they are not yet realised.

The Kanjhangad-Panathur-Kaniyoor railway line is included in the budget
and the primary survey is done. But sufficient fund has to be allotted. Here also
the 50 per cent share cost would be difficult. It is not only the railway line of
Kerala alone but it covers Karnataka also. So, this inter-State railway line has to be
given much importance.

We have been discussing with regard to the Palakkad Coach Factory and
also the Cherthala Wagon Factory. The MoU was signed earlier but no action has
been taken. During the General Budget discussion, it was pointed out by the local
MP.

I do not like to speak about the new stoppages. But I would like to stress
that if the Railway Division has suggested the stoppages, those stoppages have to
be admitted by the Railway Board but the Railway Board takes its own decision
not giving any importance to their decisions. So, in this case I would like to point
out only one issue. In two districts of Kerala, Malapuram and Kasaragod, the
headquarters have no stoppages for the Rajdhani Express. Rajdhani Express is
mainly meant to the State of Kerala. So, these two districts have to be covered.

In the earlier budget also, a number of new lines were announced as stated
by other Members. But what we need is, completion of these projects in a time
bound manner. Also, the views of the MPs have to be taken into consideration.
Discuss with them, not only one time or in the Consultative Committee but also
they have to give due importance to them with regard to the functions of the
Railways as far as the State is concerned.

With these words, I conclude.
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* SHRI RABINDRA KUMAR JENA ( BALASORE): To begin with, I would
like to reiterate my appreciation for the overall Railway Budget, 2015-16, and as
mentioned in my contribution to the General Discussion on the Budget as well, |
applaud the fact that the Budget admits the problems that plague the Railways
today and has indeed come up with certain measures to combat the ills. However,
in light of the Standing Committee Report on the Railways Demand for Grants ,
it is important to reassess the approach and claims of the Ministry, as it has
been pointed out that in many aspects, the targets set by the Ministry appear to be
unrealistic.

With regard to the questions raised about revenue generation for the
Railways, I must concede that this Railway Budget has envisioned a plan that is
truly ambitious. With total allocation of the Budget being the highest ever at
8,56,020 crores, it is important to note that the Budget expects revenue through- "
partnering with key stakeholders: States, PSU's, partner with multilateral and bi-
lateral organizations and other governments to gain access to long term financing
and technology from overseas" . With the opening of FDI in the Railways, this
has become a distinct possibility and will go a great way in bolstering the future
of IR, but the government must also make sure that such investments finally
happen, because if they do not, then the entire budget's intentions are to be
pointless. For Example, this Budget envisages investment of Rs.8,5 lakh crore in
next five years to be mobilized from multiple sources to cater to funding i.e.
Multilateral development banks, pension funds. It is based on this assumption
that the Budget has increased the Plan Budget up by 52% from Rs. 65,798 crore
to Rs. 1.00,011 crore in 2015-16 . For the entire Plan Budget , support from the
Central Government covers only 41.6% of the Plan and internal generation 17.8%-
implying that the rest of all Plan Expenditure that is chalked out relies entirely on

external investments.

* Speech was laid on the Table.
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It is important to note that for the bulk of the Budgetary Planning for the
Ministry of Railways this Union Budget of 2015-16 has been dependent on the
expectation of revenue from increased FDI in Railways, and sufficient private
capital being infused into the system. The Standing Committee Report, however,
brings to the fore an important concern. The Report states that the Ministry has
admitted that while private commitments for Rail Projects under the Annual
Plan may reach Rs. 5500 crores, it will probably fall short of the vast scale of
commitments the Annual Plan holds, since the bidding process and the
implementation timeline will vary from project to project, over 3 to 5 years.
Moreover, percentage of internal resource generation had successively fallen
from 28.7 per cent in 2010-11 to 17.8 per cent in 2015-16. Borrowings on the
other hand, had gone up from 23.9 per cent to 40.6 per cent in the same period.
Thus, this puts the entire Railway Budget in perspective, as the Report too states,
that the projections claimed by the Ministry stand the risk of being unrealistic.
While this is a risky move according to many, I believe that perhaps it is a risk
worth taking, but only if the Ministry sets realistic targets for itself.

In this context, the maintenance of an achievable operating ratio is very
crucial. the Railways have projected a growth rate of over 15 per cent in Gross
Traffic Receipts in 2015-16. Its operating ratio is expected to improve from
93.4 to 88.5 in 2015-16 . While the Committee Report has dubbed this an
unrealistic projection, I believe that keeping a high target is important, since the
Railways' overall financial health has been consistently deteriorating. It is
important to note that for the year 2013-14, the Indian Railways recorded an
operating ratio of 93.5% , signifying bad financial health. In September 2014,
Prime Minister Shri Narendra Modi ji asked railways to achieve an operating
ratio of 90% in the current fiscal year. Some media reports had considered even
this an ambitious target.

Thus, while this budget has made a targeted operating ratio for 2015-16 at
88.5% against 91.8% in 2014-15, heralding it best in the last 9 years, one must
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be cautious about the plausibility of such a target. Having said that, improving its
Operating ratio should be one of the most important targets for the Railways in
order to improve their financial health and I sincerely hope that this Budget
stands up to its promise.

Again, on the issue of investment for safety measures in the Railways,
this is the urgent need of the hour and I believe that the demand for grants in
this is completely sanctioned . This is significant as the government must be
aware of the complete extent of the task that lay in front of them. The Budget has
declared the plans for 970 ROB/RUB s and other safety -related works to
eliminate 3438 level crossings at a total Railway expense of Rs. 6,581 crore have
been sanctioned which is 2600% higher than the previous year covering most
States. In regard to this, it is important to note that as of April 2014, there were as
many as 11563 unmanned railway crossings in the country. And given that
Odisha has the 9th highest number of unmanned railway crossings, at 561of
them, [ had also demanded previously that there was a need for the construction
of road-under - bridges and road -over- bridges in Balasore and Mayurbhanj
districts, which have not all been met in this Budget. | would like to reiterate the
demand I had thus previously made in writing to the Ministry as well as in my
submission in the General Discussion on the Railway Budget 2015-16.

Just in 2014, according to a Lok Sabha question 's reply by the Minister
of Railways, up to June 2014 there were 22 cases of derailment. Out of these, 15
were said to be due to failure of railway staff, 1 due to failure of equipment, 3
were told to be incidental while another 3 were related to sabotage. Thus, even
though it is applaudable what the government plans to do for passenger
amenities, it is perhaps a more pressing concern to fix the safety issues within the
Railway infrastructure.

One of the main points raised by the Standing Committee Report is that
perhaps the non-introduction of any new trains is not that good an idea. The

Report cities the fact that a lot of India's border area is not covered by the
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Railways, and thus we are not just depriving the common man of means of
commutation, but also increasing risks to national security, and this 1is a
criticism that should not be overlooked. Again, in this context, I would like to
reiterate demands I too have previously made for my constituency- Balasore.

I must acknowledge first that Balasore has received track renewal
allocations for Rupsa-Balasore, Benapur-Rupsa Goods Train, Datan- Basta and
Jaleswar- Basta tracks. It is also significant that new work has been sanctioned for
Digha-Jaleswar, Rupsa-Baripada, Balasore-Ranital and the Kharagpur-Bhadrak
lines. All of this will amount to better connectivity in Balasore and North Odisha
in general, connecting it better to the rest of the country and especially to the
neighbouring states of West Bengal and Jharkhand. I appreciate the total long
term allocation of 130.14 crores to Balasore for the various projects and sincerely
hope that all of the work sanctioned gets complete within a set time frame.

However, much more needs to be done. In keeping with this Budget's
philosophy of improving the existing infrastructure and providing at least the
minimum facilities to all passengers, I would like to place here a reminder that
several extension are required, such as-Bhadrak passenger be extended up to
Jaleswar and the Balasore- Kharagpur passenger be extended up to Howrah and
Baripada - Balasore Passenger (train no.78012 & 78016) should be extended up
to Nilagiri, and as has been earlier intimated to the Ministry on several occasions,
the construction of a rail over bridge at Nayabazar ( Jaleswar) is immediately
needed, for the safety of passengers. My constituency has received allocations
only for the construction of an RoB for Tamulia in lieu of a level crossing, but
this is hardly enough, in connection with this Budget's endeavour to remove
unmanned crossings. Hence, [ would also like to point out that construction of a
crossing line at the Betnati Station and the construction of a service road for the
Khantapada Railway Station are also urgently awaited. The tracks at Nilagiri
need to be upgraded at the earliest in order to facilitate the running of passenger

trains. And finally, it would help my constituency immensely if the Ministry
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were to ensure stoppages of the BBSR-New Delhi Duronto Express, the NJP-
CEN express, the HLZ-CEN Express and the HOW-SSPN Express at Balasore
and the stoppage of 12863/12864 Howarh-Yaswantpur Express, of 12703/12704
Howarh-Secenderbad Faluknama Express, of the 12254 Bhaglapur Yaswantpur
Anga Express, the Haldia Chennai Express and of the 22603 KGP-Villupuram
Express at Jaleswar.

It is significant that the Government lists Jalsewar station as a completed
'Adarsh Station' Under the Adarsh Station Scheme, but Jaleswar still needs an
underground passing through the Paschimbad line (Level crossing), a dormitory,
and a shed, water and adequate lights on the platforms. The Laxmannath Road
Station needs a waiting hall, a long shed of for the platform, lights, drinking
water, roads to connect station to the villages, and a cycle stand at the station.
The government should also ensure the stoppage of Jagannath Express at
Laxmannath Road Station. The Amarda Road Station also has inadequate lighting
and no reservation facilities, and the height of the platform needs to be increased.
Balasore, the main station of my constituency, also a " completed " Adarsh station
by Government records, still has no exclusive reservation counters for Women,
Senior citizens and physically Handicapped. This is urgently needed. Moreover, at
the Nilagiri station, apart from the track renewal demanded above, construction
of a foot over bridge and construction of a black top road on eastern and
western sides are also urgently demanded. The Nilagiri station also doesn't have
adequate drinking water and lighting facilities or an adequate passenger shed yet.

Again the Rupsa station needs a foot over bridge on platform 2 and 4 , the
construction of booking counter in west side of platform-4, a stoppage of Dhauli
express or Jansatabdi express. The Khantapada station needs immediate
renovation of platform no 1 and 2, extension of the Goods platform, construction
of waiting room with toilet facilities and the renovation of existing foot over

bridges.
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The Haldipada Station also needs high level platforms, immediate
construction of passenger shed and light facilities and the provision for booking
of goods and fishes from the station. The Nuagan station needs a foot over bridge,
minimum facilities and extension of platforms. Finally, the Betnati Railway
Station needs the urgent construction of a crossing line 2nd line and one
computerised reservation counter.

I would like to make here another demand regarding an issue that
plagues the people of my constituency, about which consistent demands have
been made in the past. Balasore currently falls under the South Eastern Railway,
while the rest of Odisha falls under the East Coast Railways, which has
become the most efficient zone due to lower operating ratio amongst all the
zonal Railways. The operationlisation of East Coast Railway zone has brought
Railway management closer to the people and problems of Odisha, though a
few important sections of Odisha Railway like Balasore section are still out of
East Coast Railways jurisdictions. The entire Railway section of Balasore
District of about 108 Kms belongs to jurisdiction of South Eastern Railway and
the District of as a whole is criss- crossed between East Coast and South Eastern
Zones. Integration of Balasore into the East Coast Railway would facilities better
performance, and as lots of farmers in this Agro-Economic Zone rely upon
Railway for their produce to be transported , it would also increase revenues for
Railways.

Thus, it is proposed that Visakhapatnam Division should continue
under East Coast Railway. Otherwise, there should be a re-organisation with
creation of new Division under East Coast Railway Zone so as to enhance the
efficiency of Railway Administration in the mineral rich areas of the State and to
ensure better coordination between Railways and State Government with the
creation of anew Division with Headquarters at Rourkela/ Jharsuguda, covering
Jaraikela-Rourkela-Jharsuguda, Rourkela-Bandamunda -Barasuan and Rourkela-

Nuagao, the creation of new Railway Division at Balasore with a new Railway
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Corridor connecting Digha--Chandaneshwar-Baliapal-Basta-Rupsa-Bangriposhi-
Baripada-Tatanagar,Jaleswar- Balasore- Bhadrak- Jakhapura, Jakhapura-
Bansapani-Padapahar--Gua-Badbil and Rupsa-Bangriposhi and the creation of
new a Division with Headquarters at Rayagada covering Nuapada-Gunupur with
proposed extension to Theruvalli-Rayagada, Rayagada- Titlagarh -Khariar Road,
Koraput-Jaipur-Jagdalpur-Kirandul, Lanjigarh-Junagarh, and proposed new
Railway lines in Malkangiri, Koraput and Navrangpur Districts.

Thus, even only from the demands already made repeatedly from my
constituency to the government, it is evident, that while India talks of superior
international technology and modern railway stations in the megacities, rural
India's railways lag behind in even the basic amenities like drinking water and
proper lighting systems in the stations.

Coming back to the Standing Committee Report on the Demands for Grants
for Railways, one very crucial warning issued by the Committee is that the
railways must not fall into a Debt-Trap, a risk that the committee members think
it is susceptible to. There was a negative growth of 2.15% in the number of
passengers booked in FY 2014-15 compared to the rate of booking in April -
May 2013-14. The productivity of the system, the Standing Committee Report
suggests , is at a fragile juncture-as there has been an increase of unit coast at
current prices at 15% in the last two years. Again, under-provisioning and lack of
timely provisioning for renewal of assets has led to a combined throw-forward
(money required right now to complete) of Rs. 41,871 crore for these works.
Development Funds have declined from Rs. 7,800 cr in 2013-14 to only Rs. 1,305
cr in 2014-15. The Committee has pointed out a lot of areas in which the
Railways are overdue in payments and thus, a lot of the revenue is perhaps
going to be lost in debt servicing. The Report states that there are huge
accumulated arrears on account of Depreciation Fund and Development Funds.
There were also arrears in replacement and renewals of overged assets,

endangering the rail passengers. The committee said that even critical rail



21.04.2015 144

projects- linked to the defense sector- were inordinately delayed due to various
reasons. In light of all this, it is important to give the Railways monetary support,
but the Railways must also ensure that a proper utilisation of the resources takes
place.

Another important factor is that there have been several Committees in
the past, that have made recommendations on improving the Railways, as
pointed out by this Standing Committee, which the Railways have not yet acted
upon. For example, Kakodkar Committee was constituted to review safety of
railway system, the Sreedharan Committee was formed to review the delegation
of commercial powers for railway projects for lower levels of bureaucracy, the
Mittal Committee was formed to suggest ways and means to raise the revenue of
the Railways and the Sam Pitroda Committee was set up to study and report the
limited role of Railway Board, revamping of HR functions and restructuring
the Board. While some of these have submitted their reports as early as 2012, no
action has yet been taken by the Ministry. It reflects not just an approach that
needs to change, but also implies monetary loss, as public money was used to fund
the committees, whose opinions lay unused.

In light of all the things stated above, I support the Standing Committee's
recommendation that there should be a National Policy for Railways. The path
that the current Ministry has chosen is extremely ambitious, has the risk of falling
short of expectations at certain ends, but it is for that very reason that a systematic
approach to solving the problems of the Railways should be adopted. Thus, the
railways have embarked on a correct path, this Budget focusing on improving
infrastructure, but it is clear that a lot more needs to be done, and it must be done

as soon as possible.
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"KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR):
Railways are the growth engine of India's development. Hon'ble Railway
Minister has brought cheers to the people of India, by focusing on safety of
passengers, especially women passengers in his historical Railway Budget and
also focusing on completion of all old announcements and ongoing Projects.

I am representing Udupi and Chickmanglur districts. Udupi district is the
birth place of Sri Madwacharya, origin of syndicate and corporation Bank, well
know for Sri Krishna Mutt and premier higher educational insttitutions.
Chickmanglur district is " Origin of Coffee" in India. World famous Shringeri
Sharadamba Temple established by Jagadguru Sri Shankaracharya Swamiji and
many other Hindu and Jain pligrimage centres are there. Kudreamukh national
park and Bhadra wildlife sanctuary and renowned educational institutions have
established good name and popularity to Chickmanglur district.

In the Railway budget 2014-15, the then Hon'ble Railway minister had
mentioned survey for new line Shivamogga - Shringeri - Karkala - Mangalore.
The people of 4 districts Shivamogga, Chickmangalur, Udupi and Mangalore are
very much pleased with the announcements of this proposal. I hereby request the
Railway Ministry to take up immediate action for survey of this new Railway
line.

I request hon'ble Railway Minister to speed up the railway work from
Chickmagalur - Belu- Sakaleshpur. We suggest to take up the survey for the new
railway line from Belur- Hassan, which will be help for the people of this region
to reach the Bangalore by shortest route.

Running of intercity express between Chickmagalur - Bengalore to meet
the demand of people of Chickmagalur is needed. This line will also help the
coffee growers of this region to export coffee in large quantity and also meet the

domestic requirements.

* Speech was laid on the Table.
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Introducing Karawar-Udupi - Mangalore - Bangalore train during day
time daily, to meet the demand of the people of our Parliamentary Constituency,
since the present over night train is running with full capacity, and also I request
providing one 1st Class coach in Bangalore -Talacheri train.

Konkan Railway is considered to be the lifeline of west coast region of the
nation. This project took off in the year 1998 with great patronage of public of
this region. When the project was conceived, the Corporation was expected to
discharge its debt liabilities within 10 years from the date of commissioning.
Konkan Railway is consistently making operational losses every year , the
accumulated loss is more than Rs.3500 Crores. The major part of the accumulated
loss was on account of liability of debt servicing on bonds raised for
construction of 760 Kms long Railway line. One of the reasons for the poor
financial health of Konkan Railway is because of the non-connectivity of this
project with any of the major ports under its jurisdiction.

In 1995, Railway Board had decided that the jurisdiction of Konkani
Railway will be up to Thokur Railway station and the stretch Thokar extended up
to Mangalore and on including Panambur Port to the Southern Railway. As a
result the 33 kms stretch of Mangalore Railway network from Thokur to
Mangalore inclusive of Panambur port came under the jurisdiction of Southern
Railway.

Establishment of Mangalore Division will provide more facilities and
benefits to the passengers and goods traffic and will boost the economic and
social development of the entire west-coast area. Establishment of Mangalore
Division is possible by bringing together the existing areas of Mangalore Central,
Mangalore junction. New Mangalore port, Palaghat stretch and Konkan Railway
jurisdiction and by giving its control to konkan Railway.

The Panambur port and Palghat's connectivity with konkan Railway will
boost its financial conditions to such an extent that doubling and electrification

of the entire section can be taken care of without raising much funds from the
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market. Also Konkan Railway will be able to service its debts and start paying
dividends. The construction and operation of Konkan Railway line has provided
substantial boost to the industrial, agricultural, economic and social development
of the entire Konkan region.

I urge the Railway Ministry to take immediate decisions to establish

Mangalore Division under the control of Konkan Railway.
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*SHRI DEVUSINH CHAUHAN (KHEDA): I am hereby participating in the
debate on Grants of Railways. I am wholeheartedly supporting the Demands for
Grants of Railway.

Our Visionary Prime Minister and most efficient hon’ble Minister have
given the road map of future rail in India.

The future of rail service be more effective service to the people of India.

With due respect, I want to draw an attention to the hon’ble Railway
Minister towards the long pending demand of my Constituency i.e. Kheda in
Gujarat State. There is long pending demand of gauge conversion and extension
of rail project of Nadiad-Mahudha Modasa-Shamley Udaipur Rail Line.

This is pending since 1978. If this Project is completed, it will be more
helpful to the people of area as well as more revenue collection for railway also.

If this Project is completed the parallel rail line will be available for
Amravati to Mumbai and it will be used for passengers and goods also.

I would request to allocate amount for this Project in this Rail Budget, 2014.
Again I would like to congratulate the Minister for his great effort for improving

the rail facility and for taking up Railway to the international Standard.

* Speech was laid on the Table
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*SHRI NISHIKANT DUBEY (GODDA) : The Indian Railways (IR) has played
a crucial role in the social, political and economic life of the country. IR's
transportation network has helped greatly in weaving India into a nation. This
network has not only integrated markets but also people across the length and
breadth of this huge country. IR's role in times of war or natural calamities has
also been commendable. It has always risen to the occasion and transported men
and materials in large numbers at short notice. It is because of all these reasons
that IR is one of the foremost institutions of the country today. As the growth of
the country's economy accelerates, the supply of all transportation services will
also have to accelerate accordingly. Within increasingly competitive environment
in the world the cost incurred in transportation services will also have to be
increasingly competitive with similar services provided elsewhere, with
competitiveness being measured in terms of both costs and quality of services.
India being a large continental economy, the role of Indian Railways in providing
such competitive services will be a critical part of the solution to India's
infrastructure needs. Infrastructure services have long been seen as the domain of
the public sector mainly in view of the public goods characteristics of many
segments of infrastructure services. It 1s useful to distinguish different
infrastructure services according to their characteristics and the nature of their
usage.

There is a long list of Committees that have examined the functioning of
the Railways at various points in time. There have also been related documents.
An indicative list is the following. There have also been Rail Tariff Enquiry
Committees, Freight Structure Enquiry Committees and Railway Convention
Committees. 1947 — Indian Railway Enquiry Committee; 1962 Railway Accidents
Committee; 1968 — Enquiry Committee on Railway Accidents (Wanchoo); 1968 —
Kunzru Committee as part of the 1st Administrative Reforms Commission; 1978 —

Report of the Expert Group on the Capital Structure of Indian Railways; 1979 —
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Report of the High Level Committee on the Social Burdens of the Indian Railways;
1981-85-Railway Reforms Committee (Sarin);1993- Railway Fare and Freight
Committee (Nanjundappa); 1994 — Railway Capital Restructuring Committee
(Poulose); 1994-Committee to Study Organizational Structure and Management
Ethos (Prakash Tandon); 1994 — Committee on Rationalization of Management
Service (Gupta - Narain); 2001 — The Indian Railways Report (Rakesh Mohan);
2009 — Indian Railways Vision 2020; 2009- White Paper on Indian Railways;
2009 — Expert Committee on PPP funding (Amit Mitra); 2010 — Indian Railways
Accounting Reforms; 2012 — Report of the Expert Group on Modernization of
Railways (Sam Pitroda); 2012 — High Level Safety Review Committee (Anil
Kakodkar); 2014 — Report of the Committee on Creative Financing for Indian
Railways (Montek Singh Ahluwalia); 2014 — Indian Transport Report (National
Transport Development Committee); 2014 — The D.K. Mittal Committee; 2015 the
Sreedharan Committee (2015). This large number of reports has both a positive
and a negative angle. On the positive side, this large number illustrates the
importance attached to the Railways. On the negative side, repeated reports
highlight the non-implementation of recommendations, compounded sometimes
by the phenomenon of recommendations being conflicting. This Committee has
gone through those earlier recommendations, with a focus on reports that are of
more recent vintage. In addition, this Committee's report emphasizes the process,
the road map of transiting to a more efficient Railway system. The
recommendations of those earlier Committees are given. There has been an
internal stock — taking by the Indian Railways on the implementation of the
recommendations of some of these Committees, though not all. The worst thing
you can do to a technical sector is turn it political. That has been the bane of the
Indian Railways. While the department is full of experts who know the exact
prescription that will rejuvenate the sick sector, they are either never lent a patient
ear, or they are overruled by the Minister with the Railways portfolio. The above

"Report of the Expert Group of Indian Railways" is a classic case of paper work
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that never witnessed implementation. Visit Rail Bhavan, and you will see many
such files strewn all over the place that were put in place just for the sake of it, for
example. If political intervention were to go, the faint and frustrated cry for
complete privatization — which is no sure shot recipe for revival, mind you —
would cease to emanate from Right wing economists off and on. Ways to redeem
the Railway from its present status of a political instrument are not many, though a
few are necessary, no matter how radical they sound. One can expect radical
measures from Prime Minister Narendra Modi, under whose leadership the BJP
won a decisive mandate unprecedented since the general elections of 1985,
because of his promise to change the way things work in this country.

First, the Railways must be delisted from Ministries, and clubbed with the
Ministry of Transportation. It was being discussed during portfolio allocation last
month, but the idea is not new, nor impossible. There are several autonomous
departments under the Government that work professionally and yet give the
people good and affordable service: Some of our best engineering, medical and
other higher educational institutions, for example.

Second, till the time the Ministry of Railways exists, it must be headed by
an MP from such a region of the country that he/she is not able to resort to
populist means even if he/she wants to. That is, the person should hail from a
State that does not and cannot have railways because of its difficult (or impossible)
terrain. For instance, from Andaman & Nicobar Islands or Lakshadweep? One is
sure that the people from other parts of India were, by last year, pretty missed by
the fact that for almost two decades, we have had either a Bihari or a Bengali
Railways Minister. And he/she has done precious little for the department other
than being partial towards his/her home State, announcing newer trains to and
from the place on already overcrowded tracks. This has hardly done any good to
the people of the region the successive ministers have been benevolent towards.

Every train that approaches Howrah or Sealdah, the largest terminal stations in the
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east, reduces its speed to a snail's space when the destination is about a 100 km
away. No passenger arrives on time.

Third, a separate railway budget must be done away with, as it is an 89-
year-old British legacy introduced in 1924 based on the Acworth Committee
report of 1921. Let the main Budget have a provision for Railways. This will be
another step towards doing away with populism and partiality. A Finance Minister
is — and will perforce be — less partial to his State than a Railways Minister would.
This can be done with or without changing the Railways from a Ministry to a
department.

The fourth solution is to improve a scenario that is worse than regionalist
bias. One accident after another happens every year, snuffing out valuable human
lives, but budgetary allocation for safety measures remain a pittance. While
technical experts can fix it, delisting of the Railways from Ministries will
additionally ensure that the Minister for Railways of the day does not become a
pet hate for the people after every accident. The fact is that the Minister is in no
position to stem the rot while working under the limitations of the present system.
When a train hurtles down to hit another on a given track, is the Minister supposed
to appear out of thin air to apply the brakes? The bureaucrats in the railways,
ranging from the station managers to the managing directors, are in absolute
operational control. They will also be more accountable when the Railways
transforms from a Ministry to a department under the Transportation Ministry.
Then, incorporation of better technologies is required for safety. It clearly
warrants an altogether new signaling system. Indian may take lessons from the
best European practices. But that calls for a lot of money.

Fifth, we can't afford to keep vital commercial considerations a taboo in
politics. The discourteous recall of then Railway Minister, Dinesh Trivedi by her
party's supremo Mamata Banerjee in 2012 is still fresh in public memory.
Ironically, the same critics who were baying for the Trinamool Congress chief's

blood and shedding copious tears for Trivedi now want Prime Minister Narendra
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Modi to do a Mamata to previous Railways Minister DS Sadananda Gowda. His
'Crime' is implementing an executive decision by the UPA Government that it was
too scared to talk aloud about, though it had made concomitant provisions for the
hike in the budgetary provision.

"On February 5 when the UPA was in power, it was the Railway Board
which proposed a 5 per cent increase in the freight rates and a 10 per cent increase
in the passenger fares. The proposal was to rationalise the freight rates with effect
from 1 April and the passenger fares with effect from 1 May. Even as the Interim
Budget of the Railways was yet to come, the date May 1 was chosen hoping that
the general elections would be over by that day. The Railways had proposed that
this increase would give it an additional revenue of Rs 7,900 crore. Armed with
this decision, then Railway Minister Mallikarjuna Kharge met then Prime Minister
Manmohan Singh on 11 February. The then Prime Minister approved the hike and
suggested that both freight and passenger fare should be implemented with effect
from 1 May," Finance Minister Arun Jaitley has informed the public.

People who are ready to bear with the pinch say if services, punctuality,
easy availability of tickets, cleanliness and facilities improve dramatically, the
extra fare will be worth it. It means you must pay more for better facilities. But
that would come later. For the time being, the Railways cannot sustain the existing
provisions, however dilapidated, it offers, with the kind of money it charges from
the passengers and freight users. It costs the Railways Rs 2 to earn Rel from a
passenger. A train pulls a passenger for a kilometer at the cost of 53p while it
charges him only half that amount for that much of travel.

The Railways returns about 30 per cent of budgetary support as dividend in
the same year as per the Interim Budget 2014-15. This has led to a mind-boggling
Rs 43,000 crore deficit in just five years. Yet, then Railway Minster Mallikarjun
Kharge had the gall to say, "I firmly believe that Indian Railways is primarily a
commercial organization with social responsibility and it must operate in a

financially self-sustaining manner. Major segments of its business users, provide
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value for money and avoid tendencies to exploit its dominant presence in the
transport sector." Does the deficit above reflect financial self sustenance, let alone
market-driven economics?

Putting the exchequer's money in Railways means pouring water into a
bottomless pit. According to the Interim Budget of the last Government, ordinary
working expenses proposed at Rs 1,10,649 crore, which was Rs 13,589 crore
higher than the Revised Estimates for the current year, is to cover fresh
recruitment, increase in dearness allowance rates, increase in fuel bill, higher lease
charges payable to the Indian Railway Finance Corporation Ltd and general
inflationary increases. In this age of technology, why do we need such mammoth
manpower, especially when these men are not able to plug the holes from where
the money leaks? I am not calling for retrenchment. Make the Railways' system as
leak-proof as the Metro's, and move the extra staff to ancillary activities.

The point on leaks brings us to the sixth issue: corruption. Convert as much
of manual governance as is feasible to e-governance. Let the taxpayers know their
money is going to which contractors and how fairly.

Seventh, as for the passengers, those commuting daily to work on local and
short-distance trains may continue to be subsidized. Let the money to fund that
deficit come from fares of long-distance trains that are used by an average citizen
— a poor labourer or a better-off, salaried middleclass Joe-only once a year. He can
pay a few hundred rupees more annually.

Eighth, freight transport via rail constituted 90 per cent of all freight
transport in 1950-51. That was down to an abysmal 30 per cent in 2011-12 as per
the Planning Commission report of this year. In the same period, passenger travel
via rail reduced from 70 per cent to 10 per cent. Therefore, punishing freight to
humour passengers is clearly not working. The freight rates must be made
competitive. Moreover, we require strategic decisions on relative allocation of
investments to railways rather than roads, and accompanying pricing and taxation

policies that can be used to nudge transport demand towards desired modal shares.
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The switch to Railways, whose routes are now largely electrified, will also
address the convert of pollution caused by the exhausts of vehicles of road
transport.

Ninth, the report talked of in the beginning of this exposition notes: " The
country presently suffers from a severe and chronic under-investment in railway
infrastructure. The resultant disproportionate diversion of freight and passenger
traffic to roads while causing substantial loss in revenue to the Indian Railways
also imposes a heavy burden on the country which is measurable in terms of a
much larger freight cost to GDP ratio and higher environmental cost per route Km
of Freight and passenger traffic than in other countries. Undeniably there is an
urgent need to enhance capacity of and modernize the Indian Railways to meet
country's social and economic aspirations in the 21st Century. With modernization
and restoration of balance in the intermodal transport mix, railways can be a
significant engine of inclusive growth and development for the country and can
potentially contribute an additional 1.5 per cent to 2 per cent to GDP. IR will then,
create new jobs, save energy, improve environment, while moving people, raw
material and goods more efficiently nationwide. Highly critical industrial inputs
like coal which contributes nearly 45 per cent to Railways freight traffic will get
the much needed special attention as a modernized Railway system will focus on
efficient evacuation, movement, and delivery of coal or other important goods in a
much more effective manner."

It further observes: " Leveraging new opportunities would, however,
require generational change with bold vision, clarity and various new initiatives to
look beyond day-to —day operations towards building next generation technologies,
network, system and processes necessary to significantly enhance safety,
productivity, efficiency and quality." In the campaign to make Modi the Prime
Minister, people did hope and expect to see that much required generational

change.
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Tenth, if this segment of the economy must be run professionally, there
must be competition. Though it is not possible to have competing stations in every
town, a feasibility test must be carried out for competitive trains plying on the
same route as also competitive services like sanitation and catering, wherein these
competitors will be private players. Some small-scale trials are hardly known. The
Mumbai Port Trust runs a BG railway of its own; the Tatas operate funicular
railways at Bhira and at Bhivpuri Road, the Kutch Railway Company (a joint
venture of the Gujarat Government and private parties) is involved to build a
Gandhidham-Palanpur railway line. These railway lines are used to carry freight
and not for passenger traffic. Private players like these must be given licenses to
expand their operations. An indication to that effect was given by Modiji to select
audiences during his campaign as the BJP's Prime Ministerial candidate.

The Indian Railways infrastructure expansion has been very slow in the
recent past, with public spending on the network remaining stagnant. Rolling
stock, track expansion and passenger amenities have all suffered on account of the
lack of investment. In fact, India does not have a coordinated infrastructure
investment and industry development policy that integrates the development of
railways infrastructure, manufacturing along with other transport and business
sectors.

I must put on record that the HIGH SPEED RAIL vision that you have
outlined for the country is excellent and will spur the creation of a new
manufacturing base in this country. It will also generate massive development and
employment alongside its route.

The top five countries in the world with respect to Railways infrastructure,
the US, Germany, Spain, China and Japan have shown that the development of
Railways network necessarily involves lots of public spending, coupled with the
recent trend of innovative financing models as countries like Japan have shown.

The investment by the United States in their Railways have actually

suffered over the last 3-4 decades, while Germany and Spain among the European
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countries have performed very well by expanding the infrastructure. In fact, one of
the key features of this expansion is the development of a massive manufacturing
base for railways equipment. China has a big lead in this area now, even as the US
has completely lost its manufacturing strength. China has very stiff local
manufacturing and technology transfer requirements.

The situation in India is very well known to you. Delayed projects and poor
infrastructure are a result of the lack of public spending, innovative financing and
the faulty belief that the Railways should only spend what it earns and not look at
project financing.

Given this, may I suggest:

Development of new coordinated infrastructure investment and industry
development policy for Railways sector including city metro projects. This policy
must not be framed only by Indian Railways serving officers but involve experts
from outside. State governments should also have a say in this.

2. Railways Manufacturing Policy that reviews existing policies and prepares a
target for 100% manufacturing of key railways infrastructure like engines, rolling
stock and communication equipment.

3. Ensure that all projects be financed/backed/modeled by the exchequer, as is the
case of China, UK and USA, so as to ensure that the immediate needs of the
economy and people are met.

4. The entire issue of viability to be relooked at, as seeing the Railways only from
the commercial prism is not correct. If this be the case, our country can never
develop and in fact, the Railways that has been made in the early 1900s would not
have been made ever! Imagine if the founding fathers of the Railways or the
predecessor administration had taken the line of viability.

As you are aware, LWE problem is one of the most serious internal security
challenges facing the country. Jharkhand is amongst the worst states affected by
this problem. The state has remote and inaccessible areas which need significantly

improve connectivity for providing the necessary impetus to economic
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development. Poor railway connectivity is also hampering affect anti LWE
measures in the state.

The needs of the defence establishment and security challenges require
infrastructure to be set up at the earliest. Accordingly, you would want to note that
the Defence Research and Development Organisation (DRDO) centre at Deoghar
is of immense, national security need. In addition, a cantonment is also proposed
to be set up in the area and thus the DRDO facility and the cantonment both
require the setting up of this airport at the earliest. Improved connectivity will also
be needed in the coming months as several other proposed infrastructure projects
are being completed in the region. You know well that large parts of the state are
affected by naxalism and large parties of paramilitary forces also need to move in
the region.

The region of Deoghar and Godda in Jharkhand including the Jasidih
Railway station where as many as five Railway lines are proposed to meet here
and unless immediate corrective steps are taken, could emerge as a big choking
point for railways infrastructure.

The lines are Deoghar-Dumka, Pirpainti-Jasidih, Bhagalpur Jasidih via
Banka, Sultanganj-Jasidih via Banka and Sultangaj-Jasidih via Asarganj. Over 50
million people travel to Deogarh Jyotirling every year for darshan. Thus, the
Jasidih Station is perhaps as important as the Jammu to Katra Railway Stations for
Mata Vaishno Devi Darshan. Unless, measures are taken to address the
choking of this station, the yatra of these devotes will be hampered. Imagine, the
situation that will be created when 5 new railway lines are commissioned and the
number of yatris increases manifold in the years ahead!

Not only this, this station has other strategic significance, including for the
movement of security forces and also for evacuation of coal - which is extremely
important for power generation. The Eastern Coalfield Company has already said
that it wants to produce and transport 30 million tonnes of coal over five years but

does not have Railway infrastructure to do so in this region. Again I quote the
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Railway Minster "Second, we will partner with PSUs to ensure that sufficient
capacity is built to transport critical commodities like coal, iron ore and cement etc,
from where they are extracted or imported to where they are consumed or
processed".

Accordingly, I would request your kindest attention to this matter and a
direction to the concerned authority to take up the development of the railway line
and stations as pointed out. Otherwise, even the Godda-Pakur (for which survey is
to be carried out) and the Pirpainti to Naugachia via BateshwatSthan will not
happen.

The line is proposed in the Schedule 5 Area Under Article 339 and 342, the
Centre has primary responsibility for the development of such areas.

Most importantly, the state of Jharkhand is willing to pay up 50% of the
project cost and therefore an ideal project for a State-Centre partnership. Let me
point out that the mineral rich state of Jharkhand is the single largest revenue
contributor to the Indian Railways and yet has been receiving a step-motherly
treatment all along. The state is afflicted by Naxalism. In contrast, relatively more
developed regions in the adjoining states like Bihar and West Bengal have taken
a lion's share of the projects, without any cost sharing. From 2000, as many as 50
projects have been sanctioned by the Railways for the two states despite very little
economic activity expansion.

Your supportive attitude for development of this neglected tribal region
Santhalpargana is a source of strength for their cause.

As you well know, the region is very important from the point of view of
tourism and pilgrimage. To achieve this, the development of culturally known
places having good tourist potential need a priority.

I would request you that at least the following 11 places in and around
Santhal Pargana and Bihar (Ang Pradesh) within a radius of 100 sq km- which
have very good potential - be identified as places of railway connectivity for

cultural tourism.
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1. Karangadhi at Bhagalpur: Maharaja Karan was the king of Ang Pradesh and
his castle is still present at Karangadhi. Also this is known fact that Bhagaiyya in
Godda district of Jharkhand near Karangadhi is the major hub for silk industry of
India, the well known Bhagalpuri silk, famous for its unique silk fabrics called
"Tussah or Tusser" is produced at Bhagaiyya.

2. Deoghar: Deoghar is the unique and extremely revered site of one of the 51
Shaktipeeths and also of Dwadash Jyotirlinga in the country. This is a religious
and, cultural capital of Eastern India which catapult the holy place to an
International acclaim and is visited by over 5 crore pilgrims every year. Deoghar
has got great tourist potential and has been identified as "Mega Tourist
Destination" by Minstry of tourism, Government of India.

Maharishi Arvind had his ashram here. Mahatma Gandhi ji mentioned
about this place in his biography. Swami Satyanand set up his Yoga Ashram at
Rekheya, which is also visited by large number of foreign tourists every year.

3. Basukinath: Basukinath serves as a place of pilgrimage and the Basukinath
Temple is a popular pilgrimage spot. Basukinath is famous for the mela of
Shraavana between July and August. Many devotees visit the place from various
parts of India and offer holy water of Ganges to the deity collected from
Sultangunj, which is almost 135 km from Basukinath.

4. Parasnath: Parasnath is a holy place to visit with innumerable temples, shrines
and meditation halls in the midst of natural scenery and wildlife. The summit of
Parasnath Hill can be reached either from the southern or the northern side. There
are two recognized routes to Parasnath Hill. The hill is also known as Parasnath, a
name derived from Parshva the 23rd Tirthankara who attained Nirvana there. His
present temple is not very old, although the idol in the main temple is ancient. The
Sanskrit inscriptions at the foot of the images indicate that they were put in the
temple in 1678 A.D. Archaeologists believe some of the existing temple edifices

on Parasnath Hill date from 1765 A.D. although the place is of greater antiquity.
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5. Mandar Mountain: The Mandar Mountain of Samudra Manthan fame is about
700 ft high and approximately 45 km south of Bhagalpur city. The mountain is
famous as Mandar Hill. Mandar Hill is a great place of pilgrimage and has many
references in hindu mythology known as mandarachalparvat. As per references
found from Puranas and Mahabharata, this hill was used for churning the ocean to
extract the nectar from its bosom (Samudra Manthan). According to the legend
commonly believed, it was here that Vishnu had defeated the notorious giant
Madhukaitab in a battle that had lasted for ten thousand years, ultimately the
Mandar Hill had been thrust over the body of Madhukaitab, so that the monster
could not do any further harm to the earth.
6. Vikramsila: Vikramsila was founded by Pala king Dharampala in the late 8th
or early 9th Century A.D. Vikramasila was one of the largest Buddhist universities,
with more than one hundred teachers and about one thousand students. It produced
eminent scholars like Aatish Dipankar who established Dalia Lamapanth and was
first Vice Chancellor of the world often invited by foreign countries to spread
Buddhist learning, culture and religion. Vikramshila University is hardly 100 kms
away from Deoghar and it was bigger than Nalanda and Taxshila and it was
controlling the courses of Nalanda University.
7. Champapuri: This place is known as Champanagar or Champapuri and is
situated near Champanala on the bank of the river Ganga near the Bhagalpur
station. Here is installed an idol of Shri Vasupujya Bhagavan. It is said that
Bhagavan Shri Adinath divided the country into 52 Janapadas; of these one was
Anga and its capital was Champa.

There was a time when the town was very vast and very much prosperous.
Shri Adishwar Bhagavan, Shri Parshvanath Bhagavan and Shri Mahavir Bhagavan
had come on a visit to this spot. The chief pupil Pattadhara of Prabhu Mahavir Shri
Sudharama Swami and Shri Jambuswami also came here. Shri Bhagavan
Mahavira undertook his third and twelfth Chaturmasas here. The fervent devotees

of Shri Mahavira, Shravaka Kamadeva, Shri Sudarshan Sheth, emperor Shripala
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and Satee Chandanbala were born here. So many other heroic Jain kings and
Shreshthsi were born and flourished here. In addition to the temple of the
Mulanayaka, five other temples of his five Kalyanakas are also there.
8. Tarapith: Tarapith is a small temple town near Rampurhat in Birbhum district
of the Indian state of West Bengal, known for its Tantric temple and its adjoining
cremation grounds where Tantric rites are performed. The Tantric Hindu temple is
dedicated to goddess Tara, a fearsome Tantric aspect of the Hindu Divine Mother
and is one of the 51 Shakti Peethas, the chief temples of the Goddess-oriented
Shakta sect of Hinduism. There are several legends narrated on the origin and
importance of this place, all related to the goddess Tara deified in the Tarapith
temple. Tarapith (related to Shaktism), Kalighat and Nvadvip (related to Vishnu
worship) are considered the most important pilgrims for Hindus.
9. Trikut Mountain: The famous trikut mountain is also nearby. It is said that
lord Rawan use to come here to worship lord Shiva. This mountain is extensively
talked about in Ramayana.
10. Sultanganj: Sultanganj is conspicuous for two great rocks of granite, one of
which on the river bank is crowned by Musalman mosque. The second and larger
one is occupied by a temple of Ghaibinath Shiva, and is a place of great holiness
in the eyes of Hindus. The river here impinges on a stone cliff and this is believed
to be the scene of the love of River Nymph and Lord Shiva. Close to Sultanganj
railway station are extensive remains of Buddhist monasteries, where a number of
figures have been exhumed, and nearby is a fine old Stupa. Almost everyone who
comes to bathe at Sultanganj visits Deoghar, and carries up a vessel of water to
pour over Shivling.
11. BateshwarSthan: This is a famous place for lord Shiva Mandir. This is also
famous for Dolphin in Ganges and visited by pilgrims and tourists.

I request your good office to consider my request and develop above

mentioned places as having tourism potential for employment generation.
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There are several urgent needs of the people as far the Rail connectivity is
concerned. I would urge you to consider the below requests and issue orders at the
earliest.

Jan Shatabdi Train : Deogarh is a pilgrim centre that is visited by more than
5 crore pilgrims from all parts of the country. The lack of infrastructure hampers
development and visitors. Accordingly, I write to request you for a Jan Shatabdi
should start at 6 am from Howrah and reach Jasidih by 10 am. The return trip
could be from Howrah to Jasidih (Jharkhand) as promised by you. This train starts
6 pm.

Rajdhani Express: Delhi -Howrah. The running times of this train was
decided when the Patna-Asansol route had not been electrified and therefore the
total travel time is quite a bit. Given that the route has been electrified, it is quite
possible for the travel time to be reduced. I request you to ensure this . Also, the
frequency of this train is once a week, which given the traffic volume is not
adequate. I request that the frequency be raised to at least twice a week.

Poorva Express: Once again, I would like to request you to increase the
frequency of this train to seven days a week. Such a decision would go a long way
in helping the people of this region.

Jasidih Railway station caters to the needs of 4 crore pilgrims visiting every
year to one of the DwadashlJyotirlings in Deoghar. This station should be upgraded
as a modern station with all latest state-of-the-art facilities to facilitate the pilgrime.
Despite my repeated request, the Ministry has turned Nelson's Nelson's Eye on this
very important issue.

Two halts were proposed at Dhanpatdih and Sirsa on Deoghar-Dumka rail
line by DRM Asansol one year ago but no action has been taken by the Minstry so
far. One railway station is proposed to be set up at Bhaturia in Dumka district on
Bhagalpur-Dumka rail line. I request the Ministry to change the said railway

station as Nonihaat in place of Bhaturia.
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In Dumka -Deoghar rail line, one big station is Ghormaha, people demands
stoppage of Ranchi Intercity at this place. Please try to connect Baidhnath to
Vishwanath.

For my area, there is an oft-quoted, and therefore somewhat cliched letter,
written by Okhil Chandra Sen to the Divisional Superintendent of Sahibganj in
1909, familiar to all those who know about Indian railway history. The original
letter is in the National Railway Museum, Delhi. This is believed to have led to the
introduction of toilets in trains, a statement that is not quite true, since many trains,
particularly in the upper class segments, started to have toilets in the 1870s. That
self-explanatory letter is shown in the box. Sahibganj (in Jharkhand) has seen
better days from the Railway point of view. It is no longer on the Howrah-Delhi
main line. Ahmedpur is in West Bengal and Mr Sen must have travelled along the
Bardhman-Sainthia section of what is called the Sahibganj loop. That's part of
railway history. But the point is the following. Were such a letter to be received
today, would IR act on it? How conscious is IR, given its history of a privileged
and monopoly status, of the client - passenger, freight and parcel? What do PROs
do? How trained are GMs, DGMs, DRMs, station masters and other railway
officials in handling media, including social media? Is there a notion of corporate
relations and PR? Do the officers and staff of the public relations departments
have degrees in mass communication or journalism? How much effort has IR put
into promoting the IR brand? These are meant to be rhetorical questions.
Consequently, even when IR has a good case, or disseminating it. There is a need
for a relook at the composition or the Railway Users' Consultative Committees, set
up at various levels, and at what they are meant to do. They do not provide broader
client feedback. Nor do they act as brand ambassadors.

Indian Railways has long history of achievements and is an effective
institution that delivers. It is a truly unique institution that cannot be compared
lightly with that of any other country. It has a distinctive role to play in a

distinctive country. Any recommendations to change an institution of the scale,
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complexity and achievement of IR must be based on compelling evidence that
suggests a way forward without bringing turmoil to the lifeline of the nation.

The restructuring plan proposed has set difficult but achievable targets,
which will allow IR to achieve the vision outlined by the Group within a period of
five years. However, this will require considerable commitment on the part of the
Government who will need to endorse the process and facilitate the establishment
of the enabling institutions like the IRRA. It is critical for the long term well -
being of the railways that the process be started without any delay. The timely
achievement of the 5 year vision outlined by the Group will help the Railways
avert the impending financial crisis. It will also position it well towards achieving
its twin objectives of sustainable profitable growth and contribution towards the
development of society and the nation. Accepting anything less will be a loss to
the nation. The rail system is too important to permit the withering of IR, is a clear
and present danger - it is the default option if nothing is done to change how IR is
structured and run. The decline of the Railways is not an immutable law of
economics. The future of India's primary infrastructure asset needs to be a choice.
The choice is between a decisive action to reinvent a modern railway system for a
modern India, or a dithering debate that will result in the withering of one of the

nation's finest institutions.
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*SHRI K. PARASURAMAN (THANJAVUR): Under the able guidance of our
Hon'ble Makkalin Muthalvar Puratchithalaivi Amma, I am here and I would like
to express my views on the Railway Demand for Grants during the Budget 2015-
16.

I express my sincere thanks on behalf of Thanjavur Constituency people
and myself. The following Railway projects have recently been accepted by the
Government and it has sanctioned fiscal allocation during the Railway Budget
2015-16. In fact, the amount which you have sanctioned is minimum grants, it is
not enough for the lakh of people all around India who will be attending the
Kumbakonam Mahamaham Festival. So, on behalf of People's benefit kindly
expedite the following projects before Mahamaham at Kumbakonam.

1) Mayiladuturai-Tiruvaruar-Karaikkudi and Tiruturaipundi-Agastiyampalli
including restoration of Needamangalam-Mannargudi line and
Mannargudi-Pattukottai with new material, modification of Thanjavur-
Pattukottai (47.2 km);

2) Thanjavur-Villupuram (192 km);

3) Thanjavur-Ponmalai-Doubling (46.96 km) with bypass line before
Ponmalai (1.13 km);

4) Mayiladuturai-Thanjavur-Road over bridge in lieu of level crossing
No.216;

5) Thanjavur Yard-Road over bridge in lieu of level crossing No.304;

6) Titte-Thanjavur-Road over bridge in lieu of level crossing No 302;

7) Thanjavur-Tiruvarur-Road over bridge in lieu of level crossing;

8) Thanjavur-Tiruchhirappalli-Increasing  sleeper density (1660 Nos
)(46.3km);

9) Tiruchchirappali-Thanjavur-Nagore: TWR - 65.20km;

10) Villupuram-Thanjavur-Optic Fibre cable(192km);

* Speech was laid on the Table.
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11) Thanjavur-Mayavaram and Thanjavur-Tiruvarur-Reconstruction of type I

& 11 quarters with type -II-60 units; and
12) Kumbakonam and Thanjavur-Mailaduturai-Augmentation of passenger
amenities including arrangements like power supply, lighting, pumping,

battery charging, etc. for Kumbakonam Mahamaham festival 2016.
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SHRI Y.V. SUBBA REDDY (ONGOLE): Sir, I thank you for the opportunity
given to speak on the Railway Budget.

The initiatives announced by the hon. Railway Minister are welcome, and it
will be more appreciable if the initiatives are transformed into action by
earmarking reasonable targets, periodic reviews and fixing accountability.

Railways need to be professionally-managed, and for that you need
professionals in all areas of its operation and maintenance. It may be examined
how best our technical institutes like polytechnics, food-craft institutes, ITIs, etc.
can train professionals for Railways, and a system could be developed with them
through respective State Governments. It is also important to create a very good
institutional mechanism with the States so that the Railway projects, planning, etc.
could be fast-tracked with the help of respective State Governments. Moreover,
they will also feel a part of the system and the Railway development plans, and
thus, States could be made stakeholders.

Indian Railways is the largest transport network and has tremendous
revenue-generating capacity. However, its functioning does not appear to abide by
the highest standards of governance and transparency. The House would like to
know the emphasis that the Ministry has initiated on foolproof accountability and
transparency to root out corruption in the Railways.

All vacant posts at various levels should be filled up, particularly, loco-
pilots. Any shortfall in trained manpower will compromise with safety of the
passengers. An action-plan may be initiated to fill the vacant posts during the
current financial year itself. Railways must observe ‘Zero-Accident Year’ by
learning from own experience and best-practices available.

The hon. Minister has announced that Railways would be safer means of
travel, but it has been now a regular feature that there are thefts, molestations and
even women being thrown out of trains. Hence, crimes in the Railways are

increasing. There appears to be a lack of crime-fighting mechanism in the
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Railways. There is need for coordinated crime-fighting effort by the Railway
Protection Force.

It is a welcome initiative to install surveillance cameras on a pilot basis in
select coaches and ladies compartments. However, this needs to be considered in a
proper perspective before implementation. The Ministry should improve
sensitivity and accountability of Railway force, and offer support and respond
quickly to women facing harassment in trains.

Cleanliness in the Railway stations, trains, platform, etc. are most important.
As a first step, entry of people to platforms must be restricted by making it
compulsory to buy platform tickets. There should be a number of counters to buy
the platform tickets as people find it difficult to wait for a long time to buy tickets.
The revenue so generated from platform tickets could mostly be utilised for
cleanliness.

The Minister, in his Budget speech, has stressed on the Swatcch Rail
Swatcch Bharat. Indian Railways being the largest transport network in the world
still has no modern facilities at the stations; lacks rest rooms; and clean and safe
food facilities. There is considerable scope for improvement of toilet facilities. I
would also like to know why the food served to passengers is sometimes kept near
toilets, and also placing housekeeping persons in each coach will help in
cleanliness, which is paramount.

Has the Ministry prescribed any time limit for completing the pending
projects? I would like to know about the projects that have been sanctioned since
2010, and the status of these projects. The Ministry may also enlighten on the
status of Bullet Train projects and funds collected for such projects through PPP or
other investors, and also the tangible improvements made via PPP since the last
Railway Budget.

The Minister has also announced that the booking period has been extended
to four months from the existing two months. But the people find it extremely

difficult to get reservation. Has the Ministry taken any concrete proposal to get rid
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of touts? It has been seen that reservation is not available to people, but seats in
coaches remain empty.

The Government, in the White Paper, has acknowledged that the
organisation in the past has suffered considerably in terms of investment, capacity-
augmentation and service quality including customer service. The Ministry may
please inform the steps taken to make the organisation a profitable one as also to
provide quality service.

Lastly, I would like to mention about our State, Andhra Pradesh. The
Reorganised State of Andhra Pradesh has high expectations from the Railway
Budget as railway connectivity is vital for the development of the State. Several
pending projects like Nadikudi-Srikalahasthi; Kadapa-Bangalore; Vijayawada-
Bhimavaram-Nidadavolu;  Yerraguntla-Nandyal;  Jaggayyapet-Vishnupuram;
Kakinada-Pithapuram and doubling works for Guntur-Tenali have not shown any
considerable progress. We request the Government to provide sufficient funds so
that the long-pending projects in Andhra Pradesh could be started.

Andhra Pradesh has mainly two railway zones — South Central Railway and
East Coast Railway. The State has already been a victim of bifurcation and the
Budget has not provided any succour to the people of the State. It would be
appreciated if a new railway zone in Andhra Pradesh is created into which Waltair
Division should be merged.

The proposal of using existing facilities of old loco sheds at Bitragunta in
Nellore District and Nandalur in Rajampet Parliamentary Constituency in YSR
District should be considered to make use of the old facilities on a priority basis.

While powers were vested in the Board to supervise the running of 16 zonal
production units, construction organizations and other railway establishments, the
growing demand for transport in general is directly related to the growth of the
economy. The mobility of population and other related factors and increased

output of basic industries such as power, steel, cement, and fertilizers are foreseen
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which necessitate facilities for bulk transport, in which the Railways should have a
competitive advantage.

Lastly, there appears to be lack of accountability and transparency as the
largest transport network, the Indian Railways, is continuously running into losses.
The Government needs to address these issues to make the Railways a reality
transport service for the general public.

With these words, I conclude my speech. Thank you.
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SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Sir, I congratulate the
Ministers of Railways because they are taking a lot of pains to improve the
condition of the Railways. They have visited the North Eastern Region five times
in a span of ten months, which was something impossible earlier.

I want to mention one point here. During the British times, the Britishers
kept their interests in mind and accordingly spread the railway line where they
could exploit the resources of our country. After Independence, the railway
network has spread, no doubt, but it has not reached all the nooks and corners of
the country yet.

I must congratulate the hon. Minister who has taken pains to see that every
village is connected with the railway network so that poor people can get the
advantage of rail travel. What I want to urge here is that the Railways should cover
each and every place, even the remotest place, as early as possible. We know that
travel by the Indian Railways is the cheapest means of transport. Therefore, all the
poor people must avail of it. Our hon. Minister, under the leadership of Shri
Narendra Modi, will definitely take care of it.

Efficiency in the running of railway network is necessary. It is an intricate
process. Presently, both Ministers have attained success in this regard and as a
result, accidents are very few now; they are almost rare. So far as the passengers
or the commuters are concerned, I have seen it, they are also very happy. However,
in my area, in the North Eastern Region, I have seen that old and dilapidated
coaches are being used even now. [ hope the Ministry will take care of it. All the
stations in Assam, except the Guwahati Railway Station, are very dirty and they
should be taken care of.

I want to mention here that there was a flood in Assam recently. At the time
of floods, as the culverts under the railway lines are very narrow, they cannot carry
the excess rainwater and as a result, they have flooded the adjoining areas. I would
request the hon. Minister to take care of it and renovate all the culverts under the

railway lines.
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I would also like to mention here that in the days of the previous
Government, I am not criticizing them, to complete a single line of 100 kilometres,
it took 18 years, but still it has not been completed. Presently, our hon. Minister
has promised that the Lumding-Badarpur railway line will be completed within
this year itself. I would like to congratulate him on that because it falls under
Barak Valley of Assam.

15.49 hrs (Hon. Deputy-Speaker in the Chair)

I want to make a point regarding Bogibeel. It was an envisaged project of
Shri Atal Bihari Vajpayee which was inaugurated in 2002. It was proposed that it
will be completed in ten years, but still it has not been completed. Our Ministers
are, no doubt, very efficient, but the officers have the habit of going slow. In
Assam, it is called ‘going lahi, lahi.’ T must urge upon the hon. Minister to take
care of it and all the financial powers should not be given to the Zonal Officers
because there are signs of corruption. It was mentioned yesterday also.

My second demand is that they should increase the frequency of goods
trains. Lots of trucks from Haryana, Punjab and Rajasthan go to Assam and the
North Eastern Region. Trucks destroy the roads. It takes ten to 15 days. If the
frequency of the goods trains is increased, it will be cheaper and people would get
the goods at a cheap price. Secondly, the corruption would also be overcome.

I would request the hon. Minister to increase the frequency of the long-
distance trains like the one that runs between Dibrugarh and Delhi or Dibrugarh
and Bengaluru or Dibrugarh and Pune. I have specifically mentioned about
Bengaluru and Pune because in a year nearly five lakh people travel in the trains.
Most of them are students and patients. Most of the people who travel to Chennai,
Hyderabad and Bengaluru for getting medical treatment, are very poor people. So,
I would urge upon the hon. Minister that, if possible, free passes should be given
to cancer patients and kidney patients.

I would like to mention here that the situation of employment in the North-

Eastern Region is not a happy one. The Railway has got a huge work force. But in
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so far as the youths of the North Eastern Region are concerned, in the days of the
previous Government, hardly one per cent youths belonging to the North Eastern
Region got job whereas it was promised that 30 per cent of the jobs would be
given to the people belonging to the North Eastern Region. It has not been done. I
would urge the hon. Minister that a special Recruitment Zone for the North
Eastern Region should be created on the lines of the Army and that of the Ministry
of Home Affairs so that the people of the North Eastern Region may get jobs. In
the North-Eastern Region, the job opportunities are very few and far between. So,
the Railway can make up for this deficiency. I would urge upon the hon. Minister
to open a Recruitment Zone.

I would like to state that the Guwahati Station is situated in the heart of the
Guwahati city. It is a very congested one. It may be shifted to eight to ten
kilometres away from the present position. Land is available. It would take away
the pressure on the commuters who account for around 15 lakh to 20 lakh people.
Now, the Guwabhati city has got the population of 21 lakhs.

I would request the hon. Minister to start different skill development
training in the North Eastern Region which would be helpful for the Railways also.
There are so many Departments in the Railways. If the skill development training
is imparted to the North Eastern youths, they would get skilled jobs in the
Railways and in this way the unemployment problem would be got over.

Electrification of the railways is very necessary. Secondly, doubling of
track is also necessary. After 67 years of Independence, there is no double track
for the North-Eastern Region. I would urge the hon. Minister to introduce
doubling of tracks up to Dibrugarh. He should also electrify the trains as early as
possible so that the trains can run very fast.

Sir, after Partition, lots of Hindu refugees came to Assam and settled on the
railway land. They were given permission to settle there. But without rhyme or

reason they have been evicted. They are evicted from those plots of land where no
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railway projects can be constructed. So, I urge the hon. Minister to ensure that

such practice is stopped and that they are given settlement. Thank you.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Mr. Deputy-Speaker, Sir, thank
you very much.

I am confining my speech to the Report of the Standing Committee on
Railways because we have had a detailed discussion earlier. The Standing
Committee on Railways have conducted a close scrutiny on the proposals of the
Railway Budget and submitted its Report yesterday.

Two issues are involved in the Report of the Standing Committee on
Railways. One pertains to the policy issue. As far as the policy matter is
concerned, I do accept the observation made by the Standing Committee, which is
headed by a former Railway Minister and consists of majority of BJP and NDA
Members. They have observed that the Indian Railways is the life line of the
nation and that it is a unique integrator of modern India with a major role in socio-
economic developments. The first proposal they have made is that it should be an
organisation having societal obligations to fulfil the aspirations of the people of
this country. So, this is a policy matter which has been elaborately discussed in the
Standing Committee. I do accept this proposal. But it is quite unfortunate to note
that in the Standing Committee Report itself it is being stated that, if it is a
commercial entity then the Railways have totally failed and if it is an organisation
meant for the societal obligations then also the Railways have not succeeded. The
Standing Committee has not substantiated any reason for coming to such a
conclusion. That is quite unfortunate. So, I would like to suggest that the Indian
Railways should be an organisation with societal obligations, but subject to
commercial viability. These two aspects should go together. That is the first point
which I would like to make in respect of the policy which has been discussed in
the Standing Committee Report. That is number one.

Then, number two is regarding the fiscal position. Sixteen Demands have
been submitted to this House for voting. Out of the 16 Demands, we have to

examine whether we are able to mobilise the resources so as to meet the Demands.
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Considering the point regarding the Budget proposals, since I am having only few
minutes to speak I will go fast. In the plan outlay, it has been described as Rs.
1,11,000 crore. That is the plan outlay, which is 52 per cent excess than that of the
Revised Estimates of the last year. Out of this, 41.6 per cent is the Budgetary
support, which is Rs. 40,000 crore; and 17.68 per cent is the internal resources.
The rest of the 40.6 per cent of the resources have to come from the External
Budgetary Resources. The five year plan has also been enunciated in the Budget
proposal. It also talks about Rs. 8.5 lakh crore development plan. That is also
mainly out of the external borrowings or the External Budgetary Resources.

I will talk first about the points in the Budget and then I will take up the
Standing Committee’s Report. 65 per cent of the Railways’ earnings are from the
freight traffic. The Government is anticipating 85 million tonnes of annual freight
traffic g